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DEMANDS FOR GRANTS·-cOTttd. 

MINISTRY OF SCIENTIl'IC REsEARCH AND 

CULTURAL AFrADUI 

Mr. Speaker: The House will new 
take up discussion and voting on 
Demands Nos. 78 W 79:lIId 128, rela-
ting to the Mln1stry of Scientific 
Researcn and Cultural AlTairs, for 
which ; hours have been allottet!. 
About 87 cut motions have been 
tabled to these Demands. Hon. Mem-
bers desirous of moving cut motions 
may kindly hand over at the Table 
within flfteen minutes, the numbers 
of the selected cut motions. Hon 
members are already aware of th~ 
lime-limit for speeches. 

DEMAN!> No. 73-MrNISTRY OF ScU:N-

TIF(C RESEARCH AND CULTURAL 

AFFAIRS 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 30,94,000 be granted to the 
President to complete the sum 
nec('ssery to defray the charges 
which will come in courSe of pay-
ment during the year enellng the 
31st day of March, 1961, in respect 
of 'Ministry of Stlentillc Research 
Bnd cultural Affair's." 

DEMAND No. 74-ARCHAEOLOOY 

Mr. S-"er: Motion moved: 

''That a 8um not excp.cding 
Rs. 1,11,88,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year enellng !be 
31st day of March, 1961, in reJpect 
of 'Archaeology' u. 

DEMAND No. 75-SURVEY OF INDIA 

Mr. S-"er: Motion moved: 

"That a sum not exceeding 
Rs. 182,57,000 be granted to the 

President to complete the sum 
neccs!i8l'Y to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day at March, 1961, in re.'pcet 
of 'Survey of India' ", 

DEMAND No. 76-BoTANICAL SURVEV 

Mr. Speaker: Motion moved: 

"That a sum nat e ~ ing 

Rs. 15,83,000 be granted to the 
President to complt'te (he sum 
nL'CL ..... ry to defray the charges 
which will come in course of pay-
'llent during the year ending the 
31st day of March, 1961, in respecl 
of 'Botanical Survey' It, 

DEMAND No. 77-Z00LOOICAL SURVE\' 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 11,54,000 be granted to the 
President to complete the sum 
neccsSI8ry to defray the charges 
which will come in course of pay-
ment during the year cnding the 
31st day at March, 1961, in re'peet 
of 'Zoological Survey' ". 

DEMAND No. 7~S 1 l  RESEARCR 

AND CULTURAL AFFAIRS 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
RB. 1;.63,87,000 be granted to the 
President to complete the sum 
nec ..... ry to defray the charges 
which will come in course of pay-
ment during the year enelln, the 
311t day of March, 1961, in re'peet 
of 'Scientillc Research and 
Cultural Affairs' ". 

DEMAND No. 79-MIscaLANEOtiS 

DcPAIITMENTS AND EXPE.N'DrTURr. 

t7 ~ THE MLNIB1'8Y or ScnNTtF Ie 
RESEARCH AND CULTURAL AFFAIRlI 

Mr. Speaker: Motion moved: 

t-rh,at a JJum not excl'e-img 
Rs. 37.48,000 be granted (0 !be 

·Moved with the recommendation of the President. 
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President to complete the sum 
n e ~3r  to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1961, in res-
pect of 'Miscellaneous Depart-
ments and Expenditure under 
the Ministry of Scientific He-
~e r h and Cultural Affairs'''. 

DEMAND No. 128-CAPI1'AL OUTLAY"''' 
THE MINISTRY OF ScIENTIFIC 

RESEARCH AND CULTURAL AFFAIRS 

Mr. S;"aker: Motion moved: 

UThat a sum nat. excpeding 
Hs. 2,75,61,000 be granted to the 
President to complete the sunt 
nccesSlary to defray the charges 
which will come in course of pay-
men'! during the year ending the 
'31st day of March, 1961, in reppeet 
.0f·Capital Outlay of the Ministry 
of Scientific Research and 
Cultural Affairs' ", 

The Minister of Sclentillc Research 
and Cultural Aftalrs (Shrl Rumayun 
Kabir): Mr. Speaker, Sir, this is the 
first full year of the working of the 
Ministry of Scientific Research Bnd 
·Cultural Affairs, and I would like to 
place betore the House a bt-ief account 
of what we have been able to achieve 
within the limitations of men, mate· 
rials and money under which we 
. have to work. I can refer only to a 
few of the most important items and 
would refer hon. Members to the 
'Report for a fuller statement. 

In the Department of Scientiftc 
Research, perhaps the most notable 
event was the Summer School of 
Theoretical Physics which brought 
together for the first time leading 
workers in the field in order to surVEY 
and assess work done since indepen-
dence. In addition to formal leetut"C's 
and seminars, there were less fonnal 
i ~ i n  on speC'ialised subjeets in 
sman groups throughout the day. The 
results have bN-n published in two 
volumes and contAin p<'rhaps thE' first 

connected accoun1 of work in theore-
tical physics in India since Indepcn-
dencl'. 

I would also like to make .:-t refer-
ence to skeletal studies which have 
been carried out on human boroes 
unearthed at H<lrappa. This work had 
been held up for many years but now 
measurements have been compI&ted 
and the results are a bout to be pu b-
lished. 

I would like to refer to the first 
Indian attempt to climb Mount 
Everest which has been sponsored hy 
my Ministry. We are happy that cu'r 
first attempt in the field of mountai,--
eering proved a success when an 
Indian team climbed Cho You in 1958 
and I am sure that the House wili 
ioin with m.e in wishing that our teclm 
this year will meet with success on 
Mount Everest. 

The Survey of India has during the 
current year made n i er ~le pro-
gress in aerial survey and mappinl 0f 
our frontier areas and the National 
Atlas <Yrganisation is ready to issue 
the first set of the Standard Map of 
India. 

In the field of External Cultural 
Re1ations, the outstanding events in 
1959-60 was the Exhibition of 5.000 
years of Indian Art, which !laJ' 

already been held in Germeny and 
Switzerland. From all reports, it h .. 
proved stupendous success ar:d 
made a deep impression on the 
European mind of the wealth, variety 
and depth of Indian Brt. The ExhibI-
tion is due to open in France in thf! 
first week of April and will thereafter 
tMvel to Vienna and Rome. 

I would also like to make a reler-
ence to the organisation of studies jn 
Tibetology and Buddhism in Ganl!tok 
and Ladakh. It has for a long timr 
been known that many manuscripts 
]05t to us in Indian languages are 
available in Tibet. We hope that with 
the assistance of Tibetan scholars whet 
have come to India in the wake of 
the unfortunate development in Tibet, 
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.... e shall be able to decipher and edit 
such man uscripts which exist in India 
end other parts of the world. 

13.28 hn, 

[PANDIT THAKUR DAS BHARGAVA in the 
ChaiT] 

We have also made some special 
arrangements for Tibetan refugee 
students at the under-graduate levels 
in the various educational institutions 
in India. 

The year has seen a considel'tlbJe 
expansion of programmes for promo-
ting cultural activities within the 
country. I would like to mention first 
our programme for the development 
of modern Indian languages. The first 
volume of Wonder World of Science 
has already been published in Beng~li, 
Hindi. Marathi and Tamil, and 
editions in other languages are in 
hand. We sponsored an Exhibition of 
Scientific and Technical Books in all 
India languages and have taken steps 
to enc-ourage quicker and better puh-
Iicat'on in all these fields. The Minis-
try is also sponsoring the publicati"n 
01. • book on archaeology in all major 
Indian languages aAd is preparing a 
similar book on anthropology .,nd 
some of the other major sciences. It 
is our aim to encourage the produc-
tion of books in every important ue-
partment of humanities sod the 
physical and the social sciences in 
every Indian language. The Akadamls 
have elso continued their programnJes 
of pUblication in the tlelds of litera-
ture. fine arts and music, and the 
National Museum has brought out It. 
tlrst album. An Indian National 
Bibliography has been published as 
.... ell as the tim volume of Biblio-
Iraphy of IndololY and a new Direc-
tory of Museums, the tint publication 
of its kind in over twenty years. 

I am also happy to report that the 
IIrst vol um. of the History of the 
Freedom Movement has now been 
prepared and wiU soon be sent to the 
printers. 

We have also for the tlrst time 
appointed wo distinguished scholars 
as National Professors in the HumllOi-
ties, Dr. R. B. Pel for Jurisprudence, 
and Dr. P. V. Kane for Indology. 

Considerable progress has also el~n 

made in the development of museums 
in different States. We have nssi:;t-::d 
State Museums, Regional Museums 
and othl'r specialised ' ~ and 
have started a programme of setling 
up site museums on importal1t 

archaeological ite~  

A r hen~i  programme for 
the cf'Jebration of Togore Centeni..Lry 
within India and outside has been 
taken in hand. The national progn,nl-
me will concentrate on permonertt 
e ri l~ rather than temporary 
celebratIOns. The occasion will t~ 

utilised for s('1ting up a regular 
theatre in eaoh State capital and a/su 
promoting the study of Indian culture 
in all its richness and variety. The 
hcadqUlarters building of the th,·e. 
Akadamis will be named Rabindra 
Bhavan and construction has I)('en 

taken in hand. 

In order to revive and encourage 
the growth of dramatic art in rurdl 
areas, we have assisted States in 
setting up a number of open air 
theatres in rural areas. A prograrrmle 
of exchange of cultural troupes with-
in the country for promotinr greater 
cultural integration has for the flrst 
time been initiated during thtl current 
year. Cultural organisations in 
cIllferent parts of the country hkve 
been given building grant. on the 
basis of a detlnite policy of assistance 
formulated for the tlrst time. 

Han. Members will be glad to hear 
of the completion of the archaeologi-
cal excavations at Nagarjunakouda 
end Lothal. Operations at Naga,'-
junakonda started in October 19!;4 
and are dosing this season. We have 
salva,eel as much as possible of wildt 
would otherwise have been submerced 
under the waters of the Krishna. A 
site museum is being built on top of 
a hill which will house objects o( 
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archaeoiogioal and 
while some of the 
monuments will be 
reconstructed above 
peeted water level. 

artistic interest, 
other important 
transplanted or 
the highest ex-

At Lothal, the excavations have 
suggested contacts between Harappan 
and Egyptian culture and revealed 
some new facts of the life of these 
ancient days. Analysis and interpre-
tation of the data are bound to thruw 
new light on Indian history 'and may 
make us change our ideas of com .. 
munic-atian between countries in those 
days. 

The establishment of the School of 
Archaeology has fulfilled a long-felt 
want and wiJi help to give practical 
training to men in the department as 
well as others interested in specialised 
study and practice of archaeology. 

In the field of technical educatlOl1, 
the outstanding event of the year was 
the opening of the Indian Institule of 
Technology, Madras. The third ill a 
chain of four Higher Technological 
Institutes, the Institute at Madras has 
received massive assistance from 
West Germany in both er~ nnel [;and 
l"quipment. The year has also seen 
the establishment of two Engineering 
Colleges and ten Polyte<:hnics, and 
during the coming year we are plan-
ning to establish the Indian Institute 
of Technology, Kanpur, and a l rg~ 

number of engineering colleges and 
polytechnics. 

I would also like to refer to the 
.merit-cum·-means scholarships which 
we have in troduced for the first time 
on a f-airly extfmsive s:ale. We sane .. 
tioned during the year 692 such 
scholarships for degree students and 
.347 for diploma students. This is in 
addition to the scholarships which at 
present exist in individual institu-
tions, 

Progress in any field of education 
depends on our success  and recruiting 
and rl:'taining able and devuted 
teachers. I am happy to report that 
Our proposals for the improvement of 

salary scales of teachers in engine~r
ing and technical institutions h ~ 

been accepted in principle by 'all 
Sta·tes and some have already begun 
to implement them. Under this new 
scheme, teachers will have s;:;ales 
comparable to the Indian Administra-
tive and other superior services. We 
have also made arrangements lor the 
training of teachers in technIcal 
subjects. During the current year, 
146 graduates in engineering techno .. 
logy have been selected and sent for 
training at flve centres in India. In 
addition, 209 persons with or without 
former teaching t'xpcrience have been 
5cnt abroad for advanced teacher 
training programmes on the under-
standing that on their returR they 
will join teaching posts. 

The House may be interested to 

know that when the Second Plan was 
formulated, it was proposed that there 
should be provis:on for admitting 
every year 6950 students to degree 
colleges and 10,200 students to poly-
technics at the end of the Plan pt;!dod. 
Experience showed that these were 
under-estimates and the ligures had 
to be revised thrice during the SCCQlld 
Plan period. The actual admissions 
in 1959 were 11,160 for degree courses 
and 21,100 for diploma courses. 

I have referred to the introduction 
of merit-cum-means scholerships 
introduced for students in technical 
institutions. The same process of 
expanding facilities for able but 1>001' 
students has been pursued in resPect 
of both internal and external scholar-
ships. Perhaps the most important 
development during the year has been 
the introduotion of the ComIncn-
wealth Scholarships and Fellowships 
Pkm which will begin to operate soon. 
Under existing schemes, over ,100 
scholarships have already been ust'd 
during the current year for study in 
21 countries and we have in India 220 
scholars from 29 countries under 
schemes sponsored only by this Mmis-
try. 

The Council of Sderrtific and Indus-
trial Research has also had one of It I 
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most successful years during 1959-60. 
Apart from the establishment of three 
new research organisations, the 
National Aeronautical L'aborll'lory at 
Bangalore, the Regional Research 
Laboratory at Jorhal (Assam) and 
the Central Scientific Instruments 
Organisation a·t Delhi, which bl'in, 
the total number of such institutions 
t() 25, steps have been taken to esta-
blish a petroleum Research In3Utute 
at Dehra Dum to undertake re.earch, 
trainin& of personnel and documenta ... 
tion in the field of petroleum and 
natural gas. 

Apart from wO"k ""rried on in the 
N"ational Laboratories, research in 
various fields is being assisted in 
many types of institutions and 
"",anisations by ,uitable grants. At 
present about 400 such schemes are 
being financed by ine Council at more 
then 80 cpntres. Among the more 
important item:; of research (Ir 
application of rcsearch-to production, 
1 would like to mf'ntion first the deci-
sion to entrust the task of producing 
optic glass for the country to the 
Central Glass anrt Ceramic Research 
In.'litute. Calcutta. The Institute has 
also made a notable contribution by 
developing a process for wet grinding 
of mica which till now was a. world 
monopoly of one single Ame"ican 
finn. J would altlO like {o refer to the 
low shaft furnace pilot plant set up at 
the National Metallurgical Laboratory 
which indicates the possibility of pro-
ducing good iron and steel from 
inferior grades of iron are and WIth-
out the use of et~l rgi l coal. The 
Regional Research Laboratory. 
Hyderabad, is carrying out pilot plant 
trials for production of white cement 
Jrom indigenous faw material and has 
pnopared "projec1 report for the 
establishment of ~ plant at over a 
thousand tons a dey capacity on low 
temperoture carbf)!".isation of coal. 
Thf> Central Fuel Research Institute 
h .. found way. of utilising coal 
middlings for the production soft coke 
and rejects for firing In thermal 
power stations. h~ National PhYSical 
Laborll'lory has set up a .tanderd 
frt>quency and time transmitting 
centre which is the IIrst of its type in 

South Asia. Its n~ re t neighbours 
are in luly in the west and in Jopan 
in the east. The National Chrmlical 
Laboratory has worked out r ~e e  

for the preparation of niobium and 
tantalum oxide from minerals Dvail-
able in India and also worked out 
successfully a il ~ plant r e~ for 
the production of bacterial diastases 
uied extensively in the desizin.. of 
textile fa.brics. The other NiiLil)nal 
Laboratories haVe also clone u,eful 
work, and with lhp reorganisation of 
the Nationa) Research Devplopment 
Corporation. we ~ .. e hopeful that in 
future processes rleveloped in our 
laboratories will be put to commer-
cial use at a much quicker rate. 

I would also lik·, to refer t ~ the 
creation of the Scirntiftc Pool under 
which we have ~ re  issut"d LlYera 
10 191 persons. Of Ihese. 82 have 
accepted, 48 have riot yet replif'd snd 
16 ar. still corresponding. 45 alTers 
have been cancelleu as the per!oJon:1 
concerned have dPC"lined the offE'r for 
one reason or another. 

I am eratcful to the Estimaiea 
Committee of Pa"hament which hal 
submitted four t'xtremely B~l1 le 

,eports on the WOl king of my i\i;nis-
try and made const ructive suggestion. 
which, J am .ure, will help UJ to 
improve its work still further. 1 am 
happy to note th.t our work h •• 
received general !\I'proval from the 
Committee and I am conlldent that 
with the support cf the Houoe the 
,ood work which has begun wi;; be 
developed. 

Before J conclude, I would like to 
make a brief refe""enc(> to the place I..·f 
Fcierrt.ific and technical educatioll in 
national developmlOl. It i. admitted 
that the First an-l the Second Plans 
did not provide ade'lUate funds fo, the 
spread of educ.-aticr., both general and 
technical. I feel that this po.Iotion 
must be r.ctiflI'd jt) the Third Plan, 
for if We art" to mClintain all round 
'Jrogress. especially in the field :>f 
agriculture and ind".try, this must be 
donC'. Countries which have ~ hiah 
percenlalle of Iit""sey and wide3pread 
!:cicnUfic and tochr ical education are 
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£Iso the countries whirh arc advanced 
in agriculture and industry. Or: the 
other hand countries which aN! allri-
eulturally ~n  industrially backward 
erc invariably backward in educlltion 
of all types. This is surely net an 
.. ceidental rel ti~n, for educatioll, 
• ;eneral and technical, is essential for 
progress on all fr,'nts. 

The immediate relation between 
""ientiflc and technical education, and 
industrial and agficultural develop-
nlents, is even mo:e clear. We Jnust 
inerea.c the prodl'ction of food and 
money crops in the country, but this 
can be done only through SClcn:iflc 
flgriculturc, utilising improved im-
plements, seeds 'lJ:ld processes, nnd 
both natural and artificial manure. 
Dcvelopments in th'_ fields of inciustry, 
power and transport depend or train-
,'d personnel and, therefore, thl' pro-
grammes we may frame for their 
(·xpansion cannot be carried out un-
Jess we ensure that the necessary 
monpower has been trained. Tenta-
tive allocations for the Third Plan 
have appeared in the Press and I hav .. 
no hesitation in saying that unless 
t:or scientific and tE"chnical educaticn 
~n  research .. re substantial1y 
increased, the targpts for agricultural 
and industrial e ~l ent ~ had 
8et for ourselves :nay have to be 
drastically reduced. 

I am one of tho.c who elie ~ t.hat 
even material progress depends more 
on the spirit of research and the 
rluality of manpower than the accum-
ulation of goods and equipment. I 
have every hope that Parliament will 
support this point of view in unmis-
takable terms and give a clear din:c-
lion to Government that measure 
necessary for providing the scientillc 
onl' technical personnel for the ~
tion Qf OUr Plans IT.ust be ensu,.d. 

Mr, Chairman: The Demand. are 
now open for discussion. Shri V. P. 
Nayar. 

Shrl V. P. Na,ar (Quilon): Mr. 
Chairman, I would believe the very 

impressive achievements of the Minh:-
try as was reiterated by the hon. 
Minister just now in his weB read 
out speech; and I do not want to soar 
into the realms of art, science and 
rulture before I take up some points 
in relation to the working of these 
institutions . 

I am not happy to say that although 
the institutions themselves are very 
good, the-sc institutions have not l~en 

looked atter properly by Government. 
This point has been agitated from this 
side last time when the Demands for 
Grants of this Ministry were discus-
ed. I remember my han. friend, 
Shri Panigrahi pointedly bringing the 
matter to the Minister's attention. I 
understand that all the evils whic'h 
Shri Panigrahi pointed out last Lime 
still continue in the various National 
laboratories. Undoubtedly, they arc 
in5titulions ot which we can feci 
proud, but· from the way in which the 
things are happening in those institu-
tions I am afraid the hon. Minister 
ought to be more vigilant. 

I was distressed to find that at pre-
sent none of the National Laboratories 
have any rules to ruide on questions 
of recruitment, promotion and trans-
fer. I know the difficulties also. 
Some of the directors of these institu_ 
tions are So much absorbed in re-
search. Prof. M. S. Thacker who 
heads the Ministry on the administra-
tion side has been more often au tside 
India than here. We should leave 
them to their own work. On the 
side of administration, I reel that 

~ihing different ough t to ha ve 
been done by Government if they 
were at all anxious that these institu-
tions should function in the manner 
in which all of us expect them to do. 
I was surprised to find that although 
some of these institutions have em-
ployees who have been working for 
10, 12 or 15 years, they arc all not 
classed as permanent servants of 
Government, nor as permanent ser-
vants of the institutions also. They 
are all temporary. 
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Then, again, in the matter of rec-
ruitment, there is no rule. I was 
just now going through the bye-laws 
which have been kindly furnished to 
me; and I do not find that even in 
them any provision made about these 
matters. Curiously enough, as if this 
question was anticipated by the Minis-
try. I find that almost on the eve of 
presenting the Budget the Ministry 
has sent out a circular to all the Na-
tional Laboratories. I refer to 
Circular No. 7/11-80-0.M. dated the 
23rd February, 1960. Just a few 
days before that there was another 
circular which makes interesting 
reading. 

You know that class IV employees 
can be promoted to Class III. There 
are rules and regulations which 
govern this matter in all other de-
partments. Unfortunately, the CSIR 
do not have rules on this subject. It 
was agitated last time also. Just on 
the eVe of presenting the Budget 
there was another circular dated the 
12th February, 1960, in which this was 
stated. I do not have the time to 
read it. I will just point out what 
paragraph 2 of the circu lar of the 12th 
February says. It says that assist-
ants for promotion to posts of section 
officers, grade III on the result of a 
competitive examination will be 
those permanent assistnts who have 
completed not less than 5 years' ser-
vice. I cannot understand where the 
question of permanency of permanent 
assistants comes in so long as they 
are not declared so by any other rule. 
It further says that it is proposed to 
hold a competitive test some time in 
March, 1960, and the test will consist 
of two papers. The papers which 
they have to answer contain a variety 
of subjects, from noting precis writing 
drafting, referencing etc. and a variety 
of official Codq,s and Manuals. 

I put this question. Employees are 
told for the first time, on thte 12th 
February, after they have put in 10 
or 15 years' service, that those who 
have qualified themselves by having 
eontinuous service of over 5 years 
shall have to write the examination 

447 (Ai) LS.-·S. 

and the examination ltaelf is to be 
held any day in March-aome day ill 
March. It is left to the sweet will 
and pleasure of the officers who decide 
the fate of others. If they chose they 
could fix the examination on the lst 
of March. These employees are there 
in the office from 10 to 6; they will 
have to leave their houses at 8 o'clock 
to reach office in time. How are 
they to write the examination unless 
the intention of those who issued the 
circular was to keep these e in ~ 

tions or test-whatever they are--
merely as farcical? I do not find any 
justification. 

The result is that because there 
has been no rule, because there has 
been no by-law, the employees have 
this complaint that every national 
institution of this kind is full of rela-
tives of officers who are in a position 
to appoint. If the hon. Minister will 
enquire into the matter, I am prepared 
to give a list of not less than 40 per-
sons employed in one laboratory, 
namely, the National Physical Labo-
ratory to which I have occasion to go 
quite often. 

I am sorry to say all this on the 
floor of the House; but this has to be 
set right by the Ministry; otherwise, 
-this will continue and the evil will 
spread to all other institutions; 
nepotism and favouritism and graft, 
should be completely taken away 
from such institutions. They are 
common enough in some other depart-
ments; and I do not have much com-
plaint about their existence in some 
other departments. Here, In these ins-
titutions which are our show-pieces, 
to which We take every foreign visitor 
of distinction, such things should not 
be allowed to continue. My informa-
tion is that about 54 persons-I have 
got the list here and I shall not be 
able to give the original but I will be 
able to give a copy to the hon. Minio-
ter-starting right up from the Deputy 
'Director and coming down to third 
division clerks are reJated in one way 
or the other between themselves or to 
one of the top officers. I would like 
the han. Minister to tell us whether 
this has been brought to hi. notice 
before; and, if it has not been broueht 
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10 his notice before, is he prepared to 
Institute an equiry into the mater of 
tbese promotions. 

Sbrl Rumayun Kablr: I sball cer-
iainly look into any specific instance 
that is brougbt to my notice. But tbe 
han. Member and his colleagues 
should know that any instance which 
has been brought to my notice has 
been immediately examined. In some 
cases there has been some substance 
in the allegation, in some cases there 
has not been. Depending on the 
merits we evaluate the cases. 

Sbrl V. P. Nayar: I know that the 
hon. Minister is possibly more accom-
modative than bis other colleagues. 
That is precisely the reason why I say 
this. I bave a list of 54 gentiemen 
employed in the National Physical 
Laboratory who are eitber directly 
related to the Administrative Officer 
or the Assistant Administrative Officer 
or related amongst tbemselves. If 
the hon. Minister gives me an assur-
ance that the matter will be examin-
ed personally by him I shall be 
satisfied. 

Sbrl Rumayon Kablr: Relationship 
in itself is also not a disqualification. 
If my han. friend has a brilliant son, 
I am sure, he will not say that that 
son should not get a post because he 
Is my hon. friend's son. But, in cases 
where there is any doubt that there 
Is any m.la fide or any case of nepo-
tism, I can assure the hon. Member 
that I shall certainly look into it. 

Sbrl V. P. Nayar: The case of my 
son is not in point. I feel that if my 
SOn is brilliant, it is a disqualification 
that he happens to be my son. 

Sbrl Rumayun Kablr: It Is no dis-
qualification. 

Sbrl V. P. Nayar: Thf! Is not the 
way in wh:ch I want the han. Minis-
ter to examine these cases. I may not 
be able to give the precise relation-
ship of one person to another but here 
I will be able to establish that they 
all belong to the same clan; they come 

from the same village or from the 
same town. They are inter-related 
and their families are inter-connected. 
This question of favouritism nepotism 
and graft does not confine itseif 
merely in the matter of promotiona of 
appointments; they extend into the 
fields of contracts and I shall be able 
to give some instance of that also. I 
am very sorry that an institution Of 
the kind of the NPL comes in for such 
criticism in the House. . 

I have here a list of several pro. 
ducts of a particular type of brilsh 
called brush-4, distemper brush. 
Brushes worth Rs. 9391 were pur-
chased from a firm. I think there is 
no objection in mentioning the names 
of firms; that will not cause any 
embarrassment to the han. Minister; 
the bills are there and there are audit 
reports also on them. Some of these 
brushes have been purchased from a 
firm-Mulk Raj and Company in 
Delhi; it may be one or two years old. 
None of these brushes have been used. 
They are still there. Unless the NPL 
wanted to do research on how to dis-
temper with a brush, I do not think 
that brushes worth about Rs. 10,000 
would become necessary. Then, there 
is this LI fuel. The specification als!> 
is here. It has been purchased from 
the Burmah Shell for the value of 
Rs. 4676'75 nP. The total quantity 
purchased was 1350 gallons. This is 
also lying in stock for several years. 
I refer to this because I have a posi-
tive complaint that stores purchased 
like this by the NPL are not properly 
cared for nor is there any indenting 
according to the requirements or the 
anticipated requirements or even on 
the basis of reasonable anticipation. 
Out of 1350 gallons purchased, hardly 
50 gallons have been used so far. 
Why did we go in for that? Unless 
there is complete lack of planning, I 
do not think that anybody will stock 
such oils which are commonly avail .. 
able in the maritet or the distemper 
brushes in such huge quantities. 
There is a case of cement. We know 
the difllculty of getting cement. 1950 
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bags of cement were purchased, I am 
told; of course, I have not been able 
to go personally and varify it. It 
seems that 1,000 bags of cement have 
become useless and are now lying in 
the open in the NPL. If that is so, 
what is the hon. Minister going to 
do about it? There are many other 
matters like this and I do not want to 
dwell at length on these. In the NPL 
premises, there are equipment, 
machines, tools, etc. lying about un-
covered and unprotected from the sun 
and rain. I know that NPL acquired 
a good stock of equipment from the 
disposals sOiffietimes ago. I also 
happen to know that, out of such 
machines acquired, one vertical press 
has been sold for a pal try sum of 
Rs. 3,000-4,000. The press is being 
u,ed in Delhi and I can take the hon. 
Minister there. I know the place and 
I can show him how the press is 
working. It was auctioned and a 
very Important part was kept away. 
without that part it was auctioned and 
the bid was Rs. 3,000 or Rs. 5,000 
while the press is worth Rs. 65,000. 
Things like that happen even in such 
institutions. 

Shrl Rumayun Kablr: When did this 
happen? 

Shrl V. P. Nayar: It is two or three 
years old. I am saying that even to-
day, if you go to the NPL, you will 
see strewn about in the open many 
items of machinery and equipment 
which are valuable but not properly 
cared for and I do not know who io 
responsible for that. The system of 
stores or accounting may perhaps be 
responsible. But everything is not 
well, as the hon. Minister thinks, in 
the NPL or in the other laboratories. 
The hon. Min;ster should not, for a 
moment, think that some of us who 
speak on thi. in this strain are happy 
to say such things but unless it is said 
on the fioor of the House, there is no 

~ i le remedy. I can understand 
the difficulty. I cannot expect Dr. 
K. S. Krishnan to come out and go 
through these problems or Prof. 
M. S. Thacker to go and sit with the 
administrative officers. They have 

other doties and we must spare' them 
their full time to do other duties. But 
I would very much like the Secretary 
of the Ministry Or the Secretary of 
the CSIR to have a close watch over 
these organisations and inspect them. 
I understand that so far it has not 
been possible. When some foreign 
guest comes here, all the high persons 
will take them there because these are 
mostly our show-pieces-the NPL and 
the work done by Dr. Krishnan. 
They will take them to Bangalore and 
show them the work of Professor 
Raman. That may be done. But the 
point is not that the scientiots pay 
little attention to these matters. But 
those below them, who are in charge 
of the administration, run away with 
whatever they want. This should be 
stopped if the institutions have to be 
worked properly, for the advantage of 
the country. The hon. Minister should 
himself take personal interest; he is 
not a scientist. He can certainly 
find some time to make some surprise 
visits. I do not know whether he 
has made any. Certainly he must 
take the staff into confidence. If he 
takes the staff which is lower down 
he will find out the real po.ition. I 
would, therefore, urge upon tpe hon. 
Minister to keep this in view and 
take some remedial action immediate-
ly whereby, fir.tly, there will be pro-
per rendition of accounts and, second-
ly, the staff will be kept In peace and 
contentment. 

There was, what is called, the intt 
development project. I think it has 
now been sold on some consideration; 
possibly, It was reasonable also. It 
was sold to a Mysore company for 
further exploitation. It was started 
as a pilot project. I have lot the 
balance sheet of the project here and 
I have been surprised to find that even 
as a pilot project this was able to 
give to the Government a profit to the 
extent of R •. 3·25 lakhs, while our 
major projects are not able to «in 
such profits. I understand that about 
Rs. 8,000 was distributed as bonu. for 
the good work done by the project. 
But not one P'. w •• given to the eta .. 
IV or class HI employees. The entire 
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money was gobbled by the top officers. 
When it is a question of paying bonus, 
is there a distinction to be made bet-
ween the top officers who may have 
helped in that and that officers other 
than the top officers who have not. It 
is a discrimination which should be 
avoided by the Ministry concerned. 

Once again, I would tell the hon. 
Minister through you, Sir, that it ;s 
not out of any bad motive we say 
these things. It Is in the best interest 
of the institutions. It is absolutely 
necessary that this point should be 
gone into thoroughly by the institu-
tions. We are prepared to help him 
if he wants more information. Some 
of us have the way and the means to 
get at secret information which we 
can certainly pass on to the han. 
Minister, if he will act on it and pro-
vided he gives an assurance that our 
reports will not find their normal way 
into the waste paper baskets of the 
Ministry. 

There is another point about these 
institutions. I WOuld once again 
urge-this is the second or the third 
time we do it. Definite service rules 
and ~ n iti n  should be laid down for 
all the employees of the CSIR and 
institutions under the CSIR. It is 
not good saying that the classification, 
control and appeal rules, in so far as 
they app Iv to the Government ser-
vants. will for that particular matter, 
apply to the servants of the CSIR. 
U they are considered to be equal to 
Government servants. all the ad-
vantages and disadvantages for the 
Government servants in the Govern-
ment of India should be available to 
those who are working in those bodies 
which are, for all intents and purpos-
es, Government-owned bodies. You 
may call them autonomous but they 
are for all purposes equal to the Gov-
ernment service. Th is should be 
done and the heart-burning of the vast 
number of employees in them should 
be removed by the hon. Minister. The 
report gives me no idea whatever of 
the progress sa far made in the matter 
of either compiling the data about 

India'. flora and fauna. I know that 
there are two surveys. I just cannot 
understand what the diftlculty is whieb 
the Government has to face in the 
matter of compiling a comprehensive 
All India report on the flora and the 
fauna. No such attempt is being 
made. As a citizen of India, I would 
like to know what my country has in 
the vegetable and the animal king-
dom. If I want to know whether a 
particular animal resides in India or 
a particular plant is there in India, 
whether it is a creptogamam or any 
other, I have no reference book; I 
have to go to some library .... 

Mr. Chairman: The han. Member. 
time is up. 

Shri V. P. Nayar: I think as the 
first speaker I am entitled to half an 
hour. 

Mr. Chairman: The han. Member 
has taken about 20 minutes. 

14 hrs. 

ShrI V. P. Nayar: I shall finish soon. 
I find that some projects are there. 
But there is no indication as to how 
Government propose to do to give 
some complete idea to the people who 
want to know what the flora and 
fauna of our country are. It is not 
easy. I know it is difficult. But 
you must understand that in most of 
the States, before India attained 
Independence, they had some gazet-
teer or some manual, something In 
which some rough idea was glven 
about this. It may not be up-la-date. 
But that information was given in 
those manuals. It Is seen from the 
annual report that recently the Min-
istry has revised the edition about the 
flora and fauna of Madras compiled 
by some European who was formerly 
the Chief Conservator of Forest there. 
That has been published as a reprint. 
It shows the Hora and fauna of some 
of the States also. It is only a ques-
tion of revision and getting all the 
information up-to-date into one single 
volume or in a series of volumes. 
This must be done and I would re-
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quest the han. Minister to spare no 
pains to see that we get a complete 
idea of the flora and fauna of India 
as early as we can. These projects 
should be considered in the light of 
the plans and as fulfilment of the 
third Five Year Plan also. 

lUI hn. 

[MR. DEPlITY-SPEAKJ:II in the Chair] 

Now, there is a reference about 
oceanographic surveys. I know what 
little work has been done in the 
matter of oceanographic surveys. 
There is no purpose served by sending 
one scientist in INS Kistna for re_ 
cording some observations for three 
days. We have got 2,100 miles of 
coastline and we have no detailed in-
formation about the pressure, about 
the variation of currents, etc., which 
are absolutely necessary for further 
research in the field of oceanography. 
Why I say this is because there is a 
great problem which we face in 
Kerala. There is the question of 
sardines. As the hon. Minister is 
concerned with research in this Minis-
try, I am compelled to point out des-
pite what has been done by way (If 
oceanographic research in marine bio-
logy and fisheries, it has not been 
possible sO far to lind out the reason 
why in some areas there is such a 
glut of sardines and mackerel in the 
Malabar coast that it makes it im-
possible for any person to sell them 
and it becomes incumbent for the 
fishermen to dump their catch some-
where as manure. This problem has 
not been tackled. Not even the fringe 
of the problem has been tackled. 

In this connection, I must point out 
that there is no co-ordination between 
the Navy and the fisheries depart-
ment and research authorities. The 
Navy has the means to send a scient-
ist out on the sea for such research. 
I would urge upon the hon. Minister 
to consider what I say as a proposal 
for future action. On every ship or 
vessel that is going out on the ocean--
I mean the naval vessels-there should 
be a team of scientists, say, two or 
three .clentists. H the rules ot the 

navy require that they should not 
divulge anything, the scientists may 
be taken as naval personne, and-

Mr. Deput:r-Speaker: The hon. 
Member's time is up. 

Shri V. P. Na:rar: One more remarka, 
and I shall have done. So much 
about the co-ordination for research. 
I know that some gOOd work is being 
done in the matter of research, but 
what I find is that problems complete-
ly isolated from everyday life arc 
being solved, the solution of which is 
not required In the immediate con-
text of our industry and agriculture. 
Such problems are being tackled in 
the universities and in other institu-
tions. For example, what earthly 
use or purpose does it serve, in indus-
try or agriculture, if a scientist takes 
it into his head that he must find out 
the reasons why a crustacean in the 
.ea changes Its colour? Considerable 
research has been done on most un-
profitablb subjects like that. 
Research in our country today is not 
On an integrated pattern. There Is 
no co-ordination whatever. The hon. 
Minister should make it possible for 
the various universities to evolve a 
programme of research which should 
bt: a part of the Indian national pro· 
gramme, an all-India programme, of 
research. Then and then only would 
the fruits or the results of research 
would be reflected in the field of agri-
culture and industry. He himself em-
phasised that the results of research 
must be felt in the field of agricul-
ture and industry. I agre .... 

But what is it that we have done? 
What is it that we have done to co-
ordinate the various efforts which are 
made in the various research institu-
tions in India? I would like the hor.. 
Minister to have an all-India plan '"r 
research and specific work shou Id he 
assigned to scientists in specific fields. 
~' r example, take the State of Kerala. 
We have certain natural resources-
timber, rubber, cashewnul and other 
hill products besides flshl!l'ies. There 
Is the Kerala Unlvenlt:r which has 
several research ICholarships for 
phnlcs, cl\enlWtry, batan:r, ever:rtiWIg. 
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Anyone of these subjects must be reo 
lilted to the immediate problems on 
the solution which depends the 
entire economy of the State. Take, 
for instance, coiro There is no re e 
search going on to find out how COir 
fibre can be chemically retted in the 
course of a few hours so that there 
will be no profiteering or speculation 
in fibre prices. There is no research 
whatever for preserving the precious 
and valuable fish which come iil 
shoals in thousands of tons per day. 
The rest of India wants them. We 
get plenty of it, but we cannot send 
them just because the railways have 
not been able to tackle the problem of 
cheap refrigeration. What is the 
lIIinistry doing about it? Just be-
caU5e it is not possible for our fisher-
men to Use some process whereby the 
fish could be preserved and nut spoilt, 
the fish could not bP. transported to 
the other parts of India. 

There is then the question of rut-bpr 
and lemon grs:;s oil and also cashe\\' 
oil. ~' ll exploitation of cashew oil 
is based upon the plastic industry 
We produce th& entire cashew oil of 
the country. It is about 3,000 tnns 
today. But there is not one plastic 
lnaustry or factory there in KeralB; 
we ao not have the process of poly-
merlsation. It is not enough if it is 
treated with phenyl formaldehide. 
'l'here must be a process which mU3t 
be aevlsed and which mwt be cheap 
so that the plastic induotry could be 
used in this connectiun. The fl!'" 

search that we do must be imme-
diately related to the needs of the 
industry and agriculture of the State, 
and the research actiVities must be 
eo-ordinated so as to solve the imme-
diate problems in our agriculture and 
Industry. 

With these words, I commend the 
cut motions standing in the name of 
Shri S. M. Banerjee. 

Shrl BalIIappa (Tiptur): Mr. 
Deputy-Speaker, Sir, even my han. 
friend Shri V. P. Nayar who has 
aQOken just now alter havinC pointed 

out some of the minor defects in om 
scientific research activit'es must admit 
that the Ministry has gone in the dir-
ecfon of irnp"oving scientific research 
and technical education in this coun-
try. It 's very good on the part of our 
han. Minister, even after having given 
the annua' report, for having come 
forward with an opening speech to 
indicate the directions in wh'ch this 
Ministry is gong. I must congratu-
late him on the efficient way in which 
he has been successfully carrying on 
the work In his Ministry. 

We all know that in this scientific 
age, our Prime M nister has been tell-
ing us what technological advancement 
Is going on in the world and how we 
should also try to work in that direc-
tion. It is only the other day that 
one of the British experts who wu 
speaking here in Delhi told us that 
one of the shortcomings of our educa-
tional system is the shortage of our 
technical personnel. So, aUf educa-
tional system should be devised in 
such a way that we will not be short 
of scientific and technical personnel 
who are essentially need for 
the development of our country in the 
dve year plans. 

Having said this, I must refer to one 
aspect which needs attention. That is 
about the co-ordination about the vari-
ous laboratories and institutions. My 
han. friend, Shri V. p. Nayar, has 
already pointed out that aspect of the 
matter. There should be a link:ng 
of the various activities carried on in 
the various laboratories with the 
industrial and agricultural needs. 

Only the day before yesterday, I 
think, the Chairman of the Indian 
Institute of Sc'ence, Shri J. R. D. Tats, 
was telling the country that the 
defence science organisations and the 
research institutes should come toge-
ther especially in the context of our 
defence needs. So, these matters need 
very careful attention. We are speak_ 
Ing of a non-alignment policy and 
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when we are following a policy of 
non-al'gnrnent, it is up to us to see 
that we develop our own research. 
The Prime Minister has been tell ing 
us that there is no use of imitating 
others. So, all these factors should be 
taken note of by the Ministry. 

It is gratifying to note the various 
achievements that we have made in 
the cultural and technical tlelds and 
also the ach'evements of the Council 
of Scientitlc and Industrial Research. 
The hon. Minister has also made some 
reference to the work of these Aka-
damis. The three National Akadamls 
and the bui'ding to which he referred 
deserve attention. My feeling is that 
it Is a good thing that we are go'ng 
in' that direction, but we have to take 
care to see that lot of money which is 
being either mis-spent or wasted in 
these Akadamis is put to better use. 
So, a caut'ous watch is very neces-
sary. 

Probably there is a question coming 
up in this House tomorrow about the 
resignation of the Secretary of the 
Sangeet Natak Akadami. It shows 
that something is wrong there and it 
is up to the Ministry to see that 
th ings are rectitled. Even in the 
Sahitya Akadami, after all, it is meant 
tor the cultural unity of this country. 
But somet mes we t1nd that the vari-
ous adviso,), boards and even some 
of their members write certain books 
and want to get them published in 
all the 14 languages in India. If that 
sort of thing goes on, instead of cul-
tural unity, cultural disunity is going 
to be established. Only sometime 
back I pointed out in this House that 
novels are written only to discredit 
certain people or rOUSe the feelings of 
some people. Such things should be 
prevented. 

In this c .. nnection, I must refer to 
the National Museum of this country. 
A big building is coming UP. Certain 
posts have to be made permanent, as 
my hon. friend said. I am told the 
post of the ,Head ModeJler is kept 
vacant for a long time. Why is it kept 
vacant, when the man is working 
there? Unless It is made permanent, 
a IIort of discontent will be there. I 

request tilt! Ministry to look into this 
matter. . 

Wh'le sending some of our people 
for cultu"al delegations outside, the 
standard should be kept very high, 
because It involves the prestige of our 
country. Only people w'th very good 
qualifications should be sent. The hon. 
Minister was saying that we should 
support the third Five Year Plan pro-
posals of his Ministry. It needs no 
say' ng at all. When compared to the 
size of our country and the things we 
have to do, the scheme is not at all 
ambitious. We read in the paper. 
that the M'nistry has submitted 
schemes for Rs. 177 crores, compared 
to the tlrst and second Plan schemes 
for Rs, 23 crores and Rs. 82 crores res-
pectively, After all, Rs. 177 crore II 
very small and the Planning Com-
mission, I hope, will approve of it. 

In this amb'tious scheme of the Min_ 
istry, great emphasis is laid on certain 
factors like part-time courses and loan 
scholarship, which are very welcome 
things. The post-graduate comm ttee, 
which we are thinking of, will have to 
scrutin'se what is go'ng on in various 
post-graduate cou"ses. I hope they 
will do something to see that they are 
put on a proper footing. The most 
important thing is the upgrad 'ng of 
the salaries of the teachers, It is very 
important and a good sum of money is 
aUotted for this. They are also going 
to give to the States nearly Rs. I' 8 
crores, so that the salaries of technical 
school teachers in the States may also 
be improved. They are also giving 
great attention to the text-books and 
other sc'entitlc books which are very 
necessary, Sometimes our students pass 
without text-books, It is very neces-
sary that they should have some good 
text-books. In that direction also, they 
are progressing. 

The Minister was kind enough to 
refer to the work of the Estimate. 
Committee. The committee deserves 
our credit. Of course, they have 
pointed out certain things and I hope 
the Ministry will be able to look into 
them and rectify them. 
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We are always speaking of admin-
istrative expenditure going uP. Not 
that I am in the way of spending 
money for scientific research, but un-
necessarily administrative expendi-
ture goes up somefmes. For example, 
in the research wing, we are told they 
are going to have 4 Under Secretaries; 
the Estimates Committee has recom-
mended that one Under Secretary can 
be cut off and three can manage. They 
should look into this. W;th regard to 
the NRDC, the Estimates Committee 
have recommended that their borrow-
ing powers should be limited. 

Sometimes gift donations are offer-
ed to help our scientific research insti-
tut ons, but sometimes it is difficult 
to take them immediately as soon as 
they arrive. So, the issue of import 
licences should be arranged in such 
a way that they do not come in the 
way of our receiving such gifts in time. 

With regard to admissions in 
Kharagpur as well as in the Indian 
School of Mines, more students should 
be admitted and they should be from 
different parl. of the country. Some-
times I notice that people round about 
that place cluster there. So, attention 
should be paid to see that students 
from other parts of the country are 
also admitted, SO that the benetlts may 
go to the different comers of India. 

We have so many laboratories in our 
country. Just as co-ordination should 
go on, a proper evaluation of all these 
research institutions should take place 
at least once in tlve years or so. That 
has been recommended by the Esti-
mates Committee also. 

Sometimes when imported machi· 
nery arrives here, we are told that 
there is some delay in the Finance 
Ministry in sanctioning the necessary 
foreign exchange. This should not 
happen. The Finance Ministry should 
see that the necessary foreign ex-
change is allotted in time, so that there 
is no delay on that account. 

Sometimes we hear about the bad 
atmosphere or climate in some institu-
tions. The Ministry should see that 
110 &I1ch bad atmosphere or bad climate 

is created in the National Laboratories, 
which are supposed to be big temples 
in our country. Also, the results of 
these national institutions must be 
commensurate really with the expen-
diture incurred on them. Sometime. 
for some reason or ther~ientitl  or 
academic-some researches are go'ng 
on and they may not be of immediate 
lltility value. Every institution should 
take care to see that the financial out-
lay is commensurate with the resul'" 
achieved. 

Commercial utilisation of the results 

J 
of reseach is also a most important 
thing. So many times we notice that 
research is being done in the country, 
,but the industrial people do not take 
advantage of it immediately. So. the 
researches remain where they are. 
There must be proper publication of 
the researches. It is being done no 
doubt, but not on the scale on wh'ch 
we expect it. The industrialists also 
must give a lead in this direction. 
There is a lot of difference between 
our industries and the industries in 
other parts of the world. In other 
countries, industrialists live very 
great attention to research and they 
give all kinds of donations. In our 
country, they are not coming forward. 
The Ministry must find out why they 
are not coming forward and what 
should be done to see that the indus-
trialists do come forward with help 
for research work. 

We are talking of shortage of scien-
title personnel. Some meritorious stu-
dents from engineering colleges and 
other institutes are being taken and 
given admission to training courses 
and all that. I do value merit. There 
is no doubt about it. But when they 
pass in first class, they must be given 
some encouragement, So, we must 
take care to see that without avoiding 
merit, still some backward class com-
munity people are taken on the basis 
of tlrst class in merit. That should 
also be done. 

Then, there should be re-organlaa-
tion of the Selection Committee. I 
. want proper representation and prap8I' 
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lIbades at opinion. Proper men should 
be put there so that clear justice is 
lIone to all these people. 

I do not wan t to take more time. 
Research scholars should be , ven 
creater incentives. Whenever we have 
,one to the U1stitutions we have found 
that some of the research scholars stick 
up in a place for some time and then 
they go. This should be stopped. There 
must be greater incentives to them. 
There should be better prospects for 
them so that they may remain there 
and carryon the research for the 
benefit of the institutions. Also, quar_ 
ters and other facilit es shou:d be pro-
vided to them. I do not want to d.late 
on this point further. I hope the M.n-
istry will be able to show greater pro-
cress in the years to come. 

8hri Hem Barua (Gauhati): Mr. 
Deputy.Speake!, I have gone through 
the Report of the Ministry of Scie.:1U-
fie Research and Cultural Aftairs wi.h 
all the care and attention it deserves. 
It embraces a wide range of subjects 
from scientific research to cultural 
al'fair., though the affinity between the 
two subjects is less than 'he dissimi-
larities that are inherent in the very 
na'ure of the subjects. When I peruse 
the Report the impression that 1 get 
is this, that Humanities and cultural 
affairs are give!1. a lower position in the 
scheme of things and scientific re-
search occupies a higher position. But 
I can understand this in view of the 
fact that we are launching on the great 
voyage of industrial regeneration and 
material welfare of our coun'.ry and 
.... e are engaged in this great task of 
reconstructing our coun try through 
scientific and technological advance-
ment, it is quite natural that scientific 
research occupies a higher position. 

At the outset, I must congratulate 
the Ministry for one thing, for making 
a contribution to the Indian Mount 
Everest Expedition. They have c""tri-
ted Rs. 6,46,185 fOr this purpose. It 
is tor the first time that India joins 
Britain and Switzerland as a member 
of the exclusive club at Everesters. 
Ttiia thirteen me!Dber team of Indiana 

organised under the leadership of Bri-
gadier Gyan Singh is a ,roup of de .... r-
mined and brave men. We wish them 
success. Their success will be our 
success, their glory will be the glory 
of the country. In this CO'lnec .IOn, 
may I draw your attention, Sir, to an-
other fact, that there has been a com-
bined expedition of Britain, India and 
Nepa:ese Services' to the hitherto 
unclimbed 26,041 ft. high Annapurna 
No. 2 peak in West Nepal? Since 
India is one of the participants I would 
very much like to be enlightened 
whether any financial assistance is 
offered to this team also so as to en-
courage zeal for mountaineering in 
this country. 

I must congratulate the Ministry on 
ana her thing also, tor upgradi..,g the 
salary scales, on the recommendations 
of the Council tor Technical Educa_ 
tion, of those people working in tech_ 
nical institutions in our country. But 
I feel that it does not solve the pro-
blem entirely, the problem remains, 
the problem of allowing decent emolu-
ments to workers engaged in scientifle 
research and technological research in 
other institutions sponsored by the 
Government. Government must en-
sure sci en lists, I feel, sufficient emolu-
ments not merely to enable them to 
stave off hunger but also to enoble 
them to lead a decent life so that they 
may dedicate themselves completely 
on. the altar of scientific research, for 
sCIence like law is a jealous mistress. 

It is difficult for me to understand 
why gifted scientists like Dr. Joseph 
for instance are made to barter away 
their talents for abominable pittances . 
Recently, the Prime Minister made an 
appeal to the Indian scientists abroad 
to come to this country and serve the 
motherland on the grounds of patrio-
tism. This, I teel, ia an appeal in the 
right direction, made by the Prime 
Minister, but mere sentimentsi appeal, 
I always feel, does not cut much iee 
unless and until ateps are taken by the 
Government to eliminate these snaas 
associated usually with this sort of 
things. 

U is a pity to see that durin, the 
last three yean there were .. man" 
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as 62 resignations from the national 
laboratories. It is a sad commen ary 
On the state of affairs, and the usual 
complaint that some.hing i; rutten in 
the State of Denmark is justified 
because of these resig!1ations. This 
means dislocation in research work, 
and when 62 persons engaged in re-
search have tendered their resignation 
for various reasons in the course of 
three years, it is, I would say, a 
rather sad commentary on the state of 
things there. 

Sir, i1 you ask an Indian doing ad-
vanced research in England to come 
to  th 8 country to serve his mother-
land, he would say: ''Well, the men 
under whom I work here are men of 
highest eminence, men who are in 
active pursuit of their subjects. They 
are not disturbed by the thought of 
administrative job or such other ad-
vancemen t." Now, does this climate 
exist in our country? This climate is 
conspicuous by its absence in this 
country. If you ask any man, for ins-
tance, an Indian in U.K. who has 
already ftnished training, to come a.."d 
work in this country in the spirit in 
which Shri Nehru urged it, he will 
immediately say "I am ready to come 
even at half the remuneration that 
I am expected to get in this country. 
But, then, I must get an assurance, an 
assurance of being profitably or gain-
fully and respectably employed in 
India." But, is it possible? W}v>n he 
comes here, he would be treated as 
a supplicant for favour and would be 
forced to work under men who could 
Inspite neither confidence nor intellec-
tural respect. That, I think, is the 
state of things here. 

Dr. Joseph's death pin-points, one 
tragedy at least In this country, and 
that is the tragedy of scientific re-
search. Scientists In this country are 
left mereilessly in the cold shade of 
neglect, and there are reasons for 
that. And when I say this, I have 
grOWlds to advance. Firstly, whether 
In the public sector or In the pri VlIte 
sect'Or, Industry Is not at all educated 

or enlightened or the value of 'cicnti-
tic research in this country, or on the 
value of scien ists in this country, 
Secondly, what about universities? III 
the universities people engaged m 
scientific work, teachers I mean, are 
poorly paid by the universilies, 
though, of course, this does not cun-
cern this Ministry, under :"eVlew. 
Thirdly, whatever facilities are avail-
able in the national laboraories, they 
are also awful y inadequate. At tile 
same time, it is stated that the nation-
al laboratories are extreme y dis-
organised, and that might be poSSibly 
one of the reasons why 62 persons 
during the course of three years ten-
dered their resignations, 

The conditions being of this order 
In this country, I feel a sui able 
scheme should be formulated by the 
Government with a view to attracting 
Indian scientists working abroad. At 
the same time, fair emoluments, fair 
wages and proper status in life must 
be assured to those technical personnel 
and the attitude of the Government 
towards technical and scientific per-
sonnel must undergo a sort ot re-
volu ~i n r  and radical change in this 
country. 

In this connection, to begin with I 
would sUIIgest a separate Board <>f 
Selection in order to select ienti t~ 

for the various research institu ~ es. I 
do not have any comment to wake on 
the working of the Union Public 
Service Commission. I know the 
Union Public Service Commission Is 
aided by technical advisers of the 
Government, but then I always feel 
that they are not in a position, rightly 
or wrongly, to assess the future value 
of present work. 

I have an apprehension like that. 
There is a danger inherent in both the 
processes-I mean selection through 
a Board of Se'ection, as suggested by 
me and selection through the up .. 
The danger is Inherent in the fact that 
on coming back to India these scien-
tists who are abroad might lind them-
selves being rejected either by the 
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ul'SC or by the Selection Board a'I' 
suggested by me. In that case thel 
scientists find themselves stran<icd 
here. Therefore I think that the Gov-
enunent should draw up or formulate 
a scheme to absorb Indian scientists 
working abroad without any fetters. 
The claptrap ot asking the scientists 
abroad to come to this country and 
work must be avoided and there must 
be a re-orientation of approach en-
tirely. 

One thing that is uppermost in my 
mind is this. What is the type of re-
search that is conducted in the nation-
al laboratories or in the research In-
stitutes? Is it scientific research or 
is it technological research? That is 
the question which is uppermost in 
my mind. If it is scientific research 
then scientific research can be con-
ducted only in the atmosphere of a 
university and not in an isolated man-
ner in which it is conducted today in 
the national laboratories, that is, the 
Physical Laboratory conducting re-
searches in physics or the Chemical 
Laboratory conducting researches in 
chemistry. I have always felt that 
knowledge at the top is indivisible 
and it cannot be compartmentalised. 
When it is carried on in an atmos· 
phere of a university there Is large 
"""hange of intellectual ideas. That 
is possible. 

When I say that knowledge at ~e 
top is indivisible and it cannot be oom-
partmentalised I find that chemistry, 
and why chemistry even metaphy::;ics, 
has a ~el ti n with higher physics. 
Therefore when it is conducted like 
that there can be an exchange of ideas 
and a sharing of knowledge accruing 
out of the researches. 

If the researches at present conduct-
ed In our research institutes and nat-
ional laboratories are for applied use, 
then we have to make a choice be-
cause in that case we have to say that 
thia is technological research and not 
scientillc research. Scientific research 
cannot have any other purpose ex-
cept the sarch far truth. This be· 
iDB so, I would say that the country 

has to make a choice between Edison 
and Einstein. If we choose Edison, 
that means we have material pro-
gress, we have material advancemcn t. 
we have material comforts. Th·,' 
gives material comforts, materIal pro-
gress and at the same time material 
advancement. But if we choose 
Einstein, possibly that would give us 
greatness as a nation. Therefore the 
country has to make a choice belween 
Edison and Einstein. 

Here I feel tempted to quote from 
Bertra.,d Russell. He says: 

"All the iTeat advances are first 
purely theoretical and are only 
afterwards found to be capable of 
practical application. A  I ereat 
art and all great science spring 
from the passionate desire to em-
body what was at first an un-
substantial phantom, a beckening 
beauty luring men away Irom 
safety and ease to a glorious tor-
ment. The men In whom this 
passion exists must not be fe' ter-
ed by the shackles of a utilitar-
ian philosophy, for to their ard-
our we owe all that makes man 
great." 

-But in our case that "kindly light" 
of science is often overshadowed or 
dominated by a philosophy which is 
totally utilitarian. I must a sort of 
of synthesis to be made between the 
two. I do not say that 'one must be 
excluded and another should be ac-
cepted. There must be a sort of sy-
nthesis between the two. 

What happened recently was that 
some premature release of certain 
proc"",ses was made to the industry by 
the Council's laboratories-this has 
been pointed out in the report of the 
Estimate. Committee-for exploitation 
What did the Industry do? The in-
dustry returned those processes for a 
further trial to the laboratories. This 
shows that there Is an over-enthusiasm 
on the part of researeh workers to 
issue out procesaes without being 
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enthusiasm on the Part of research 
workers is not very commendable. 

This research is meant for the in-
dustrial development of our country. 
But what is the response of our indus-
try towards scientific research? Bar-
ring a few nO.ab.c establishments, the 
industrial concerns in this country 
are not at all inspired by the resear-
ches conducted in our Council's lab-
ora tori... and their response is very 
poor. 

Shri V. P. Nayar: They refuse to 
be inspired. 

Shrl Oem Barua: They refuse to be 
inspired. But in other counLries, like 
the U.K., there is a close connection 
and an intima.e association between 
indUStry and the research institutes. 
Bertrand Russell said a very fine 
thing. In the feudal age, for in-
stance, the fuedal lords offered finan-
cial BdSistance for cultural improve-
ment. They were dreamers. They 
were lazy peop e. They wanted cul-
tural improvement. Now in the con-
text of today the industrialists do not 
bother a jot about culture. When-
ever they offer stipends or financial 
assistance they offer them so tha t 
people might be trained in science or 
in technology and might be employed 
In their concerns and advance their 
own interest. That is the thing. All 
the world over this is the spirit of 
the modem age. But this spirit at 
the modem age also is missing in this 
country. 

I want to coin a word on the line of 
the word anthropoid. What about 
these philanthropoids? These philan-
thropoids are not to be found in this 
country. The industrialists do not 
bother a jot about research and all 
that. 

The representative of the Ahmeda-
bad Textile Association's Research In-
stitute when he appeared before the 
Estimates Committee said that the 
researches conducted in the Council'. 
Iabonitoriee are not related to Ibe 

needs of the country. That is what 
he said. If it is so, namely, that 
researches are not related to the needs 
of the country. I would just appeal 
to the Government to see to it or to 
make attempts at a closer collabor-
ation between the research institutes 
and the industry. The industry is 
also to be made more research mind-
>!d. Our in ~r  is not at all research 
minded. They ave in the medieval 
age. 

At present research in India iR c0n-
ducted on three different fronts-I 
would rather say on four different 
frol)ts. The first is the Council's 
laboratories. The second is the De-
fence Science Organisation. The third 
is the Atomic Energy Deparment. 
The fourth is the universities. Scienti-
fic research is conducted on the,., 
four different fronts or at four 
different levels. There must be a 
thorough co-ordination of scientific 
work amongst all these institutions or 
else there would be duplication of 
work. That would mean huge wast-
age of national resources and at the 
same time of national efforts. This 
actually happened in one case. 

Preliminary investigations on cera-
mic suitab e for nuclear power were 
conducted by the Cen'ral Glass and 
Ceramic Research Institute but ulti-
mately it was discovered that it was 
the Atomic Energy Department that 
was doing a de'ailed study on the 
subject and when it was discovered 
like that it was discontinued This 
means there was at least to a certain 
extent wastage of human effort and 
of national resources. This is because 
national resources. This is because 
of the fact that there is no eo-ordin-
ation between all these fronts where 
research is conducted in our country. 

What about co-ordination in re-
search programmes with the Defence 
Science Organisation and the uni-
versities? The Inter-University Board 
adopted a resolution in 1953 which 
was reiterated by them In 1959 to the 
effect that the national labonrtoriee 
be recognised u institutee of ~ 
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for the universities beyond the post-
lP'aduate stace. But then the pity is 
. this that during the last three years 
only 16 professors including one from 
a foreign uni versi ty were allowed to 
work in these national laboratories. 
In the majority of CBses the period of 
work did not last even three month •. 
Not a single professor from the nat-
ional laboratories has been lent out to 
the universities up till now. All 
these facts establish thet there Is lack 
of co-ordination. 1 am afraid lack of 
co-ordination would mean wastage on 
our part. With lack of co-ordination 
we cannot create a climate of con-
fidence in this country so far as scien-
tific and technological research is 
concerned. 

I have spoken a lot about scientific 
research. Now 1 will say a few things 
about cultural dairs. 

• What about the India Office Library? 
I am at a loss to know the stage at 
which the negotiations for the Library 
stand at present. By the Government 
of India Act of 1858, sections 39 and 
52, the Secretary of State for India 
inherited all the properties, records, 
books and archives of the East India 
Company, and I feel legally it be-
longs to us. What happened, where 
Is the deadlock, I c/ilnnot understand. 
I would make a request to the Prime 
Minister who is not present here, to 
take it up if possible when he visits 
London during the Commonwealth 
Prime Ministers' Conference there. He 
can do it with Mr. Macmillan in one 
of the parties he is surely going to 
attend with him. 

Cultural activities are nothing if 
they do not bring about the emotional 
Integration of the country, and the 
country is so distinctive and dil'lerent 
in its cultural pattern. The Sahitya 
Altadami, the Sangeet Natak Akadami 
and the Lalit Kala Akadami are de-
dicated to this great task, and 8 pro-
vision of Rs. 24,93,500 is being made 
In the Budget of 1960-61 for them. 
I feel that there should be a review-
Ing commi ttee to review the progreoa 
of work done und...-the auspices of 

these ACa"demles at least once In two 
or three years; otherwise the work 
done in the Academies is likely to 
degenerate into a routine type of work 
with the vitality of lite sapped out of 
It-

8hrl V. P. Nayar: It has alretldy 
happened. 

Shri Hem Baraa: Since Govern-
ment makes financial allocatiC''lS to 
these Academies and the money 
comes from the public, I feel the Gov-
ernment must have some machinery of 
vigilance. 

Recently there was a news item in 
one of the leading papers of DeIhl 
to the el'leot that the Secretary of the 
Sangeet Natal< Akadaml tendered re-
ign ~i n, and. the reason was that he 
was challenged about certain financial 
irregularities. I cannot vouchsafe for 
the truth or otherwise of this, but 
whatever that might be, there must 
be some machinery to have a check 
over them, though they might be 
autonomous in character, since they 
get Government help. 

I think the Sangeet Natak Akadam! 
and the Lalit Kala Akadami should 
be entrusted to some women's organ-
isations, because the pat'ern of work 
or the planning there means a lot of 
dreaming, and where dreaming is 
concerned, if It Is a part of planning, 
womell do better than men. I find 
there is a certain diI'lerence in aptitude 
between men and women, and that 
lies in the fact that a man works 
more, eats more, dream.s less, whi ~e 
a woman works less, eats less, dreams 
more; and that is why I say, since 
dreaming constitutes a part of this 
planning, these Academies can be 
given to women's organisations. U 
I have said anything wrong, wiIl 
submit to your ruling. 

Shrl V. P_ Nayar: You are unchal-
lenged because there i. no woman 
Member now! 

Shri Hem Barlla: There is anoth...-
item in the Report called "External 
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Relations", and it is said cultural 
agreements have been signed with 
Czechoslovakia and the USSR for 
instance. I welcome these agree-
ments, but at the same time it passes 
my comprehension why a cultural 
agreement has not been concluded 
wi h East Germany. When the eight-
man East German delegation came to 
this country, it presented a dratt 
agreement to the Governmenl The 
Government people here took some 
time to go through it, and af .erwards 
that draft agreement was turned down 
and no cultural agreement was signed 
with them. I cannot understand how 
political considerations can be allowed 
to impinge on cul!ural relations, be-
cause we are having trade relations 
with East Germany. We have receiv-
ed delegation from East Germany. We 
gave a red carpet reception to the 
Prime Minister from East Germany. 
When that is possible, I cannot under-
stand why we should have been SO 
discourteous as to refuse to sign a cul-
tura. agreement with East Germany. 

It is said in the Report that Gov-
ernment offers financial assistance to 
certain associations or organisations 
abroad for the growth of cuI ~ ure and 
all that. I have some apprehension re-
garding this. There are spurious or-
ganisations abroad as there are in 
New Delhi, New Delhi is notorious for 
spurious OTranisations and there are 
BO many people connected with these 
organisations. Therefore, I have an 
apprehension and I would request 
our Minister to go into !.his matter 
very carefully. 

I had a lot of things to say, but then 
there is no time. There are four or 
five points yet. 

Mr. Deputy-Speaker: He can have 
some more time. He is very interesi-
ing, I think. 

Sbri Hem Barua: We send delega-
tions, and we have commissions and 
commi'tee. in this country, but the 
pity of the thing is this, the pity about 

India is this, that we have commis-

sions, we have committees, we have 
delegations, but the wheels of the Gov-
ernment machinery move in thl' 
Bame old ruts, plod the same weary 
way. 

There is a very fine poem this Ume 
in the Illustrated Weeklll of Ind14 
about conferences, and almost all the 
Ministries are in that conference, b 'Ow 
they talk and fumble and rumble and 
rave and all that; after that they soy 
thank-yous, no-mentions, good-byes, 
and then they deparl This is the fate 
of OUr conferences. I would love to 
recite thal 

Mr. Deputy-Speaker: The hon. 
Member did not require additional 
time for this purpose? 

Shrl Hem Barua: Then I conclude. 

Shrl Nap Reddy (Anantapur): That 
is the point you had! 

Shrl Hem Barna: I had four other 
points, but then I will not take more 
time. 

Lastly I would say that I had the 
proud privilege at sillting at the feet 
of Prof. Kabir as a pupiJ In the 
Calcutta University, and on the 
.trengtb of that relation I have made 
certain observations about the Minis-
try on the destiny of which he now 
presides, and I hope they would be 
taken in that spiril 

Shrl V. P. Nayar: Small wonder! 

Mr. Deputy-Speaker: The Mem-
bers may now move their cut motions 
relating to the Demands under the 
Ministry of Scientific Research and 
Cultural Affairs subject to their being 
otherwise admissible. 

Need for a regular two lIears' peat-
graduate course in at! til. Uni" ... ri-
ties fOT study in business manage-

ment 

Shrl P. G. Deb: I be, to move: 

"That the Demand under the 
Head 'Ministry of Scientific Be-
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search and Cultural Affairs (Pages 
1--4)' be reduced byRs. 100." 
(409) 

'N sed to allocate more fund. for "" .. -
chasing art objects for the Indian 

Museum, Calcutta 

Shrl Aaroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Archaeology (Pages 1>-36)' 
be reduced by Rs. 100." (1030) 

High price of the DirectoTII of 
Museums 

, 'Shrl Aaroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Archaeology (Pages 1>-36)' 
be reduced by Rs. 100." (l03!) 

Need for more experts in museumlogv 

Shrl Aaroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Archaeology (Pages 1>-36)' 
be reduced by Rs. 100," (1032) 

Need for arranging exhib't. of 
museums in modern method 

Shrl Aaroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Archaeology (Pages 1>-36)' 
be reduced by Rs. 100." (1033) 

Need for regional or zonal museums 

SbrI Aaroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Archaeology (Pages 1>-36)' 
be reduced by Rs. 100." (1034) 

Need to create a special archaeological 
circle for Orissa 

Sbrl Mahant,.: Sir, I beg to move: 

''Tha t the Demand under the 
Head 'Archaeology' be reduced by 
Rs. 100." (1196) 

Lack of direction and PUrpo.e .. 
Indian archaeology 

Shrl Mahant,.: Sir, I beg to move; 

"That the Demand under the 
Head 'Archaeology' be reduced by 
Rs. 100." (1197) 

Failure to print Indo-Chinese bord ... 
maps in adequ7te numbers for free 

distribu:ion in India 

Shrl Aaroblndo Ghosa1: Sir, 1 beg 
to move: 

''That the Demand under the 
Head 'Survey of India' be reduced 
by Rs. 100." (1020) 

Need for extensive survey of Dar-
;eeling and Sunderbans forests 

Shrl Auroblndo Ghosal: Sir, I beg 
to move: 

"That thp. Demand under the 
Head 'Botanical Survey' be reduc-
ed by Rs. 100." (1021) 

Need to convert the Zoological Gaf'den 
of Calcutta as a centre of instructiou 

on zoology 

Shrl Auroblndo Ghosal: Sir, 1 beg 
to move: 

"That the Demand under the 
Head 'Zoological Survey' be reduc-
ed by Rs. 100." (1022) 

Need for more aid to the Zoologiccal 
Garden of Calcuttca 

SbrI Auroblndo Ghosa1: Sir, I beg 
ta move: 

''That the Demand under tne 
Head 'Zoological Survey' be reduc-
ed by Rs. 100." (1023) 

Need for having experts for pres,,",-
ing the wild animals in a scientific wall 

Shrt Auroblndo Ghosal: Rir, I bee 
to move: 

''That the Demand under the 
Head 'Zoological Survey' be reduc-
ed by Rs. 100." (1024) 
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N ced for extendi'41 the acti"itic. at 
the Indian BonTu jar Wild Life 

Sbri AllJ'OblDdo Ghoaal: Sir, I beg 
to move: 

''That the Demand under the 
Head 'Zoological Survey' be reduc-
ed by Hs. 100." (1025) 

Shortage of Trained Selenee Teachers 

Sbri AlIroblDdo Ghoaal: Sir, J beg 
to mov,,: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Hs. 
100." (1009) 

Need to give intensive scientific train-
ing to teachers with lower academic 

qualifications 

Shrl AllJ'Oblndo Ghoaal: Sir, J beg 
to move: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1010) 

Need for more financial aid to science 
scholars for higher research work 

Shri Allrobindo Ghoaal: Sir, J beg 
to move: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Hs. 
100." (1011) 

Research work done in Anthropolo!l1l 
section unconnected with anll ,.esearch 

work 

Shrl Auroblndo Ghoaal: Sir, J beg 
to move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Hs. 
100." (1012) 

Failure of the Geophllsic section to par. 
ticipate in the celebrations of the last 

Geophllsical Year 

Shrl Auroblndo Ghoaal: J beg to 
move: 

''That the Demand under the 
Head 'Scientific Research and Cul-

tural Mairs' be reduced by RII. 
100." (1013) 

Need for iflC1'ease in the number of 
seats In the Indian School at MI_ • 

Dhanbad 

Sbri Allrobindo Ghoaal: I beg to 
move: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Mairs' be reduced by RII. 
100." (1014) 

Need to expedite the work of compila-
tion of the N atianal Atlas of India 

Sbri Auroblndo Ghoaal: I beg to 
move: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1015) 

Need for setting up more Technologi-
cal Colleges in West Beng(ll 

Sbri Allrobindo Ghoaal: J beg to 
move: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Hs. 
100." (1016) 

Need for increasing the (I.m",,1 in-take 
of students in the Technological IMi-

tute at Kharagpur 

Shri Allrobindo Ghoaal: J beg to 
move: 

"That thp. Demand under th_ 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1017) 

F(lilure of the purpose of the Sc:ienee 
Congress 

Shrl Allrobindo Ghosal: J beg to 
move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1035) 
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Jfe1'd for inviting co-operation of 
ind,..trie. in re.earch work 

'Sbri Aurobludo Gh ... :  I be, to 
: move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1036) 

Need to force the private ind,..tTie. to 
'lieip the University and Government 

scholars in research work 

Bhrl Auroblndo Ghoul: I be, to 
'move: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1037) 

Need to ensure employment to 
ffsearch scholar. 

Bhrl Auroblndo Ghosal: I bell to 
~ e  

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1038) 

,Adm;nistration of the Indian Institute 
fm Bio-Chemistry Mid E:rperimental 

Medicine, Calcutta 

Shrl Auroblndo Ghosal: I beg to 
move: 

''TIlat the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1039) 

:.eed trw allocation of money for re-
norring e;rpense. of chemicals and 
apparat,.. required fm research pur-

poses 

Bllli'l Auroblndo Ghosal: I be, to 
.mav.r: 

"That the Demand under the 
head 'Scientific Research and Cul-
tural Affairs' be reduced by lis. 
100." (lOCO) 

M'(Ai) S ~  

Need for expanding the scheme ot 
training ta Foremen and Supervisor. 

8hr1 Auroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Scientiftc Research and Cul-
tural Affairs' be reduced by Rs. 
100," (1041) 

:: "cd for codifying the dying dialects 
of tribal area. 

8hrl Auroblndo Ghosal: I beg to 
move. 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Ro. 
100." (1042) 

Need for evolving .cript for spoken 
languages which are without ~ ri t 

Shrl AurobJndo Ghosal: I be, to 
~  

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100," (1043) 

Selection for foreign scientific 
research training scholarship. 

Shrl Auroblndo Ghosa1: I bell to 
mOVe: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs, 
100." (1044) 

Need for granting foreign scholarship 
for scientific research training through 

the respectiVe Universities 

Shri Aurobloclo Ghoul: I bell to 
move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1045) 

Need for more Engineering ColLege. in 
West Bengal 

Shri Auroblndo Ghosal: I beg t<> 
move: 

''That the Demand under the 
Head 'Scientiftc Researcb and C.d,-
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tural Affairs' be reduced by Rs. 
100." (1046) 

Need fOT increasing the annual in-taTce 
of students in the SibpUT and 

JadavpuT Engineering 
Correge 

Sh" Auroblndo Ghosal: Sir, I beg 
to move: 

"That the Demand under the 
Head 'Scientific Re3earch and Cul-
tural Affairs' be reduced by Rs. 
100." (1047) 

Need fOT increasing the amount and 
number of stipends for the scientific 

. Tesearch students 

8hrl Auroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1048) 

Need fOT regular remittance of stipends 
to scientific reseaTch students 

8hrl Auroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1049) 

Need fOT Taising the standaTd of cul-
tUTa! delegations to foreign 

countries 

8hrl Aurobbtdo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1053) 

Need for setting up special institutes 
in all States for Tevitalising the old 
cultuTal dance and drama 

Shrt Auroblndo Ghosal: I beg to 
move: 

'That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1054) 

Need fOT setting up Art Galleries ift 
different zones for cultivating th";'-

regional ancient art and' culture 

Shrt Auroblndo Ghosal: I beg b 
move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1055) 

Need for giving encouragement to· 
develop regional languages 

Shrl AuroblOOo Ghosal: I beg to· 
move: 

'That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1056) 

Need far giving mOre stress on deve-
loping undeveloped Tegianal 

languages 

8hrt Auroblndo Ghosal: I beg to 
move: 

''That the Demand under tbe 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1057) 

Need for translation of scientific boob 
8hrt Auroblndo Ghosal: I beg b 

move: 

'That the Demand under the 
Head 'Scientific Research and i::ul-
tural Affairs' be reduced by Rs. 
100." (1058) 

Defectille patents of National Research. 
Laboratories 

8hr1 Auroblndo Gbosal: I beg to-
move: 

"That the Demand under the 
Head 'Scientillc Research and 'Cul-
tural Affairs' be reduced by RII. 
100." (1059) 

Need for proper control over the fL"A-
ancial assistance to professional 

theatres 
8hr1 Aaroblndo Ghosal: I bee to. 

move: 
'That the Demand under the 

Head 'Scientific Research and Cul-
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tural Affairs' be reduced by Rs. 
100." (1060) 

Need to encourage drama writers 

Shri Auroblndo Ghosal: I beg 
_ove: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1061) 

to 

Failure of Sahitya Akademi to trans-
late the awarded books in all 

regional languages 

Shri Aurobindo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Scientiflc Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1062) 

Need for giving grants to more cul-
tural .'i'ocieties 

Shri Auroblndo Ghosal: I beg to 
move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced ~ Rs. 
100." (1063) 

Need fOT grants to Bangi1la Sahitya 
Parishad 

Shri Auroblndo Gh<MaI: I beg to 
.ave: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1082) 

Need to award scholarships for Orlsn 
dance 

8hr1 Mahant,.: I beg to move: 

''That the Demand under the 
Head 'Scientific Research ana Cul-
tural Affairs' be reduced by Ro. 
100." (1198) 

ActO"ities of the three Akademi.-
Sahitlla, Sangeet N atak and Lalit 

Ka'" 

8hr1 Mahant,.: I beg to move: 

''That the Demand under the 
Head 'Scientlfic Research ana Cul-

tural Affairs' be reduced by Hs. 
100." (1199) 

Composition of Cultural DeIe"atioM 
sent abroad 

Shri Mahanty: I beg to move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1200) 

Grants and allowance. to persons dis-
tinguished in arts and letters 

Shr\ Mahanty: I beg to move: 

"That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Ro. 
100." (1201) 

Need for promotion of Orissi School 
of Painting 

Shri Mahanty: I beg to move: 

''That the Demand under the 
Head 'Scientific Research and Cul-
tural Affairs' be reduced by Rs. 
100." (1202) 

N ee~ for deve loping the V;ctona 
Memorial Hal! of Calcutta into all 
Art GaIIeTl/ 

Shri Auroblndo Ghosl: I beg to 
move: 

'That the Demand under the 
Head 'Miscellaneous Departments 
and Expenditure under the Minis-
try of Scientitlc Research and 
Cultural Affairs' be reduced by 
Rs. 100." (1026) 

Need jor enlarging the National 
Library of Calcutta 

Shri Auroblndo Ghosal: I beg to 
move: 

'That the Demand under th" 
Head 'Miscellaneous Departments 
and Expenditure under thp Minl.-
try of Scien titlc Research and 
Cultural Affairs' be reduced bv 
Rs. 100." (1027) 
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Need f01' rela:cation of rule. for access 
of the reading public to the National 

Librarl/ of Calcutta 

Shri Auroblndo Gbosal: I beg to 
move: 

"That the Dt>mand under the 
Head IMiscell mcous Departments 
and Expenditure under the Min-
istry of Scientific Research and 
Cultural Affairs' be reduced bv 
Rs. 100," (1028) 

Mr. Deputy-Speaker: These cut 
motions are now before the House. 

Shri KaUka Slngb (Azamgarh): Sir, 
Despite twelve years of independence, 
we do not have an accurate map ot 
India. That is the first point I want 
to make because this Ministry is in 
charge of the Survey of India. Now, 
when it is too late, when the whole 
coun try is in confusion about our 
bound.ri", on all sides, our boundary 
with China, our boundary ~th Pakis-
tan, after such a long time, it has been 
decided to publish an accurate 
National Atlas of India. 

China has be",n doing this for long, 
only to mak£' ou t a case against India. 
We did not take notice even of that. 
It was after 1949 when new Chin; was 
entrenched, when this new People's 
Republic 01 China came into being, 
that they began to publish maps, and 
we now see that they relied not on 
their old maps but on the new maps 
published after 1949. Therefore, I 
think this inl'" '"'"~~ hn~ been very 
much negligcn t in not bringing out a 
complete Atlas for even the Parlia-
mentarians, not to say for the country 
as a whole. 

Sbri Ansar Harvanl (Fatehpur): The 
External Affairs Ministry has brought 
out one. 

Sbri Kallka Singb: Yes, 1 am rcfer-

ring to it. 

Sbri V. p, Naya.: Hi, complaint 
Is that this Ministry has not done it. 

Sbri KaUka Singh: Some time back 
we were supplied with a tourist map. 

In the tourist map instead of Tibet, 
China is shown, although in the latest 
note dated 12th February of thl! 
Ministry of External Affairs we find 
that a case has been made out that 
Tibet """ been negotiating indepen-
dent treaties with all the neighbouring 
countries including China and India. 
Therefore, even now our case stands 
tbat under certain circumstance.. 
Tibet may be considered to be an 
independent country although WI! 
abide by certain agreements which 
Britain had entered into with China 
in 1913-14 when Britain said that 
Tibet was under the suzeraintry of 
China. But the Chinese Premier in 
all his letters has challenged that 1913-
14 agreement saying that it had been 
entered into under duress or coercion 
or undue influence of the British 
people although the case was just the 
reverse because in 1914 it was Britain 
which ~  involved in the First World 
War and it had to go back to fight in 
Mesopotamia and Basra. They just 
surrendered Tibet by entering into 
that agreement at Simla Convention 
stating that Tibet was under the 
suzerainty of China. As successor 
Government of the British people WI! 
afe bound by that but since thl! 
Chinese Premier himself says that 
they are not bound by that treaty, we 
may ourselv(>s also agree with that and 
then we can just show Tibet as an 
independent country. 

Let us see what the other countri ... 
are doing. I would just take the case 
of U.K. It has now published several 
maps including the Oxford Alias. 
They have just shown Kashmir as an 
independcnt country. It can be 
argued that because it is a map of 
independent countries and all the 
countrie.. have been shown there-
India has been shown, Pakistan has 
been shown-Kashmir has also been 
shown likewise. That is the device 
how these maps are produced. In that 
Atlas India, Pakistan and Kashmir 
have been coloured in three different 
colours. There could be no harm for 
the Government of U.K. in sbowlnC 
Kashmir like this. Similarly ~ 



'~ S Dem4nds CHAlTRA 8, 1882 (U.IrA) for Grant.! 

could be no hann here in showing 
Tibet also as a eountry in the tourist 
map. But I feel that it is too late 
now, after ten or twelve years, to 
begin to publish an atlas and supply 
it to our frontier people and to the 
country at large and say that theoe 
are our fron.tiers. Anyway, now at 
least the Survey of India must be 
very cautious and bring out a true 
and accurate Atlas and keep the 
parliamentarian infonned about the 
accuracy of our frontier Jines. 

The second thing which I would now 
take up is archaeology. In this matter 
also dW'ing the last ten or twelve 
years we have not done much. We 
have just passed a Bill, called the 
Ancient Monuments and Archaeologi-
cal Sites and Remains Act and that 
came into force on the 15th October, 
1959 and the rules also have been 
framed. This was done in 1959. India 
is a ~r  big country. There are so 
many sites and monuments of national 
and historical importance that it can 
easily become the first country in the 
world in this respect. Italy with its 
Capital Rome and other eountries 
cannot stand in competition with India 
when we just begin to produce some 
big survey report giving all the sites 
of importance. It was at long last in 
19~9 that rules were framed. I am 
saying all this, particularly, because 
only recently I had gone to Ramesh-
waram temple; and the trustee in 
charge of that temple told me that it 
came under the Madras Religious 
Endowments Act and that it was 
under the charge of the Madras Gov-
ernment. In 1953 an Engineer of 
Archaeology Department of the Cen-
tral Government had visited that 
temple and he had written in the 
visitors' book that it Rs. 8 Iakhs were 
not sanctioned tor ordinary repairs, 
the whole temple will topple down. I 
had no idea that Rameshwaram 
temple was SO big a temple. It Is 8 
huge structure with thousands and 
thoustands of columns. An the visi-
tors coming from outside can be 
shown this temple which is of an his-
torical importance but it ha.. been 
ignored. We know perfectly well that 

out of three or four national monu-
ments, Rameshwaram temple is one. 
But I was very sorry to learn from 
the trustee of that temple that the 
Government of India did not ""notion 
money for even ordinary repair as it 
did not come under the category of 
national monuments and the Govern-
ment of India had nothing to 010 with 
that. 

The Madras State hu got several 
monuments, a large number of histori-
cal monuments. It has got several 
very big monuments but it cannot 
provide so much finance. Therefore, 
it is now the duty of the Central 
Ministry to have a complete survey 
and tak" out the temples and monu-
ments of national importance from the 
jurisdiction of the Madras Government 
especially when the Madras Govern-
ment itself says that it cannot take 
charge of all the temples and monu-
ments which arc there; many of them 
have been abandoned also. It cannot 
be said that it will be a religiOWl 
mterference since there are 90 many 
mosques, churches and '0 many other 
establishment eonnected with religion 
which We are managing and to wlrlch 
.... e are providing large ~ of 
money. Therefore, a list should be 
prepared of those very big monumente 
some of which are existing for even 
more than a thousand of years. There 
are still some that are coming on from 
the Gupta period, or even from before. 

I saw Ajanta Caves some Ume back. 
It was all bare. Now some glass 
frames have been put there just to 
protect those ancient paintings. They 
are very beautiful paintings. The 
people from outside who come to see 
Ajanta and Ellora Caves have them-
selves appreciated them and they have 
taken h t ~ h  of those paintainp 
so that they may be preserved. The 
Indian people do not know how to 
preserve such valuable things like 
Ajal'lta and Ellora Caves. All thDee 
things must be preserved thoroughly 
and this Ministry mu.'!t h ~  a ...-. 
plete programme about it. 
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Now I come to vigyan mandirs. 
Was looking into the report of the 
Ministry and I found that there were 
38 vigyan mandirs in India established 
by the Ministry. From the figures I 
find that there is only one vigyan 
mandir in U.P. although it has got 
one-sixth of the population of the 
country. I find that. West Bengal has 
got the highest number. 

8hrl V. P. Nayar: The people are 
very enlightened in U.P. Half the 
number of Ministers are from U.P. 

Shri Kallka 8iRgh: I cursorily 
,ooked into the report. I find there 
...., 38 vigyan mandirs and out of 
",em only one is in U.P. and the 
largest number is in West Bengal. It 
has been stated that it is the responsi-
bility of the States to choose the 
place and establish these Vigyan 
lIIandirs al'd take help from the Gov-
,rnmcnt of India. 

15 brs. 

Shri Harish Chandra Mathur 
(paH) : There is a large number of 
them in Raj asthan also. 

Shrl KaUka Singh: These Vigyan 
Mandirs are very gOOd and they serve 
as a nucleus for SO many cultural 
activities. Therefore, they should be 
established uniformly throughout 
India as a whole. 

My fourth point is in regard to the 
Indian Institute of Technology which 
i. to be established at Kanpur. A 
sum of Rs. 40 lakhs has been provid-
ed in the current budget. For about 
four or five years, this matter has been 
going on. The Institutes of Techno-
logy have already been established in 
Bombay, Madras and Kharagpur and 
this is the fourth institute whiCh is to 
be established. Negotiations have 
been going on with U.S.A. for a very 
long time in regard to the setting up 
of this institute, but no concrete steps 
have yet been taken to start the 
construction w .... k and establish it 
SOCT'" ~ t is the only thing that can 

be given to the seven crores of popu-
lation tpat inhabit U.P. It is a very 
big State, and r must say that the 
people in U.P. are the most backward 
in education. U.P. has only 10 p..-
cent. literacy, which is almost equal 
to tha t of Madhya Bhara t which wa' 
made up of many Indian princely 
States. Even those old States could 
educate the people up to the U.P. 
standard. 

Shri D. C. Sharma (Gurdaspur): 
My hon. friend should not call U.P. 
backward. 

Shrl V. P. Nayar: If U.P. is back-
ward, then what is the fate of the r.,.t 
of India? 

Shri Kalika Singh: Therefore, 
would submit that the Indian Institute 
of Technology at Kanpur should be 
established very soon. 

This Ministry has been gi vine 
grants to institutions and individuals 
engaged in literary activities, and the 
budget estimate for these grants ia 
about Rs. 4 lakhs or Rs. 5 lakhs. For 
a country like India with forty crore& 
of population, literary and cultural 
activities are of the utmost importance 
in order to raise the morals of the 
country. For thi,s" this meagre sum 
of Rs. 4 lakhs or Rs. 5 lakhs is very 
little. Parliament must grant about 
Rs. 5 crores to Rs. 6 crores for t.ru. 
very important work; if this Ministry 
makes a demand for such a sum, thl!ll 
Parliament should take note of it and 
see that this sum is given to tJU. 
Ministry. 

Shrl D. C. Sharma: The hon. Mem-
ber said a little whiles ago that U.P. 
was a backward State. I think that 
that was not a fair description. 

Mr. Deputy-Speaker: Order, order, 

Shrl Kallka Singh: If my hon. 
friend wants that his State should be 
kept at the top, then I would concede. 
The State of U.P. is really backward. 
It is a very big State. It has got 
the largest population, the populatiOD 
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being seven crores or so. U.P. has 
contributed much to the whole of 
India. One thing I must say in this 
.connection ......... . 

Shrl A. M. Tariq 
Kashmir): That is 
Kashmiris. 

(Jammu and 
because of 

Shrl KaUka Singh: At least, U.P. 
has got no name of its own. Previous-
ly, it had its name United Provinces, 
and now it preferred to be caUed 
Uttar Pradesh. We never said that we 
were Madrasis or Bengali. and so on. 
So, we have not got that provincialism. 
'Therefore, it is that U.P. people have 
.not got that provincial narrow outlook. 

Shri Mahanty (Dhenkanal): Coming 
<to t.he Demands relating to the Minis-
t..y of Scientific Research and Cultural 
AlIairs, I think the Minister piloting 
these Demands is in a very enviable 
:position. 

Shri V. P. Nayar: Enviable or un-
-enviable position? 

Shri Mahanty: Enviable position; 
10r, the activities of this Ministry do 
not permit any partisan debate or dis_ 
Jlute and do not involve any Questions 
of ideology which may raise dusts of 
controversy. Having said so, if I 
venture to offer any criticism or 
comments, it is not out of any partisan 
,considerations but out ot objective 
,coru;iderations. 

Much has been said about scientific 
research. I would not take the time 
,ar the House by covering the same 
ground again. Therefore, I would like 
to address myself to the cultural as-
pects of this Ministry, not that I have 
any pretensions tor, or any particular 
claim on cultural affairs, but the 
lrern use this is nearer to my under-
standing. 

Shri Harlsh Chandra Mathur: The 
Dlost cultured man. 

Shri Mahanty: What I was think-
in« Was tnat notrun, could have oeen 
more presumptuous than to have a 

Ministry for culture. The hon. Mini&-
ter himself is a devoted .... 

Mr. Deputy-Speaker: Still, he think • 
that this Minister is in an enviable 
position? 

Shrl V. P. Nayar: That was exactly 
why I asked whether he said 'enviable' 
or 'unenviable'? 

Shri Mahanty: What I do venture 
to submit is that culture is an indivi-
dualistic urge and effort for attainin, 
a higher destiny in the scheme of 
evolution. Once a bureaucratic 
approach is brought to bear upon such 
matters, it suffers from vitiation, and 
I venture to think that in the aspect.. 
of this Ministry, so far as these relate 
to cultural affairs, the hon. Minister 
has not been able to extricate hia 
Ministry from those infirmities which 
are inherent in a bureaucracy. 

As I was saying a little while ago, 
if We go through the activities of thia 
Ministry regarding cultural affairs, we 
find that it lacks eo-ordination, and it 
lacks a purposive direction. What we 
find mentioned merely in the report is 
some sketchy reports of expenditures 
on schemes, expenditures which have 
been incurred in the past and which 
are being proposed to be incurred in 
the current year. Therefore, if we 
view and analYse and examine the 
activities ot this Ministry from this 
point of view, we come to the con-
clusion that it leaves much to be 
desired. 

Now, I should come to archaeology. 
Some time back, I had mentioned in 
this House that it you do not co-
ordinate the findings of your excava-
tions to some particular phases of 
history, if you do not sift the materials, 
it you do not analyse, and it you do 
not interpret the data, but if you 
merely go on adding to the rubbles of 
excavations, then it is little short of 
vandalism. I venture to submit that 
this department has done more vanda-
lism than archaeological excavations. 

For instance, in my State, at Sisupsl-
garh, excavations took place, and I do 
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(Shri Mahanty I 
not know how much was spent on thaI, 
account. I would like to know from 
the hon. Minister whether the depart-
ment has published any monographs 
relating these excavations to any 
period of Oriyan history. The anSwer 
is a big -No', 

Much has boen said about the 
Harappan sites. For some years, 7 
had spent some time in these studies 
and we were all eaeer to find other 
archaeological sites beyond Punjab, 
the Western Punjab, which unfor-
tunately today we have lost. Today, 
we are being told, and we read in the 
newspapers that excavations have 
taken place in Lothal and even in 
Meerut Division and in the Gangetic 
valley, which throw some further 
light on this Harappan culture. My 
grievance is that this Ministry is tak-
ing no stcps to publicise those eXca-
vations, so that scholars or those who 
are interested in knowing these mat· 
ters can come to their own conclu-
sions in the light of those facts. 

The Deputy Minister of Scientille 
Research and Cultural Afralrs (Dr. 
M.  M. Das): Ignorance is bliss. 

Shrl Mahanty: Ignorance is bliss, 
and more blis3ful is an ignorant Min-
istry. 

Mr. Deputy-Speaker: Order, order. 

Shrl Mabanty: What I do venture 
to submit is this. I would like to 
know from the han. Minister, since 
he has interrupted me, after Mr. 
Mortimer Wheeler departed from this 
Department of Archaeology, how 
many issues of Ancient India have 
been published. I would like to 
know if the latest number ot the 
Arehaeological Bulletin has been 
published till today. No. 

8hri Humayun Kablr: I think he 
10 mistaken. 

Shri Mahanty: It I am not mis-
takP.tl. the Department of Archaeology 
18 a c1<>!It!' preserve. Its bulletins and 

its journals are placed somewhere 
outside the purview of the inquiring. 
public. If they think that their jour-
nals are meant for the Archives, I 
wish them the best of luck. But at 
least, let them have the humility to· 
acknowledge their shortcomings. 

I maintain what I 3aid a little while 
ago, that after the departure of Dr. 
Mortimer Wheeler from this Depart-
ment. the activities of this Depart-
ment have fallen in standard. The 
Journal was one of the most outstand-
ing journals we had, I mean "Ancient 
India." It has also fallen in standard. 
I would only expect that there should 
at least be acknowledgement of one's 
own shortcomings without attributing 
ignorance to ethers. 

I would like to know what are the 
basic i3sues today of Indian archae-
ology. I hope the hon. Minister will 
~ IIble to l'E'ply when the debate is 
concluded; if he cares to answer the 
points and convince and enlighten 
me, what are the problems today of 
Indian archaeology and how his Min-
istry is going to tackle those pro-
blems. 

Only the other day I was in the 
campus of the Tnstitute of Indian 
Archaeology. What did I find there? 
I saw a sight which' distressed me as 
nothing has distressed me so far. You 
can go and find out for yourself. 
Statues have ben put on brick pil-
lars without any sort of plaques or 
inscription. We find there any num-
ber of quite outstanding and distinc-
tive specimens of India iconography 
they have got their own distinctive 
motib. If one were curious to know 
and to relate them to some period ot 
Indian culture, then one would be 
sadly disheartened. 

I was not saying that I knew more 
than the hon. Deputy Minister. I 
have no such pretensions. 1 only said 
thi'tt the~ ' matters are n~ rer  to my 
understanding than scientific research. 
I would once again make an appeal' 
to the hon. Minister. Let them at 
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least Rave humility about them and 
some appreciation of the problems 
the Department faces and of the 
shortcomings from which it suffers. 
Otherwise, we are not going to be a 
party to a bureaucratic approach to 
matters of cUlture. We have had 
enough of ii. 

Now I come to the Akadami. 
still remember the great speech de-
livered by the late Maulana Abul 
Kalam Azad when he inaugurated the 
Sahitya Akadami in the Central Hall 
of Parliament House. At that time, 
hopes had .been given,-and we had 
welcomed it-that these Akadamis 
were going to function as the highest 
tribunals cf literary and cultural 
values and standard. It is time the 
Ministry thought of revaluating and 
evaluating the activities of these 
Akadamis. The Sahitya Akadami is 
publishing a journal on Indian litera-
ture. But it contains more of foreign 
literature than Indian literature. I 
would bog of the Minister to teli us 
if any of the issues of this journal 
has made any significant contribution 
to Indian scholarship 30 far as the re-
gional languages are concerned. The 
answer is, again, a big No. More arti-
cles are published on foreign lan-
guages and foreign literatures than 
matters pertaining to indian literature. 

15.15 hrs. 

[SHm MULCHAND DuBE in the ChaiT] 

I welcome the practice of these 
Akadamis of annually awarding 
prizes for the best works etc. in re· 
gional languages. But the manner 
and method of selection of these 
works leave much to be desired. I 
do not wish the Akadami to. give its 
seal of approval and authority to 
works which may not stand the most 
arduous and critical standards of as-
sessment. In this connection, if I am 
not asking for too much, I hope the 
hon. Minister will tell me-I am 
~ re he wil) not be able tOo-·what 
objective methods of assesssment of 
these works are being pursued by 
the Akadami •. 

Coming 'to the Lalit Kala Akadami 
and Sangeet Natak Akadami-men-
tion has been made of them-I .... iah 
only to refer to one fact: that an 
Akadami which pretends to be the 
guardian of lalit kala, and sangcet in 
this country must pay some attention 
to the various rea:ional strands of 
Indian dancin" and music. 1n this 
connection, I would beg of the hon. 
Minister to tell me what his Ministry 
has done for the promotion of OriS'Si 
dance. I know out of the goodness 
of the hon. Minister he has extended 
his sympathy absolutely on a per-
sonel level to in.titutes which are de-
voted to Oris.! dance. But my ques-
tion linllers: what steps has the hon .. 
Minister or his Ministry taken to ex-
tent the recognition due to Orissi 
dance? Let me tell him that. Orissi 
dancing has come into its own by it. 
own merit and not on account of gov-
ernment patronage. Those who are 
exponent! of this dance never sought 
any government patronage; much less 
do we desire them to do so. But what 
we desire of the hon. Minister i. 
that his Ministry must give tne ~ 
cognition that is due to any particular 
school of Indian dancing. There 
should be no reason why Orissi danc-
ing should not be considered as clas-. 
sical, even though the experts who 
had gone into this question had given 
their view On this subject. 

I do not know if again I am not 
wrong; but from the limited know-
ledge that t have at my disposal re-
garding the Orissa schOOl of dancing, 
I can say it has a distinctive feature 
of its own. even though it has been 
influenced considerably by Bharat 
Nat yam. Therefore, I once again 
appeal to the hon. Minister to do 
something about j( so that this ancient 
school does not die away on account 
of lack of patronage. 

As I said II little while aeo, India· 
is a mosaiC' of cultures of various 
strands and motifs. But what we find 
is that in the name of patronage to 
c1,lture, this Ministry has been pro-
moting only certain strands and 
certain motifs to the exclu3ian 
of others. Cultural delegations 
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[Shri Mahanty J 
are being sent abroad. I do not wish 
to go into it in detail, nor have I 
the time at my disposal to do so. But 
here one will not have much difficulty 
in agreeing with me that the variou. 
regional strands are not being repre-
6ented in the composition of tholie 
.delegations and cultural troupes. 

Coming to cultural organisations, 
will cite one or two instances. The 
han. Minister will himself agree, 
being a man much travelled in .this 
country, that there are any number of 
cultural organisations functioning all 
over this country. I aID not talking 
of the mushroom ones, but organisa-
tions which have some history, tradi· 
tion and backgound behind them. 
Why are these organisatigns thirstinl 
for funds? Why are they not receiv-
ing donations? And why i~ the Min-
istry making contributions only to 
the Ramakrishna Ashram and the 
JallianwalIa Bagh Memorial? 7 IIgree 
JnllianwalIa Bagh is a product of the 
Indian revolution. It is writ in letters 
of fire in Ollr hearts, in our memory. 
We oannot forget it. But certainly 
there are any number of other Minis-
tries to look after the Jallianwala 
Bagh Memorial. What culture is 
there in J allianwalIa Bagh Memorial? 
And the Ramakrishna Ashram? I am 
quite aware of the fact that the 
Ramakrishna Ashram has got very 
laudable cultural projects which it is 
pursuing. Therefore, I have no quarrel 
with any contributions made to that 
Ashram. But my grievance is tnat 
the Ministry does not find any cul-
tural rg ni ti n~ anywhere on the 
face of India barring (I) JallianwalIa 
Bagh for political reasons, and (2) 
Ramakrishna Ashram for reasons best 
known to the Minister. 

Similarly, you will find that 
demands are being made for impro-
ing regional languages and regional 
literature. When I come to the litera-
ture of my own State, Oriya, it is a 
big zero. I will be very happy if I 
..am mistaken. 

Shri Buma:run Kablr: This time 
again he is mistaken. 

Shri Mahan.,.: I am happy. 

If you come to the question of grant 
to indigenous writers, in my State 
there died two writers who were held 
in ,reat esteem but died under most 
indigent circumstances. They died 
without getting proper medical treat-
ment. I would ask the han. Minister 
to tell me what contribution had been 
made by his Ministry for these people 
even though appeals were made. So, 
I say-though it does not admit of 
any partisan criticisms-that the 
activities of this Ministry as rellected 
in the pages of this Report do not 
take any account of the regional 
strands and regional motIfs. I would 
expect that at least when the next 
year's report is presented we will 
have the good fortune of seeing these 
cultural motifs represented in it. 
pages in all their richness. 

Before concludin, I have another 
point to make and again that is about 
culture. Indian culture as We knoW' 
it today is not the product of State 
patronage. nor is it the ~ine  of 
society ladies who want to aggrandise 
themselves in the name of culture and 
bored gentlemen who are hobnobbing 
about it most without having any thin, 
more interesting to do. Let Us realise 
that culture cannot be confined to the 
confines of soulless cities like Delhi. 

When these Akademis are going to 
be constructed, my appeal to the han. 
Minister is that he will consider 
locating these Akademis elsewhere 
outside Delhi. Delhi has been noted 
for its amirs and umraos, for its 
sycophants and ;o-hukum.walas. 
Delhi has made no significant con-
tribution to Indian culture at any 
period of Indian history. Maybe 
some sycophancy, maybe some gazal 
music; but the Indian culture we 
know is not the product of Delhi, and 
the soulless bureaucratic places like 
Delhi. 
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In the name of culture, what we, 
.as onlookers, have been witnessing 

~ going on here in some thinp that 
fprovide some pastime to society ladies 
and some tiored Ilentlemen. It is 
timc enough that culture ... 

smt C. B. Pattabhl Raman 
(Kumakonam): I may tell my han. 
friend that one great writer saY" that 
"there is culture in agriculture. 

Shri MahaDty: I am quite aware of 
that; it was said by Sardar Patel 
Of course, agriculture is the very root 
'<Jf all culture. 

An Bon. Member: Do not slander 
~the ladies. 

Shri Mahant,.: It is not slandering 
·the ladies. But I say that in the name 
,of culture many things have been 
going on whicb provide some pastime 
'to society ladies and bored gentlemen. 
And, my only regret is that the Minis-
try of Cultural Affairs puts its seal 
-of approval on such activities which 
·.are not so cultural. Therefore, I take 
·this plea that culture should be ... 

Shrimatl Rena ChakravartI, 
(Bashirhat): The Odissi dance. 

Shri MahaDt,: I have already men-
·tianed about it. I plead that the 
culture should be the culture evolved 
through centuries not through State 
-efforts, or due to any particular atten-
I tian of the Ministry but which has 
fevalved voluntarily as our civiIrsa-
tion has evolved. 

Therefore, while expressing my 
·thanks to the ha.'l. Minister for the 
various goad things that he has done 
and for the various iood things that 
his Ministry has done, I commend my 
'cut motions to the House for what 
they are worth. 

An Bon. Member: You are not sure 
'Of your own cut motions! 

Shri MahaDt;y: Only fana tics are 
sure about their own position. I am 
'never sure about anything, more ." 
''When It comes to matters of culture. 

If I have offended the han. Minister 
make an apology. I do not want 

to offend anybody. But what I say 18 
that the various regional motifs and 
strands of Indian culture in their full 
richness must be reflected and res-
pected. Let them not be reflected; 
but they must be respected at leut, 
by tM Ministry. 

With these words I commend m:r 
cut motions. 

11ft ~ I'm'f IQM ~t' '  ~ 

~~, ~ ~  ~ ~~ '1'R: 
~' t"l l'n 'l t~  

t ~~~  

~ it ifr.R if, r~ '3'1ff'm ~  ~ I 

~ ~ g;ffi ~ m 
~i't~~ i~~~ 

'fi'fli' it 1f3; '1ftd..,. '1ft ~ " m;fi't 

~ i>r OR m ~it 'fi'1' 'lirtmr '1ft ~ 
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t~ '~ t ~~ ~ 
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r ;-
"Wouldest thou the youna 
years blossoms and the fruits of 
its decline, And all by which the 
soul is charmed, enraptured, 
feasted, fed, Would'st thou the 
Earth and Heaven ilselt In one 
sole name combine? 

I name thee, 0 Sakuntala I 
and all at once is said" . 

' l ~~li ~' ~ rr~~ 

1fQ'ffil; fil; 'l ~ ~git ~ ;--

"Goethe, the master-poot of 
Europe, has summed up his criti-
cism of SakuntcLla in a single 
quartain; he has not taken the 
poems to pieces. This quartrain 
seems to be a small thing like 
the flame of a candle, but it 
lights up the whole drama in an 
instant, and reveals its inner 
nature. In Goethe's words, 
Sakuntala blends together the 
young year's blossoms and the 
fruits of maturity; it combine. 
heaven and earth in one. 

We are apt to paM over this 
eulogy lightly a. a mere poetical 
outburst. We are apt to consider 
that it only means in effect that 
Goe'he regarded Sakuntal.a as fine 
poetry. But it is not really 80 . 
His stanza breathes not the ex-
aggeration ot rapture, but the 
deliberate judgment ot a true 
critic. There i. a special point 
in his words. Goethe says ex_ 
pressly that Sakuntala cO!ltains 
the history ot a development 
the development ot flower into 
truit, of earth into heaven, of 
matter into spirit." 
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"In the first instance you must ap-
proach the State Government." 
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~ m\'f ~ 'I<f, ~  ~ m\'f l:) 

!fif, W ~ if; m 'If"It '!iTt ~ 
'I(T ~ 'Iif 'W<IT ~ ~ il:Tm ~ I 
~~i l " r~~~ l' '  I 

iro ~'  ~ ~ ~ ~ on: ~ ..=<. 
t rt~i ~i ~ m ' i ~ 

~ I ~ ~' ~i '3 ' i ~ n 

~t1 ' i"~~ ~,~' '  

m;;r ~ ~ qrq; ~ rr  m 
~ ~l1~~i1 ~l "~i  

~, ~ ,ft ~ ~ '<fr.r ·lfo) 
>i"2: ~ qT ~~, ~ ill<! 'l[l;fl:it 

~t~ ~~it~~~ 

" l ~ I 1;['" ~~ if; ~ ,,~ 

mm ~r W 'fiTJf it <'f'TT'fT ~ I 
~r t ~  1; ~ flm'f >AT m 
~' i ~t if;fu<1;yrrt I ~ 

~~itt1 ' i" r ~~ 

r ~~ i "' it' i ~r~ 

m !f;T 'fiTJf fu'Jft ~ ~ I ~ 
i t~ i ' i ' i ~~ I ll r~ 

'f1«Ir ~ lI1[ fim"'f ~ flfo ~ W 
'fiTJf 'lit ~  m if; fu'Jft ~ I ffi: if; 
~'lit ' i l "it~~,  

~ ~ if; ~ 'lit l ' 

r rr~~~  

~~~ ll ~ ~~ 

~ ~ it ~ ~ if'ITiIT ~  

'""'" ~ it ~ it; ~" ll ~ 

I'I1>r IIffit ~ I 

~ m;mr it; lfl«'f ~ ~ it 
~ ,.;r ~'t If'fTlfi 'Pfi I ~  
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'Il't ~ it i il ~ 'liT ~ ~ 

f.m<:rr. 'i 1l ~it~~ 

~ f.m<:rr 'TIff I 01 w ~ ~ m 
~ ~~~~ ~it~ 

~ If'fI'Tft" '11fT. lIiffi it ~ 
~r 'I'I'Tlit '11fT I iIilf;;rm:r 
'liT ' i"i'~ armr ~ r  ~ ~ ~ 

~ t ~ if;ro ~ ~  'Iffi ~ if;ro 
it q;<if.t ~ ~ ~ it iIilf;;rm:r 
~~ rr~l~ ' i"~~ 

~ril rn~' l ~~ lorif<f'fi" 

IR'!in: W'!h -W ~ ~ ~ ~  

~~i t 1l ~r~~~ 

~ ~ ~ <f'fi" W ~ 'fTlf ~ ortIT ~ 
~ I w.r ~  'fi"<mrT ~ ~ if; 

f<;rQ; ~ it iIQ'! IPt<'f ~t ~ a. ~ ~ 
~ ""," r~ I 'r~~t~it ;;f\' 

~ ~ 1fiI11fr 'TIft ~ ~ 
'I>'\" iff!" ~ ~ it m1T fu'llT I 
~' i" r~i'i~~ ~"","~ 

;ffi '~~' i"'  iru ~ ~ f'fi" ;;f\' 
iIilf;;rm:r ~ if'fTll"r 'lfT"« ~ 
'!iTfumr i:t .tiffhm ~  ~  

m 'P'fT. 'fWf. 'IN'I'. 'Iffi 'fA" ~ 
~ ' ' ~ 'liT wrmr ~ ~ a 'Iffi 
~~~~~ r ril r ~ 

~ ' " ~ 'fTlf ~ ~ a ~ 
~ i:t ~ ;;rq(f it i il ~ 

i ~~ i ~" ~ a. 
~~it~~  

"""' it wi!; ~ ~ I!mr *'"" 'I>'\" 
~ a 'Iffi ~ *'"" ~ 
~ 'Iffi 'lr.r {mT ~ o;m; 

tmrrtt ~ ~ I ~ ~ 'fTlf 
~~~ f1I; mq ~ i r 

~ r ~lie~~1 

~ ~~~~~ ~ ~ 

1ft' W 'fTlf it ~ m '!it l ~  

~ ~it4'~~ i ~  

~ 1  ' 't n ~ ,"" t 

~~~t~ ~,,~~ 

'li ~ ,""' ' "~il ~tl 

i il ~ ~ ~ flnl.fu t· f1I; fm 
m '!it ~ if;ro it. ~ if'rltT ~ 
it'"' it~ r i~~ ~ I 

l ~ m it ifg<l ~ 'fi"W "IT wm 
a. lIM ~~i ' ~ ~' i" ~ ~ 

~ il; rnr lI"'fi"Ifmr ~ 'TIff t 
~~~~i '~ 

orr it il9ff t[f 'l'TIlrf; ~~ it 'fi"W a : 
"Kalida! is the great repre-

sentative 01. India's spirit, grace 
and genius ........ These great 
qualities make his works belong. 
to the literature of the world. 
Humanity, recognises itself in 
them though they deal with in-
dian themes". 

~i t '«IT ~ a f'fi" ~ ~ if 
~ ~i ~i'i il r rr i  

iii" 'f'fi"T tIT. ~ ~ fiI;cr;rr ~ tIT: 

~~ r ~~ ~ 
if;:urr ~ ~ I 

011l· -.j"'lfi ~ u ~ 'f.1#'IT 
fiI; wit 'R'fl{1f. ~ r~  'Iffi ~ 
~ 'Iffi o;m:f ~li  ~  

~~~it~""," 

~' ' "~  

.ro wmt ~ il; ~ fir!f it 
~t i ~~~~~ 

~ n  ~it ' ~~ 11l1fi 
~ il ~~ l r  

~~~ ~ ~ 

' i ~t I ~~~ t t~ 

~ ~  mIT ~  ~ ~ 
wmlft ai . mu ~ '111" rrr I 

~ 'If. ,. qfi ~  ~  

1ft'rt I 

~ ~ "'" 8q1W : <lfII' ~ M; 
~ ~ rt ~ I T-f .,. ~~ ~" 
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w II; m it 'Ii' ~ f.m';f '!>ro ~ 
§ I If'1I1 ift ~ fif; ~ ~ ~
fuiof; ~ ~ r r fuR '1>'1', ;;fTfif; I!,'Ifi" 
~ ntt~, ~~

~ ~~~it ' l"

~ ~~ 'IIR ~ t  ~, .rtf.!; 

m ~ 'l11ff'IT ~ ~ 'IIR f;r;r 'I1T 

"~ ~~~ I ~ 

W ~ '!it ~~ 1;'fit ~ it; 

~it~~ ' i'~ i ~  

'IlT ~ 'IIR ~ II; m,. it wm 
rn it; f.!>f ~ ~ ~ it I ~ 

' ~ ~ ' it 

~it~ t~ ' it~ 

~ i ~, f;r;r "~~ 

~ ~, ~ ~, Oil" CI'F w mr it 
"~ Iifr.r 'liT 'I1T1l ~ flfiln" "IT ~ I 

1!sf ~ ~ Q'1: $"f it<rr ~ fif; ~ 
'Iiir.r 'li'q ~1  1;'fit smm-~ w 
~it l1r~~'ll it ~ 

~ <mfi ~ ~1l1""" '  .. 1 it ~ ;iT 
Sl l ""ii 'l " ~ fuif",lfi<'I" ~ 
'IIR ~ ,  "l ~ fuR ~  'If 

t--~ 'R ~ ~ <'IT\!! 

~ - "l i' ~ ~ ~~' 

it> i 11 ' ~it ""'' 1 , ' i  

~ ~"'  ~~ if;f'o.,,-{ ij; iiITI:" ~
~ it ~'li ' r it<rr t, fi!;a;n ~ 
.. ~ ~~, W '1>" I!,'Ifi" m ' i'~ ij; 

~~~i 

~~~ i~tt ... .., 

~ 'Itt m.tT it '!mf ~ ~ ~ I ir't 
' i l l r~~  

rit ~~it  mr 
it w.ft ~-~ t <'I1ti'i ~ qqit 
~' it~~~1 wt 

'IiroIT"" ~ m, 0iI";iT ~ 
'!it. f;r;r t ~ it ~ m'N it. 
~ ~ ~ mr iflIT, ~ 

~t lr ~~~~ r 

-tf'1 (Ai)LS-7. 

'I( I ~ it 'Ii' it ~ ~ ~ 

'1>'1' ftw: ~ ~  f;r;r t ~ ~ 
~~~i r~ 

~i ~i ~~ 

it qqit ;nt ~ it ,~ m<1l '!it '1ft 
~ ~ ~ ~-~- i  mf-{Of-m 
~ -' ~, 'l 'l'~~ 

~ I ~ ~ ~ fif; -~-  ~ 

~ ' li~ ~ ~ ~ i 

Shri D. C. Sharma: Why does 'he 
hon. Member bring in the brothers-
in-law? They are vpry good people. 

~ UIf ;:m;r Ilmf: f<m: ~ 
~i 

~ 'IIIIi\" ~ t  ftw: t ~ 
t ' ~~~'l ti l 'i lli t i 

~ CI'F m<1l 'liT ~ ~, ~ If'f' 
~i rr~ i ~' it~ 1 r i 

~ ~~t , ' 1 ~ 

~ II; fif;ID '!it ~ ~ "I1'If. ~ qr 
~~~~~ - ~ 
~ i t~~' t~~l l r 

~"l ~ t ~~it 

~ '1ft ~ it, m mro-« '!it 
;ft1!ifurt;fl' i 

r~~it 

~' i - ~~~~~  

~ l 'i t~~t~~'  

~ lI'If ~ it<rr ~~ '1>'1' ~ 
~ ~ '!it ~ rn: fi!;rrr omIT ~ i ~ 
11 r~~~ 'liT...-pf ~t  

;j ,",,~ r l. r.r.r it Ift'1m 
~ t I  W ~ t IIIfif6' ~ it 'lit 
~t I ll~ 'tt r r  
lIITIf , 

;J'iIi ~ SlIlI·,."",,,, it <m'mf 
Fr ~ qq;fi qq;fi rnr- ~ t ~ 
~ ~~, w ftorIt ~~ t f& oil it 
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1 t~~  

~ if ~ ~ r;fn: 'Iflf 'lITlt ~ ~ 
t I ~ it~~~,~it~ 

~-1 l  ;rorT GffiIT ~ I  W iI; ~ 

~ '1R ~  i "~  ;;it ~ 
~ ~ q'\;: ~ ~ mr-r 'f, 
~ """'" ~ ~ 'R ~ ~ 'liT 
~' ~' ~'1'"  I ~~~~ 

~ ~ ~  q'\;: ~ ~ '" <m1f 

'R ~ ~, ~ ~ 'liT lIlT '" ~ 
iI(r ftr.rr I 

~ W ;ffi;m ~ ~ t 
if w.ft :!ji1i1IQUt1'1 ~  ~ \;r;m iI; ~ 
~  mmT ;ftq-ar ~ ~ ~, ~ ~ 

~ ~i ~i ~~ 1 

~ '" ~ m <'m!f ~ ~ 'l'1llT'f 
~ ~ §m ~ 'tq, 1Tlff ~ ii1m<I' if. 

~ ~~ ' l ~~~ I 

~~",~~g ~ ~~ 

~i i '' ~it~~' i ~ 

~~,~~~~~~ 

~~~~""'' i ~~~ 
~ i1" ~ ~ '1fT m"'!i 'IiW ~ R>rr 
:;mn ~ I 

to, t it-fl!Wr r r-~ 

..ror iI; full: ~ ~~ ~ '1'"0; 'f I ".,. 
""'~~ ~1 t'1 ~"""' i ~ 
'I'{t I!ft', ~ ~ 9ili 'lit ~ ..ror'l; 
full: ~ 'litlrtm <m I ~ it q iI;;r.r 
tt~l " i ~ ~~~~ I 

n~1  if ~ iI; noo ...,.-
~ "  no 0 ii'tfw -<'IT trf I 

-i '~~",  n~~i  

11ft :JI'Rm 'lmofl: it~  tHI\ 

it I '>i1" it ~ ~ too iI1fuiT ~ lJ"!iW 
pT ~ ;m;T ..,.,. ~ f'ffi ii'tfurt n 
~~~~~~~~~' il  

lJ"!iW 'I(f ~ ~ ~ I 'Oll, 'lilt b'qTof 
~ <mfT 'I(f ~ I 

it~~~ i 1 ~~ 

~  ~ ~ ~ ~ ~ :qFof'I;'ffi ~ 
t~, ii ~~~~~~ 11 l r 

' ~~~1 t~~~ 

~ ~"'~~ i1"~~r~~ 

~ """' il  ~~""' ~ ~ I 

~~ ~it . , i ~ ~ ~ ~ 

~~' ~~ ~ ~~ 

~ ~  mr.r ..". ~ t .nlf '" {\'lilT 
«Tl'!A ~ ;;wi $ ,,~ !j;f ~ 

~  i1" ~1  wmr ifT. ~  ~  

' 1r - t~ q;M ~ it. w 'liT tro1f 
;;ri;f tI"1"l n ~ I 

w r~ if ~ ' i" ~ if; 

'ITlr '" ~ ~ ~l i' ~ i ll~ fiI;1rr 
<iTT ~ ~, f"f« 'liT 'l ~  Offl:1 ~ I 

wmTi it;m 'iii ' ' '1"~r'l1l  ~  

illifT "TI ~r ~ ;m <I"3i mlfi'f'ffl 'Ii"':i1T 
~ ~ I il ~rt ~~ 

. 'r ~, ~~~ ~  

~  ~ I ~ fu'Ii if fmorr 91IT ~ fiI; w 
fffiit ~ if ~ ~l 'I; ~ 
' ~~~ ~ rr 

0fTlI"TT. f;m '" m 0f1l1f ~ i5lllf ..ror ' 
;pT lffifTq ~  W iI; m>T ~ «N f .. fuw 
","'1l it '111 ~~ W'i'-'I1'f'f ~ 
~  r.r.r 41: '!R ~  <'m!f WqT 

~~~ t~~~~ 

~~ ll~li r~  

~ fu;<;IT ~ it ~ ~ mq 

~ ;;rr ~ ~ r.r.r 41: «F!1l WqT 'l;!T'T 
i5lllf rn I ~ «N iJT «N W fu1i it 
mrr fRT ~ fit; ~ u;;tlt it. J!l!Ii'f i!;.li't 
it " ~~~ ~h~ 

f.:\1riuJ iI; forT:( '111 ~ «F!1l t;qij. '1ft 
>r.rofu ~ t I ~ ' i"~  "'~ 
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Shri C. R. Pattabbt Raman: While 
rising to support the Demands of the 
Ministry of Scientific Research and 
Cultural Mairs, I wish at the out-
set to state th ~ 1lhe House knows 
that the Minister in charge is a great 
writer himself, one of our brilliant 
university products. Even if he is 
not a Minister, he will have a lot 
of work otherwise and he can occupy 
himself usefully. Therefore, it can-
not be said about him that he is 
clinging to this office, or this office 
means much to him. I wish at the 
outset to pay the tribute to him. I 
now go to the purpose of pointing 
out to him what according to me are 
some of the points that he may note. 

Firstly, you will find something 
odd in the National Bibliography 
which is being published in English. 
I was going through it the other day. 
I found a sort of sanitary cordon 
drawn around Brahmanism and 
Hinduism. I find that the Vedas and 
the Upanishads have been put into 
Brahmanism and the later itihasa and 
Puranas and the later developments 
have been classified in Hinduism. 
Why? The English had a purpose 
behind this. Our dharma is sana-
tana. It grows. It takes the best 
tram others. The other culture. may 
be destroyed but not ours. 

I hope that it has not been done 
deliberately. I am sure that it will 
be noted. It is rather odd that in 

1960 we get a publication dealing with 
OUr ancient classics and culture refer_ 
ring separately to Brahmanism and 
Hinduism. My mind went back to 
Lord Cw'zon's days when he was 
trying to split us up in to various 
groups. I thought that is a thing 
which might attract the notice of my 
hon. and good friend the hon. Minis-
ter. He will note this I am sure. 

Why should the Upanishads go 
under l'Brahmanism" they are uni .. 
versal and are all embracing. Accord-
ing to the Upanishads there can be 
no difference between man and man, 
man and beast, man and worm and 
man and animal. The same para mat_ 
man manifests  Himself in al1 mani-
festations and is beyond manifesta-
tions ...... (Interruption). I am glad 
my hon. and good friend, Shri Nayar, 
is trying to interrupt me. I think he 
wants to state something. 

Shri V. P. Nayar: ~ m.r'IT 
~ r t~ I 

Shri C. R. Pattabbt Raman: am 
much li~e  to him. He may also 

add ' l" l'tl ~~  

In fact, he can also go to .the 
other passages. We all know that 
the West is slowly turning round to 
our scriptures. 

Shri BraJ Raj Slqb: The hon. 
Minister unfortunately is not under-
standing either of you. 

Shrl C. R. Pattabbt Raman: I a'll 
sure he understands. He knows a lot 
of Bengali and there is a lot of 
Sanskrit in Bengali. 

You know what anu is. We gave 
anu to the scientific world. There is 
a very good German proverb which 
says, Untie OTta recuTrit. What goes 
trom the East comes back to the East. 
This is what they wanted to say. Till 
the other day We thought of matter 
and spirit. There was dichotomy 
between them. Now the whole 
Western world is coming round to our 
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point of view. Tb..is is after all some_ 
thing in what is called the spiritual 
thing. I am sure as they advance a 
good lot of our ancien t writings 
would come into vogue. It is typical 
of Hindu culture. I would nol even 
say Hindu culture, but Sanat4na 
Dlw nna, and not the new label given 
to it ~ Brahmanism and Hinduism. 

Having said that 1 wish also to 
state that I entirely agree with Shri 
Vyas. I know a little Hindi and 1 was 
trying to follow him. I know that he 
was speaking with great fervour 
about Kalidasa's work. Meghdoot 
has bL'en liranslatcd in English. & 
he very correctly put it, Goethe has 
referred to Shakunta.la. In Russia 
they are enacting it. I need not now 
n'C'ount Maxmuller, Schopenhauer, 
Goethe Kant and the whole lot of 
them ~h  have referred to so many 
works in Germany. Yuu go to 
America and you find Emerson, 
ThoT<'an and others. Emerson wrote 
about Brahma. When he wrote about 
Brahma he was even caricatured. He 
W8!- referring to the-SIOkeL in Gita 

If ~ ~1 ~~ ~"'  ~ ii"'tl 
He referred to that sloka and he 
wrot.. about Brahma. Then there 
~ Thoreau. There ar£" ~  many 

oth('T peopk. I can giv(' so many 
names of peop]l' in the west who 
hav" been "0 deeply influenced by 
J[alidaFia'g works. It is a great pity 
11181 his work have never been 
collated and have not been printed 
properly. I know you are . doing 
something. You havt· got a project. 
I know you will do it v"ry well. I 
haVE> no doubt about that. But I do 
not say that we should not lag behind 
the others. We must be able at any 
timp to give a set of Kalidasa'. wOlTk. 
to any visitor who comes to India. 
It must be an official publication. It 
roU"t have all the many commentaries. 
It must have al1 the various editions 
of Kalidasa, if possible. So many 
rar(> manu..o;;cripts are there. Pausing 
th(TC for n while 

Shri Radhelal Vyas: A separate 
institute only can do it. 

SIll'i C. R. Pattabhl Raman: I agree. 
There must be Indological institutes. 
I do not want to .. epeat what you 
have said. I entirely endorse what 
you have said. There mllst be an 
Indological Institute. What is a cry-
ing shame is that there are so many 
manuscripts unpublishedl You go to 
the Tanjore Palace. I am sure my 
han. friend, Shri Humayun Kabir has 
been there. There are wondarlul 
manuscripts on cookery, ayuTvedic 
medicine and buildings. Those manu-
scripts-many of them-have to be 
published. 1 am glad you are taki'1l 
steps to get these manuscripts from 
the private individuals. If you can-
not acquire them, they will lend them 
to you. You have to print them. You 
should have a real, comprehensive 
bibliog,raphy of the great ancient 
works of Art and Science, I have no 
doubt you will do that. 

I find that translations are being 
attempted even now. There too, in 
India there is no place for the second 
best. The translations must be 
superb. You may take a long time 
if necessary, but do not, for God's 
sake, hurry and leave it to inferior 
people. It is a g;reat tragedy when 
these translations are carried out by 
inferior people and not done proper_ 
ly. 

Having said that, I will, with your 
leave, take a bit of the time of the 
House to deal with archaeology. 
Page 52 of the Report contains the 
vllrious repairs done to the Red Fort, 
Jama Masjid and Humayun's Tomb, 
Delhi, Taj Mahal, A&ra, Akbar's 
Tomb, Sikandra, Sher Shah's Tomb, 
monuments in Nalanda, the Sun 
Temple at Konarak etc. I want the 
han. Minister to turn his attention 
also to the Rameswaram Temple. I 
have no doubt he is doing it, I spoke 
last year also about this. J believe 
Shri Kalika Singh also spoke about 
it. With great respect to all our pre-
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sent-day equipment and the beautitul 
buildings viz. Parliament, Ralliltrapati 
Bhavan, the Secreta.riat etc., I 
challenge that all these cannot be 
compared either for technique or for 
architectural beauty or for the matter 
of solid foundation with the Tbousand 
Pillar Temple of Rameswaram, and 
if a choice were given to me I would 
rather have these buildings ignored 
than lose the Tbousand Pillar Temple 
of Rameswaram. 

Shri V. P. Nayar: Let us have a 
se.';;.sion there. 

Shri C. R. Pattabhl Raman: The 
iemplp require.; rea1 repairs, and the 
han. Minister must have a real set of 
silpi» and architects, people who are 
experts in the field of repairs, to do 
this work. 

I saw some repairs being done to 
the Kailasanathar Temple in Kan-
cheepuram. You will be surprised to 
know that the ('reple is so old that 
:.hC' .rock is now slowly getting 
powdered to sand. It is a very 
inh, 't'~ting proces,5 and of a natural 
phenomenon. Sand becomes rock in 
cours£' of time. and rock On account 
of yf'ars of expo.,"urc e l ~ sand 

again. Many of th" figures in that 
tempI.. are crumbling down. Tbcy 
are all getting sandy, and the faces 
are getting ,·ublx>d. out. . I saw some 
of these beautiful pillars and tht, 

roofs being repaired with cement, 
ugly cement, being plastered here 
and then'. I am not blaming the 
Ministry really, but I am rnin~ 

that if some P.W.D. man is asked to 
deal with it, he has only to account 
for the cement, the numbl>r of work-
men and the money paid to them, and 
h~ plasters it, and it is a tragedy if 
some beautiful old figure is plastered 
up in ent~ or a crack is plastered 
up by in experts. In the Notre Dame 
at Paris they hav!" tine gums with 
cernl'nt and us£, modern plaBtic base. 
They pump it into these cracks and 
see to it that the modern plastering 
does not interfere with the inherent 
beauty of the monument. I hope YOIl 

will keep this in mind and employ 
real silpis properly qualified to do the 
repairs when dealing with ancient 
monuments. 

There is for instance also the r ~ 

suram Temple in Tanjore District. I 
am not being parochial, but I am re-
ferring to South Indian temp.es for 
the very simple reason that the con-
querors of India who thouaht of these 
temples as eyesores did not have time 
to turn their attention to the South, 
and fortunately we have been able to 
preserve our temples. And what can 
the Madras. Government do, with 
thousands of temples on their hands? 
It is a very big task. Here I wish to 
place on record the very good work 
being done by the Hindu Religious 
Endowments Board. Tbey are doing 
excellent work. You have spent on 
one item some Rs. 8 lakhs on repairs. 
Regarding the tombs and monuments 
in the north, I have nothing against 
them. They are wonderful, and many 
people feel if they do not go to Agra, 
they do not complete their trip of 
the north, but they must also be 
persuaded to go to the South. 

For instance, there is Mahabali-
puram. You have done very good 
work there. There are Rameswaram, 
Madura and other places. You must 
augment the resources of the Madra. 
Government to see to it that repairs 
are done to tbese ancient temples, 
halls and various other cultural places 
In South India. 

18.15 brs. 

rMR. DEPUTY-SPEAK.. in the Chair I 

I am glad you have taken up all 
the monuments in Kashmir. About 
.&/Iartand temple, good work is being 
done. All the monuments and site. 
of na tional importance in J amm u and 
Kashmir have been taken over. I con-
gratulate the Ministry for that. About 
Shringeri temple, there is a great 
phenomenon eVen now. In spite of 
gr .. at age, eVen now you could see 
the sun's rays falling On one parti-
cular piller every month. It is 10 
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beautifully arraneed. Our scientists 
of today cannot do that. I chaUenee 
them. They cannot gather the rays 
of the sun falling on one pillar in 
that fashion. In Kumbakonam temple 
the rays of the sun fall on only one 
day on the idol and on other days 
they do not fall on it. Such are the 
wonderful monuments that We have 
which deserve full attention. You 
must have a separate departmenl 1 
am sure you will do It In due course 
of tune. 

Having said that, I go to another 
point. 

8br1 V. P. NaJar: What about 
l4eenakshl temple in Madura? 

• Shri C. R. Pattabhl Raman: I men· 
mentioned thkt. 

Now I come to the Indian Board for 
Wild Life. I do confess I am rather 
allergic to the business of shooting, 
this 80rt of senseless shikar. What I 
find is you have devoted only three 
lines to the Indian Board of W!1d 
Life. On page 23 of the Report it 
i8 stated: 

"Indian Board fOr Wild Life.-
The Director (Dr. M. L. Roonwal) 
continued to act as Secretary-
General. Indian Board for Wild 
Life and attended to a number of 
enquiries. n 

That is a magnificent kind of work 
that the Indian Board for Wild Life 
has been doing. What is happening 
is this. We have shot down wild 
buffaloes; we haVe shot down even 
deer in so many places; We have shot 
down nHgai and sambar; the Chit4! 
has practically vanished. 1 am sur-
prised to find that the Tourist Depart-
ment wants to encourage shikar. The 
modem sh.ikari is a man who shoots 
with camera; he does not shoot with 
a gun. H. is a man who watches wild 
animals and takes photographs of 
them. But here in India We continue 
to shoot animals. 

I want thla department to take 
more interest in the preservation 01. 
wild life. 

Shrl Bumayun Kablr: That Board-
Indian Board for Wild Life-is under 
the Ministry of Agriculture and Dot 
under this Ministry. We only supplJr 
the Secretary by lending our officer. 
That Board is under the Ministry of 
Agriculture. 

8hr1 C. R. Pattabbt Raman: I am 
much obliged to the hon. Minister. It 
is not the first time that it happens. 
When we speak about accidents on 
the Railways, we are told to go to 
the Transport Ministry who are COD-
cerned with accidents. When I come 
to the question of the preservation of 
wild life, I am told to go to the 
Ministry of Agriculture. But I am 
sure you will certainly use your good' 
omces and your influence in this 
matter. Besides giving officers to the 
Indian Board for Wild Life, you must 
also have some hand in the policy 
making, SO that you could really do-
good work so far as the preservation 
of wild life is concerned. 

I now come to another aspect, 
namely technological research and 
technological institutions under the 
control of this Ministry. I am very 
glad that the Indian Institute of Tech-
nology is coming into existence . in 
Madras, but there is a sickly feelIng 
in that part of the world that that 
may be delayed. I am not subscribing 
to that, but I must bring it to the 
notice of the han. Minister that there 
seems to be some sort of feeling there 
that there may be inordinate delay 
with regard to this. I sincerely hope 
that with his push and with his en-
thusiasm for this sort of thing, Sh, i 
Kabir will cut through red tape and 
push it through, because that is going 
to be a great institute of its kind. He 
has rightly decided to have an insti-
tute of that magnitude there in Mad-
ras, I am very glad a Iso thai 8 DUIIl-
ber of scientists have been interview· 
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ed abroad by the Chairman of the 
UPSC, and many of them have come 
back also, and many more will also 
come back, but there a,ain. what a 
tragedy is being enacted! When any 
question arises in regard to scientific 
personnel, that does not come to this 
Ministry. The other day, there was 
suicide by a scientist, and that 
question went UP only to the Food 
and Agriculture Ministry. Why should 
that be so? Why should the case of 
all these technical personl1el and ex-
pert personnel go to other Ministries? 
This Ministry also should have a voice 
In it. I sincerely hope that Govern-
ment wil! see to it that some sort of 
a compromise is effected in these 
matters, and that the Minister in 
charge of Scientific Research and Cul-
tural Mairs also has a voice In re-
gard to these. Scientists and other 
technical personnel who are doing so 
much for the country. 

I am sure many of my hon. friends 
would have seen in the papers th~ 

other day that Professor Seshadri has 
been elected as an FRS, th us addIng 
one more to our list of FRS's. Actual_ 
ly, there are some more people who 
would become FRS's, and very soon. 
But, frankly, speaking, I am not en-
amoured of FRS. What is an FRS 
nowadays? F.RS·· was a very big 
thing when the British were ruling 
us. But similar honours can be had 
at the hands of the Indian Govern-
ment. We must have 80ml!tblng 
equ.vslent to FRS. or course, we are 
having already National Professor-
ships, but then National Professor-
.hip is a big thing, because it involves 
payment of some money. I am lure 
Government should also have 80m" 

gradations and see to It that our 
Icientists are honoured. 

We cannot starve our Belen tista. 
Somebody said poets are like singing 
birds, the more you starve them, the 
more they sing. That seems to have 
been the idea in the olden days, But, 
now look at the comic picture of Mas.-
fteld. the poet-laureate of England, 
trying to write poetry on eacb and 

every occasion. These scientists and 
poets and others cannot write to Or-
order. They must be inspired to d<t 
things, and they must be helped; till 
they lIower out, they must be ,iven 
support. Once their real talent II 
known, I am sure Government WIll 
take a lot of Interest in them. 

I would now say a word about post-
graduate courses and research. Ther .. 
too, I lind that a number of p''''ple 
have come fully equipped, doctors and 
other post-&raduate people, brilliant 
students who have come back trom 
abroad. Of course, there la a National 
Register of Scientific personnel h~re 

these people could be registered. But 
I think that till they are found same 
suitable job, they may be tem-
porarily enga,ed in some other job. 
Government must give consideration 
to thl. matter, for it is not men of 
~  or 60 years who are concerned 
here, but it Is mostly people at the 
age of 25 or 27 or below 30, and 
they cannot be waiting indeftnitely; 
it breaks their hearts, and the UOll 
enters into their souls, and they feel 
miserable. The han. Minister must 
see to It that some alternative em-
ployment Is found for them tlII a 8ult-
able employment is made available to 
them. I am sure this matter will 
attract the hon. Minister'. attention, 
and he wilJ not only deal with thilr 
matter quickly but see to It that there 
is no time-lag between their perma-
ment employment and their period of 
waiting. 

Finally, I am ,lad that di.trict 
gazetners arc being taken on hand, and 
are being reprinted. I hope my hlY.l. 
friend will also bear in mind that 
80me of the old gazetecrs are magnlft-
cent publications. I know that some 
of them are not even available, be-
cause the pages are just crumbling 
and, because they are so very old 
Gazeteers like Nelson's and olh .. r 
gazeteera are wonderful ,azeteers .U 
over India. I hope Govemment will 
reprint them as they do In the ease 
of law books, for example, where 
old law dillests are reprtnted. 
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With these words, I support th~ 

,Demands of this Ministry. 

Shri Auzoblndo GJu.al (Uiuberia): 
A. I also hap'lOll to be a student of 
thp hon. Min: :cr, I am fully con-
vinced or the integrity and zeal with 
which he has undertaken this work. 

The Ministry of Sei"n tilic Research 
and Cultural Affairs i8 gradually ac· 
quiring importance with the scientific 
development o( the country, but 1 re-
gret to say that it is much below our 
expectation. It seems to me that the 
Tf"OgOnS for this are twofold. 

Firstly. rro-tapism IS slanning a' 
a stumbling block in the realisation 
of the expectatio,," .... 

Mr. Deputy-Speaker: Expectations 
that were entertained by the hOll. 
Member as a student or as a Mem-
b('T of Parliament'! 

Shri V. P. Nayar: Ev .. n from thOSt' 
~  

Shri Auroblndo Gbosal: This red-
tapism is a stumbling block to the 
progress of scientific development and 
js hampering tht' speed we desire and 
Tl'Quire in the matter of the indus-
tri ~ ti n of our country. 

Because o( rapid industrialisation 
whlch is further directed through 
planning, terrific speed and urgency 
has been a ttained in the need for 
training Rcientifk personnel in our 
,,,,untry. But this red-tapism, prone 
to dilatoriness, has hampered progress 
which has not bf!en able to keep pace 
with our requirements under a n ~ 

Honal emergency. 

Secondly, vCRtod interest.. which 
have crept into some ot the research 
institutions in our country have faDed 
to instil enthusiasm in the fresh 
blood-the young .oIentific penonnel 
Who are ready to march on with pro-
1tJ'efi,!'. What is wrong with the scien-
tiOr pl'l'!!onnel in our CDuntry? This 
i~ a VE'ry pertinE'nt question as'kf"d by 

several friends from different walks 
of life. From the number of articles 
published in the scientiic journals as 
also from the number of papers pre-
sented before learned associations like 
the Indian Science Congress, Acade-
my of Sciences etc., as also from the 
increasing provision in the budget, we 
may have a very glorified picture of 
the trainin& o( scientific personnel 
and their research work. But is it 
reaU:,. a true picture? If we compare 
the overall data in this respect with 
those of other countries like UK, USA 
or even other Asian countries like 
China and Japan, we can easily under_ 
stand what our position is. 

After the' country's emancipation 
from foreign r"Ie, one group of am-
bitious ex-scientists have formed a 
coterie In different research institutes 
and acndmips and have been thwart-
ing the aspirations of the coming 
generation of scientific researches and 
scientific workers. Utter i~ r  of 
the fulfilment of the aspirations of the 
young scientist.. and negligence to 
build up a proper atmosphere for 
scientific research have hampered the 
progress of research work. 

I will cite one instance the case of 
1h ... Indian Institute (or Bio-chemistry 
and Experimental Metlicine of Cal-
cutta. The main complaint is in re-
gard to the mal-practices and corrup-
aon rampant in the Institute in re-
eard to the Immunoblological Labora-
tory working as a private manufactur-
ing proprietory concern of the Direc-
tor of the Tnstitll\(' 

Sbri BlUD8.3'1IIl Kablr: May I re-
mind my hon. friend that he is a very 
responsible Member? U he is sure of 
his facts, I have nothln, to say. I 
wiJI certainly look into them. But he 
,. also a responaible Member and he 
is discussing one of the scientists, a 
fairly senior acientists with a reputa-
tion in IndiR and outside. So I would 
·equcst him to keep that in mind In 
anything that he .ays. 
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I!IIni AareblDdo ma.aJ: Yes, with 
all thaI retlponsibility I say it. The 
Laboratory is housed in the Director'. 
residence. Previously the properie-
lory concern of the Director depended 
wbolly for manufacture of its pro· 
c'ucts on the lndian Institute for 
Medical Research before it was taken 
"ver by the CSIR. The same prac-
tie .. is still being continu('d by clever 
:nanipulation of the man in power. 
The material and man-Power of thi. 
mstitute are stin beine freely used 
hy him for his private concern. Re-
cently. to avoid certain tecbnical diffi-
(·ultk ... the lnununoblological Labora-
tory has been transferred to the name 
of the wife of the Director. A sham 
laboratory without any useful appli-
ancl'S for manufacturing drugs bas 
bN'n set up at the Director's resi-
dence but the bulk of the products are 
:Ill being prepared and tested in the 

r " t~nt n tit tl~  

You wjjJ lind tbat lor the last two 
YPllr. about II scientists had resign-
,>d and 2 have been discharged from 
:hi>;institute. This j. a pointer to the 
("orruption and malpractices prevailing 
thpTt,. (lntern,ption). 

It IS no doubt true that the rusb of 
students f .• r scientillc cducat:onal ins-
titutions is increasina. llut is it really 
increasing in proportion to the In-
creue in the general students? The 
Scientific PerapDDel Committee head-
t'd by Prof. Mahalanobls has found 
that the t~ rti n of science students 
har not risen. The proportion of 
""'ence stud.nts to the students in 
f""eral has declined from 34 per cent 
in 1950 to 28 per cent in 19511. Ac-
eO'J"dine to e:qJerts. the root-c:auae of 
th,. slow growth of lcieutiJ\c ed.LCB-
Ii .. n io the laek of fac:ilitiel for teac:h-
iDe science at dar e l~ lta,e. 
Th.i. io eaUlling acute mortage of 
sci"""", teacben ..... 

In some States Hke U .P. even in 
."condary school stage science is stIJ· 
ar optlonol subject. If this haa to 
eom,· up in the present Plan period 
WI' would require the services of 
3~,  teachers of seience who have 
pa •• ed tIM B.S •. degfte. 

In West B"ngal also you will find 
that in the multi-purpose schools. or 
'chools wit.h 11 cl.s.es. the science 
classes are still closed for want of 
scjonce teachers. 

'l'hEr" is another dimc" Ity. ':'he 
la, ee majorily of science students lire 
attracted towards engineering and 
other applied sciences and the num-
~er taking to hi'her researet> work 
is no longer as high as it was before. 

The problem now i. how to aUr.act 
helte,' talenT. to reoearch work. No-
b,.dy wan_ to be Dr. Joserh. lean 
al.o refer to the cas .. of Dr. Chakra-
varty the Chief Technologist of the 
Sindri Fertilisers who was shabhily 
treated. He ·was also on the poillt of 
rl'mmitting ~l i l e which has beef" 
averated. He was going to do that 
because of the attitude of the officials 
tl>"re 

Now. tllearding the scope of scien-
tillc traininll. Government is letting 
up technological institute. and engi-
neerine colle,eo in dilferent States on 
a pari ty basis. I do not say that 
students of other region. or States 
should be deprived of getting 
scientific education. At the same 
time, I .hould alk for the sett· 
~g up of mm'e sclentUlc and teehno· 
logical institutions Uld englneerin~ 

coUl'ges in those areas where the 
boyl are comine up In lulllclent num-
ben and offerin, themlelves for ad·· 
mJalon. 

I can ci Ie the case of West Beneal. 
It Is too meaere in comparilon with 
the admissions. In the Kharam>ur 
Technological College last year the 
number of eligible applicantB was ,000 
whereas the inl.ake was only 800. on 
an all-India bati.. In Sibpur En,i-
neerlng College. the number of appli-
cants lalt year _I 2,500 wbereas the 
intake was only 'OlIO. In Jadavpur 
EnJlneerillll College. the number of 
eligible students W8S 11,000 and the in-
take "' ~ only 300. So, I would sult-
gest that more technical eoft.... and 
technological institutes should be 
set up in thOile areas where th,. num .. 
ber of eligible students is more_ 
Though the relional parity allft_. 
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national .. mergency should be faken 
into consideration. 

Then, regarding scholarships, out of 
the research scholars, one-third get 
shpends and the other two-thirds do 
not get. The two-third scholars do 
research work on their own account 
and at their own expense. Naturally: 
as soon as they get better appoint-
ments or obtains degrees of Doctorate, 
they give up research work. 

Regarding stipends, firstly, the 
amount ~ too small; and secondly, 
the renuttances are too irregular. 
The stipends come after 6 or 8 months. 
Naturally, it is difficult tor the re-
search workers to go on with their 
research work without getting any 
stipends for 6 or 8 months. Thirdly, 
it is very difficult to get a research 
scheme approved. After schemes are 
sent, red-tapism plays its full length 
and it takes a long time for the sanc-
tion or approval of the research 
scheme. I will give one example. 
One scheme from the science college 
of Calcutta University has been sent 
to the Central Oilseeds Committee 
under the CSIR for approval in 1958 
but it has not yet been approved and 
the research worker has left. 

Lastly, there is no gurantee of ser-
vice of the research  workers. Natu-
rally on the one SIde he goes on do-
ing research and on the other goes 
on apolying for different posts. As 
soon as he gets one he leaves research 
because nobody wants to be deprived 
of a good service. 

With regard to co-ordination bet-
ween scientific research and industry, 
industries do not co-operate. It has 
also been pointed out by the Estimates 
Committee. r can cite the names of 
several private industries which do 
not allow Government or university 
scholars to do research and I men-
tion the ICI and the Shalimar paints 
esoecially. That is the case with al-
most all the private foreign companies 
and they refuse to give any scope to 
the research workers to make research 
in their factories. 

There are many cases where scien-
tists are given training in a foreign 
country and after spending a lot of 
money they are posted in such a piace 
where no training is required. I can 
give one example, which has been 
lately subjected to criticism in the 
Blitz. One scientist of the Geological 
Department was sent to the USA for 
training in Hydrology. After his 
return he has been posted in the 
head office. Since then he has been 
there without contributing anything 
to our national development. 

I wilJ refer to the unmethodical or 
sporadic nature of the research work. 
It is monstly found in the Depart-
ment of Anthropology. If any re-
search work is not integrated with 
any scheme of a larger aspect, the 
work is ot no practical use to us. 
It may help the research worker to 
get his doctorate but it may not help 
the country. Regarding the national 
laboratories, I would like to say that 
the patents are made on incomplete 
research. It has been mentioned in 
the report of the Estimates Com-
mittee also. We shall have to lilY 
that the patents of these national 
laboratories do not come up to the 
expectations. For instancet a paint 
varnish has been made from Kamala 
seed oil in the National Chemical 
Laboratory. The patent was taken 
by the Jayasree Engineering Work 
but they were utterly dissatisfted. 
These are also in.tances in which we 
are not getting help from the private 
industries. 

In conclusion. I would like to say 
that Dr. Blakeslee, a famous geneti-
cist, drew pointed attention more, 
than ten years ago to two glaring 
defects in the world of Indian science: 
the eagerness of the leading persona-
lities to be noticed and the reluctance 
on their part to give deserved credit 
to juniors working actively in the 
field. These defects still exist. r 
would request the hon. Minister to see 
that a proper and favourable climate 
for scientlftc research is created In 
the country SO that the talented scho-
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Jars of the cOWltry can be attracted 
10 the research work. 

Regarding the fellowships, the 
amount granted is not utilised. That 
has been commented upon by the Esti-
mates Committee. I would like to 
refer to the \ comment of the Esti-
mates Committel' which has been 
made on page 26 of its report. Even 
the scholarship that is given is not 
gran ted on merits but mostly on other 
considerations. It is regrettable. A 
thorough check is necessary in the 
selection of recipients for scholar-
ships. 

Lastly, regarding the Lalit Kala 
Akadami, Sahitya Akadami and San-
geet Natak Akaelami, much has been 
haid by many of the previous speakers. 
We have got the report of the Lalit 
Kala Akadami for 1954-59. I do not find 
any report of its activities except the 
change of persons in the committees 
each year. The same comment may 
be made regarding the Sangeet Natak 
Akadanti. Only in the Sahitya Aka-
dami we have beard about the award 
of some prizes to some well-known 
and noted novelists or writers. But 
Ihis is not the way in which the 
money should be spent for this usel_ 
appendage, if I may say so, of this 
Ministry. I want to know what I. 
the contribution matle by this depart-
ment to the overall culture and pro-
grese of the COWltry. 

Mr. Deputy-Speaker:' Unauthorised 
voices are getting as loud as the per-
mitted voice! 

Shrl Auroblndo GJu.aI: Granting 
of prizes to renowed writers is use-
less, because the writer has Btready 
gained fame by writing his novels. 
Only. the Government recognition is 
an official rubber-stamping of the 
acceptance of the reading public. 
How many good writers or artistes 
have you discovered by this process 
or how many have come up and 
developed or contributed to the art 
and culture by your help and inspi-
ration? That is the real point to he 
examined. 

Moreover. the activities of these 
'Petions are not only urban; and 

even in cnies their activities are 
li it~  to the high-ups in society, 
that 15, the rlcher section in the cities. 
So, these sections are of no use if 
they cannot serve the cllu'e of up-
liftment of the cultural standards of 
the common people. 

In conclusion, I would like to refer 
to Rabindranath Tagore centenary. 
I do not see any seriousness on the 
part of the Government in this direc-
tion. FortWlately or unfortWlately,-
I do not know-the political leader. 
and Ministers get lakhs of rupees 
from the business communities on 
their birthday celebration. Though I 
do not want to see that only the rich 
people will fiJI up the fund for this 
function in respect of the great poet, 
this much can be said: "SabaT Parashe 
Dondra Kara", That is, "a thin, 
which is sacrificed by the touch of 
all and sundry, and who wants th~ 

help of the common people". So, 
some attempts should be made to 
make the fund fulfil the function for 
which it is collected. I do not see 
any serious attempt on the part of 
the Government in this direction, 
except the i.suing of some coupon. 
so as to see that some amount ho 
secured from the public. I request 
the hon. Miin.ter in this connection 
to see-he is also a great connoisseur 
of Rabindranath Tagore-that the 
poet's centenary is celebrated in • 
befitting manner. 

This reminds me of one story re-
garding the great poet Goethe. Some 
attempts were made by German 
people to commemorate or celebrate 
the greatness of Goethe in Frankfurt 
in a befitting manner. But tho.e at-
tempts did not end in any practical 
Implementation or practical action: 
10. the great poet. who was then ll ~  

jokingly said in a verse: 

Everybody is a.king what has been 
done to commemorate Goethe; 

Everybody questions, who can give 
the answer? 

Fortunately, Goethe has comme-
morated himself by hi ..... orkl: 
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Otherwise, 1 dO not know what 
would have happened with 
himl" 

11 Rabinclranath Tagore has been alive, 
he might have said exactly the same 
thing. I hope that the hon. Minister 
and the Goverronent will try their 
utmost to make the ce.lebration a suc-
cess. 

Shrl S. M. Banerjee tKanpurJ ; 
Mr. Deputy-Speaker, Sir, shall con-
line myself to the various cut motions 
which I have moved. A lot has been 
said in this House about the fWlction-
ing of the National Physical Labora-
tory and the CSIR. I shall say a 
few words about the Survey of Inelia. 
I am much thankful to the hon. Min-
iater and to his deputy for solving 
many serIOUs problems which actually 
confronted the Survey of Inelia 
Class III and Class IV employees. 
Especially, I should mention about 
the particular organisation in Debra 
Dun. The recen t decision of thc 
Ministry, with the help of the WHS 
Ministry, about the reduction in the 
water charges has been hailed by all 
sections of workers in Dehra Dun. 
This decision was really taken, keep-
ing in view the low salary of the em-
ployees and the employees also did 
their best to undo the injustice. 

One thing which I WOUld urge on 
the hon. Minister to consider is the 
recogmtion of that particular union. 
I know this is a matter which pri-
marily concerns the Home Ministry 
and be may say that this Ministry is 
not responsible for not granting re-
cognition to the Survey of India 
Kannachari Union of class IV em-
ployees. I took up tbe case of this 
union and constantly writing about 
this since the last ten years. Now a 
technical matter has been raised that 
class :(V employees should safeguard 
the interests of their own category 
of people and no class III or dismissed 
Government employee should remain 
as an office-bearer. Fortunately or 
unfortunately, I am the President of 
this union. I am ready to resign my 

office even today, but the whole dJifi-
cUlty arises that class IV employees 
working in the Survey of Inelia and 
vartOUS other oiffices are unable to 
manage their affairs because of ille-
tracy, and because of the fact thal 
the day-to-day movement in the 
country ill not merely to deliver some 
good speeches or hold demonstra-
tions. 

Today the functioning of a unIOn 
has become so complicated that any 
union, w.hether it is class III or 
ciass IV, has to engage some whole-
timers who are conversant with labour 
laws and various rules framed by the 
Home Ministry. As such, it is im-
possible for the class IV employees 
to safeguard their interests and eli-
minate the existence of any outsider 
or class III employee. So, my sub-
mission is that proper attention should 
be paid to this problem and the hon. 
Ministry must.. in cono;ultation with 
the Home Miinstry or the Labour 
Ministry, see that this union, which 
has behaved exceedingly well during 
the last so many years, is recognigeCi. 

The other problem which faces the 
Survey of Ineli.. people today is the 
existence of the departmental leave 
system. Unfortunately the Pay Com-
mission has also not recommended 
anything especially about it. You 
will be surprised to lcarn that there 
are thousands of employees who 
work in teams in various fields for 
survey work. For six months they 
get their fuB salary. Later on. they 
are placed on the departmental leav .. 
system and a very meagre sum of 
Rs. 8 or Rs. 10 is paid to them. It i. 
impossible for them to maintain their 
families. This most hated depart-
mental leave system was also preva-
lent in the Central Tractor Organisa-
tion. A committee ~ appointed under 
the Chief Labour Commissioner 
(Central) and he had to recommend 
the elimination of this system or pay-
ment of 75 per cent wages to those 
placed on the departmentsl system. 
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With the growth of survey work 
and expansion of the survey depart-
ment, it is high time that a perma-
nent nucleus was set up. It may be 
said that the work here is intermittent 
alld they cannot possibly determine 
the permanent nucleus. I am sure 
with the expansion of the survey de-
partment, the Ministry will be able 
to ascertain a number of people who 
are to be kept permanently and the 
rest should remain at le .... t as regular 
employees. This departmental leave 
system should be eliminated. 

My third point is about the Survey 
of India workers who are working in 
Nepal. Last year, here in this House, 
the han. Minister stated in reply to 
a question that two people died be-
cause of extreme cold and frost bite 
and also excessive snowing. Ulti-
mately, it was known that they were 
Napale.e nationals and they were not 
the employees of the Survey of India. 
But the fact remains that these Class 
IV employees, they do go to these 
areas and work there. Previously, 
they were entitled to some foreign 
allowance, which was a very meagre 
amount. Now it has also been stop-
ped. I would like to know from the 
han. Minister whether this allowance 
is being paid to them or not. 

Coming to national physical labora-
tories, many things have been said 
about them. I have certain cases 
where I find that some contractors 
have got a monopoly over national 
physical laboratories. For instance. 
photographic materials are supplied 
to them by a particular firm, and my 
information is that no tenders are 
invited. This may be wrong, but I 
would like to know whether there is 
some truth in the allegation. Another 
charge is that the full quota of iron 
and steel is not utilized and a portion 
of it has, unfortunately or fortunately, 
gone to the blackmarket. I wish that 
this information of mine is wrong, 
because I do not want to give any bad 
name to these laboratories, of which 
we are proud. But if it is true. it 
must be lone into. Because, this 

Ministry employ very high people, 
who are the most respL'Cted people in 
this country, scientists and technolo-
gists. So, taking shelter under these 
big people, who are engrossed with 
the new inventions and experiments, 
:;ome people indulge in blackmarket-
ing and things of that nature and the 
scientists never get any information 
about those transactions. It is hi&h 
time that the cunning of these ien~ 

tific organisations in an unscientific 
way is put an "nd to. Probably, no-
body knows it. I would request the 
hon. Minister to get a list of these 
cases of corruption. Let them be in-
vestigated upon, by a commission of 
inquiry or by anybody he like... In 
any case, these specific charges should 
be investigated upon. I am glad thaI 
the two officers, against whom there 
were many charges, have' been segre'" 
gated. I do not know how, but in 
this ('ountry in the matter of corrup-
tion I find the east and west are 
meeting together. So. I would only 
say that these matters should be in-
ve.tigated upon. 

Coming to the Sangeet Natak Aka-
demi, recently I have read in the 
papers with keen interest that the 
Seeretary of the Akademi. Miss 
Nirmala Joshi, has resigned. I do 
not know the reason. I have visited 
this place several times and I have 
seen Miss Joshi taking so much 
interest in her work. I do not know 
the cause fol' it. I would I'kc to 
know the cause of her resignation 
and I would also like to know whether 
anything has happened in this orga-
nisation. Because, We never want 
any personal bllterings or any favou-
ritism or nepotism in the temple of 
fine art. I feel that these oJ'ganisations 
should e free of such things. 

Talking about the Lalit Kala Aka-
dami and other orKanisations, I would 
say that proper eyes should be kept 
on those organisations, because in the 
name of culture some uncultured 
people are entering them and tryin, 
to spoil culture absolutely. So. my 
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submission is that proper vigilance 
should be kept. 

Regarding the Kanpur Nothern 
India Higher Technological Institute, 
I know there may be some dispute 
between me and Shri Awasthi. Shri 
Awasthi always feels that these 
peasants should be paid enough com-
pensation. I also feel there should 
be enough compensation. 

But ll..'1der no circumstances the 
establishment of this big institute 
should be delayed. I would like the 
hon. Minister kindly to teU me some-
"'ing about it as to whether the dispute 
about the disputed land has been 
settled or not and whe'her the Gov-
(.'rnment h ~ taken steps to see that 
proper compensation is paid to those 
peasants. I know that efforts are 
being made to see that this institute 
comes up. I would request the ho!!. 
Minister to say something about it. 

About folk dances and folk songs of 
lndia we are very proud. When we 
~ee the various functions we are really 
proud. But something should be done 
in those backward areas. What posi-
tive stepS are being taken to revive OUr 
old culture, our old dances and to see 
that those people also come up before 
the people of this country? All these 
things are taking place but what has 
happened to the revival of the kiTtan 
of Bengal and Brindaban. Some 
-gentleman who is interested in kinan 
and who knows the theory and the 
practical side of kirtan told me in 
utter desperation that kirtan which 
was h'O dear to OUr country is actually 
missing from this country. I would 
like to k!!ow that if India cannot for-
get Chaitqnya Mahaprabhu, if India 
"annot forget Lord Krishna, Radha 
and Raslila, can We possibly forget 
kiTtan. Kirtan will be there. I do 
not know what is happening to kirtan. 
J would like to haVe a specific answer 
to this because many people have 
written to me letters saying that kirtan 
ohould be revived. 

The!! about the book Fighters in the 
Freedom StTuggle I would like to 

know one thing. This book is being 
writLen by an eminent man, Dr. Tara 
Chand. I have no grouse about it. But 
I want to know as to what struggles 
are being illustrated in this book, whe-
ther the names of thOse who sacrificed 
their lives for this country and were 
called anarchists a!!d terrorists by the 
British, who freed their country are 
there Or not. I want to know whether 
those R.I.N. ratings who fought the 
Britishers-it was called R.I.N. mutmy 
by the Britishers but I say that they 
fought the Briti.hers-whether their 
names will appear in this or not. I am 
proud of our old leaders, the national 
leaders who were the pivot of our 
struggle. But I am equally proud of 
those who actually lost their lives, 
who sang the song of freedom even 
when they were being hanged. Will 
thOSe names be there Or !!ot? When-
ever I think of those people, Bhagat 
Singh, Sukhdev Rajguru, Khudiram 
Bose and others, I do not even find 
their pictures in the Central Hall. 
Not a single picture is there. I have 
seen Chandra Shekhar Azad's mother 
weeping and a meagre pension 
has now been given. I am 
also a young man. I was !lever 
the pivot of the national struggle. I 
was a small fry. But I have also read 
with interest the lives of these people 
which inspired us. So I would like 
to know whether tbese leaders of ours 
will also find a place in this particu-
lar book Or not. 

SbrI TlUIgamani (Madurai) : Mr. 
Deputy-Speaker, Sir, I shall briefly 
refer to three or four Items. Many 
hon. Member. have referred to many 
of these issues whicb were raised both 
in the Report and also in tbe preli-
minary survey of the bon. Minister. I 
am very grateful to the han. Minister 
for the survey that he gave today. But 
I would like him to give pointed 
attention to 80me of these issues which 
now require some evaluation. 
I would like to know as 
to what concrete steps he proposes to 
take about reviewing the work of the 
three Akademis. During the 1950s the 
three Akademis sprang up, namely, 
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the Sangeet Natak Akademi, the Lalit 
Kala Akademi a!\d the Sahitya Aka-
demi. The previous speaker had re-
ferred to the resignation uf the Secre-
tary of the Sangeet Natak Akadcmi. 
The reasons are yet to be known to 
this House. 

Many questions arc now raised 111 
the minds of the ordinary readers ilnd 
also of the artists as to what is reaily 
happening· in these various· Akademis. 
whether there is some cliquism and 
bureaucratism involved in the actual 
fu..'1ctioning of these Akademis. My 
submission is that the time has come 
when the House should be taken into 
<:ontldence and tor a full-dress discus_ 
sion and not only the experts and the 
other artists-those who are concerned 
with these Akademis-but al90 public 
men like Members of Parliament 
should be associated with them so 
that we will know how far we have 
advanced on the questio" of working 
these Akademis. 

17 hrs. 

Without going into details I would 
like to mention about the working of 
the Sshllya Akademi. One of the 
culturIIl journals In the South, Saras-
wathi by name, is writing a series of 
artides about th'~ actual working of 
the Sahitya Akademi. Two works in 
Tamil were chosen by the Sahitya 
Akadem!. One was a novel, by name 
Alallosai and the other one was Chak-
rat>arthll Thirumagan, the translation 
of which was given a free rendering 
by Shri Rajagopalachari. I would like 
1.0 know whether Chakravarti ThiTU-
magan was chosen because it was 
written by nn em(nc;'lt man or whether 
the Sahitya Akademi deals only with 
novels and stories which nre original in 
character. The idea that had been 
conveyed to us is that such recognition 
is given only to original works. This 
by no stretch of imagination could be 
nn original work. It has been a free 
Tcndering of the Ramayana b his own 
style. In such a way ~ i i n has 
been aroused in the minds of many 
of these people. So I would like to 
ltnow as to how this Sahitya Akademi 
is functioning. 

447 (Ail ~  

I had also one experience about the 
translation· of the Thouacnd and one 
Nil/hts. There, was a very enterpri,-
ing young man who spent nearly ten 
years in translating these books ill 
Tamil. He wanted that some recogni. 
tion should be given to him by tho> 
Sshitya Akademi 80 that this book 
could have the publicity which it re-
quired. He approached this Mbislry. 
He approached the Sahitya Akademi. 
He approached many Members of Par-
liament from TamlJnad. Ultimately 
he gave this up as a lost cause. He 
referred this matter to one of the local 
publishers. That book is now in .print. 
I would like to know the principle 
that guided them to reject the oIfer 
of 8 young man who came forward 
with a translation of such important 
classics. 

Sbrl Nari B8ddy: He was not a 
Rajagopalachari. 

Shri Tanpmani: My second point is 
about the question of the India Oft\ce 
library. Many hon. Members referred 
to it. The han. Minister himself 
knows about the India Olllce library. 
In the year 1953 Or so, the han: Minis-
ter of Education undertook a trip to 
the U.K. and tried to convince those 
people of the need and the desirability 
01 handing over that library to us. 

An Hon. Member: They will never 
be convinced. 

Shrt Tangamani: In 1956 r beslive a 
linal letter was written to the U.K. 
Government and to this day we are 
waiting for a reply. Every year, from 
1957 onwards when this Ministry's 
demands are discussed, I find this has 
been raised. Every time we are told 
that it is better that we do not raise 
it. U We are goL"g to be satisfied by 
not raiSing it for the next ten years, 
ultimately the people will forge! that 
we had such a library called the India 
OffIce library. So I would like to 
know as to wbat is standing in the 
way, that is. between us and the India 
Olllce library. If It Is the PaJdBtan 
Government, then let u.., know about 
it because so many discussions do 
take place between our Gocemme;'t 
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and the Pakistan Government and this 
can be taken up as an important issue 
so that what is duc to u, we will be 
in a posi tion to get. 

Another point which may not be a 
very vital or important point is that 
Dr. Altekar wanted at least Rs. 50 
lakhs to be set apart in the Third 
Plan period so that our Harappa gaps 
could be closed by the advance in ar-
chaeological knowledge. Regarding 
Nagarjun Kunda, 1 would like to know 
whether the hon. Minister will tell 
u.s what progress has been made in 
this matter, whether this projected hill 
or an island be wide enough and well-
situated enough to hold all the relics. 
1 would also like to know how he 
proposes to preservE' these archaeologi-
cal treasures. I can refer to one or 
two instances. Whoever takes a trip 
to Madura is told that five Or six 
important places have got to be visited: 
the Meenakshi temple, Alagir temple, 
Maricunan Tcppakulam and Nayaks 
palace. Now, the Thirumal Nayak's 
palace is housing the Madurai district 
court and the Ramnad district court. 
I want to know whether this palace 
is to be converted into court houses, 
whether the Ministry will take up this 
issue seriously with the State Govern-
ment and provide them with necessary 
finances to set up separable building 
for housing these courts. 

One' of the previollB ~ e er  refp.r-
red to the rich heritage which we have 
in the South. We may not go into 
the reason for it but it is true that 
many temples, hundreds of them, are 
being maintained very ably by the 
State Government through the Reli_ 
gious Endowment Board. But when 
the help is sought far by the State 
Government, I request the han. Mbis_ 
ter not to be stingy in giving them 
help. One of my han. friends from 
U.P. was kind enough to refer to the 
Rameshwaram temple. There are 
many such temples not only in 
Rameshwaram but also in TrlChllDdur 
and in Palni. These temples have got 

their own properties and the mana,e-
ment is able to look after the repain 
and othcr work. It is not asking fOl' 
too much when we say that suen 
temples which arc to be preserved foe 
future generations should not be ncg-
l""ted because of certain things stand-
ing in the way. 

My next point is about the national 
laboratories. I will only make a 
general observation. We have been 
receiving several complaints that very 
expensive equipment are being requi-
sitioned and purchased but most of 
these equipments are still not used. At 
least '"lOW we do not hear so mucn 
aboul the solar cooker. We find that 
the work that is done in the national" 
laboratories do not find a plaCe in the 
swnmary of the report circulated by 
the Ministry. About the national 
laboratories there is a certain referen-
ce in the report of the Estimates Com-
mittee. The Seventy-Sixth Report of 
the Estimates Committee deals with 
national laboratories and the question 
of .. ecntitme!lt. Although this is a 
matter which is common to all the 
Ministries, I would like to refer to the 
observations made by the Estimate .• 
Committee. On page 12 of this re-
port it is stated: 

"The Committee suggest that 
the selection of newspapers should 
be more broad_based than at. 
present sa that all the areas are 
adequately served and, if possible. 
every State should be served at 
least by one of the local news-
papers." 

They are referring to thc question of 
recuitment also. The method of re-
cruitment and selection is given in the 
various bye-laws or the Cou. ... cil of 
Scientific and Industrial Research. It 
has been provided that all posts under 
the Council shall be advertised on an 
all-India basis except for the lower 
categories of posts, that is, Class m 
and Class IV posts which may be ad-
vertised locally. The names of the 
newspapers are also mentioned. I find 
that the Indian Erpres. find. a place 
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~ both in Delhi R."Id Bombay. The i ~  

\ of India does not find a place In 
! Bombay and Delhi. Why should 
, Indian Express get both for Delhi and 
Bombay? So far as Madras is con-
cerned only the Hindu is included, 
but as the han. Minister knows, there 
are other English dailies also like the 
Indian Express, and as the Estimates 
Committee has rightly pointed out, not 
onlv the English newspapers, but many 
of the local dailies should aiso let a 
plaCe in this. I can mention several 
dailies, and I know lbere are dailies in 
Madras now which may not support 
one party or the other. I do not vouch 
for a particular daily which has got 
the largest circulation L'1 Madras, but 
I fIr.d that advertisements are !lot being 
given to this particular daily. 

Now I come to the last point, the 
history of the national movement 
whlch we are now expecting Dr. Tara 
Chan4 to finish. It is not proper that 
the matter should be left in the hands 
of one man, however emi!1ent he may 
~  It is necessary that all the books, 
pamphlets, newspapers, manuscripts 
~t , depicting the national movement 
should be made available to us in the 
libraries. 

While the history of the national 
movement is compiled, I wou1d venture-
to make a suggestion. When the 1857 
5truggle was depicted through the 
films, a very important event which 
took piace in Tamil Nad was left out, 

~ namely the heroic fight by the Bomman 
f brothers. Subsequently we were told 
that they had in mind the freedom 
movement only since 1857, but if the 
Bomman brothers started the freedom 
movement 50 or 60 years earlier than 
1857, it is not their fault. So, r would 
like referenee to be made to Bornman 
brothers, as also other very important 
events which took place in Tamil Nad 
a. also In Kera1a. 

Recently a film was taken of the 
history of the Bomman brothers 8"1d 
it had probably the longest run in 
Tamil Nad. The film was recently 
shown in Cairo, and the hero of that 

~t '  Gonesan, was also honoured in 
Cairo. So, my humble submh:-sion is 

that when the history of the natiol1al 
movement is compiled by Dr. Tara 
Ch,nd, the views of the people of 
Madras should be consulted, and the 
heroic exploits of the Bornman brothers 
should also be included. 

Shri Bumayun Kabir: 1 am grateful 
to the hon. Members who have taken 
part in the discussion, and, as one bon. 
Member said, perhaps I am in a some-
what fortunate position because the 
subjects with which I deal are prI_ 
marily of a character where there is 
not much rOom for political passion; 
and perhaps because the Ministry I.t 
called the Ministry of Scientific Re-
search and Cultural Affairs, I found a 
certain incursion of the spirit of i n~ 

titic ~ege r h  But, as so o!l.l'n happens 
even in what we normally desnib" as 
scientific research, research eti e~ 

goes wrong, and therefore, I do not 
think han. Members need be very 
sorry if sometimes some of the re .. 
searches that they undertook were allo 
somewhat wide of the mark. In any 
case, almost the entire discussion was 
inspired by a spirit of cultural give and 
take which makes me hOPe that there 
is some justification for having a Minis-
try of this tYPe where research and 
culture are sought to be united i,ito 
one portfolio. 

Now I come to deal with the specific 
issues raised by different hon. Mem-
bers. 

Sbri D. C. Sharma: Do that to-
morrow. 

Sbri Bumayun Kablr: The first 
,peakeI', Shri V. P. Nayar, went into 
great detail, gave me a certain amoun t 
of information and promised more in-
formation. r can assure him that 
anything which he gives we shall cer_ 
t in  consider as carefu\1y as possi_ 
ble, and if there be anything which 
requires remedying, r do not think 
there will be any hesitation in carry-
ing out whatever steps are necessary. 
But r think It will not be incorrect if 
I point out that many of the thin,s 
he referred to took place a very long 
time ago. The one figure or the one 
date which he mentioned was 1956. r 
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do not know whether that was because 
after 1956, there has perhaps not been 
any incident of this type. I cannot 
say definitely. When you have a very 
bi'g organisation, it is not impossible 
that sometimes things might occur 
which we do not wish to occur, but if 
lt i, brought to Our notice, we shall 
certainly see what can be done. 

Then, I would like to say a word or 
two about some of his general remarks. 
It is not quite correct to say that 
there are no service rules in the C,S,I,R. 
Service rules have now been framed, 
and also about 80 per cent of the posts 
which have been in existence for three 
years Or more have generally been 
made permanent, and conftnnations 
have taken place in many of the cases. 

So far as the research posts are con-
cerned, many of the posts are penna-
nent. But the incumbents are given 
contracts, and usually, these contracts 
for the initial period are for six years. 
The Scientific Personnel Committee is 
at the moment considerbg the whole 
matter, because on this issue there are 
two very different views. Different 
countries of the world have accepted 
<litrerent concepts. For instance, there 
is 1he service concept in the case of 
scientific research and educational and 
technical personnel of a very high 
quality, where there is security but 
beCause there is security. there is 8 
certain loss of incentive. There is 
:J180 the other concept which is not 
the service concept, and where it is 
on a contract basis. and pl'"plC' ('an 
move up as rapidly as they like pro-
vided they have the necessary ability 
and the n N'('ss'.ry Tp.senrch arhl('ve-
ments to their credit. 

As r£'gaTds r h ' ~  {,'c., th(>J'(' are 
definite rules. Certain allegations in 
regard to shortages of stores and the 
prescribed procedures not having been 
followed were recently brought to our 
notice. and a11 these CR.'ies are under 
investigation. I therefore think that 
barring minor things like that, I 
would join issue with my han. friend, 
b<>cause, by and large, all the national 

laboratories are doing useful work. I 
shall not say that everyone of them ~' 
doing very significant or revolutionar,i, 
work every day. You cannol expect 
scientific res·earch to follow like that. 
in regular ,uccession, but a good deal 
of useful work has been done. I do 
not know if my han. friend was pre-
sent here when I made my opening 
statement, when I did indicate some 
of the more important types of re-
search. I mentioned two things in 
particular. One of the laboratories, 
namely the Central Glass and Ceramic 
Research Institute was successful, as I 
said last year, in finding out the pro-
cess of making optic glass without any 
extraneous help. That is one of the 
m<>st creditable things that has hap-
pened, and the same institute has 
again this year found out the process 
of wet mica grinding, which, I am 
told, was till now the monDpoly of one 
Bingle American firm; and when the 
patent was shown to this American 
firm, after it had been registered, they 
said that it covered practically every 
one of their processes, and they could 
not operate in India unless they took 
out patent now. 

One hon. Member referred to the 
fact that in one case a particular 
patent did not prove very satisfactory. 
When we are taking hundreds of pa-
tents, it is not impossible that one 
particular patent may be unsatisfac-
tory. But, there, I think the fault has 
to be shared equally between those 
who have patenbed and thos" who. 
have taken it, because those who 
accept a patent after proper scrutiny 
must also share in part the responsibi-
lity, if there have been any shortcom-
ings in that patent. But I have no 
doubt that if these shortcomings are 
pointed ou t, steps will immediately be 
tak('n to rectify them and to see that 
OUT patents are as usefu1 and as cnm-
plete as possible. 

Mv han. friend Shri V. P. Nayar also 
said' that complaints sent by a Member 
of Parliament might sometimes find 
their place In a waste-paper basket. 1 
must confess that I was rather SOI'l'Y., 
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to hear that statement. I thought that 
Members of Parliament had greater 
,regard for theiT own position and dig-
nity, and they know that if Members 
of Parliament raise an is3ue, and that 
issue is not properly examined, they 
have redress in more ways than one. 
I can assure him that if 
th€re is any legitimate com-
plaint-it need not necessarily be from 
a Member of Parliament-we shall 
certainly go into it and see that if 
there is anything to be done, it will 
certainly be done. 

Then, my hon. friend referred to 
oceanographic surveys. One of the 
major reasons for a lack of greater 
guccess in this field is the lack of ex-
perts. We have had to invite e er~ 

frolll abroad in ordel" to carry out 
oceanogr"phic surveys. My hon. 
friend will realise that in the case of 
surveys of our own marine fron tiers, by 
means of oceanographic surveys, there 
are certain difficulties in always tak-
ing assistance from abroad. We are, 
therefore, seeking to train our peo-
ple, and in the meantime, the work 
which has been done in the last few 
years in connection with the Interna-
tional Geophysical Year has enabled 
a body of men to be trained. I expect 
that in future the progress on this line 
will be more rapid than it has b<!en 
in the past. 

My hon. friend also refel"red to the 
re~rt on flora and fauna of India. 

: Shri KaUka Singh: What about 
Antarctica? 

Shri BIlJIIaYUD Kablr: I will deal 
with the points one by one. I would 
like to tell my hon. friend who inter-
rupted me that I shall come to him as 
well. 

JIr. Deputy -Speaker: He thought 
that since he was near to the hon. 
Minister, he should be noticed first. 

Shrl Kalika Singh: I did not men-
tion Antartica in the time at my dis-
~ l  but the hon. Mini.ter referTed 
r·o Oceanography. 

Shri BumaYUD Kablr: du not 
think there i, any scope for a supple-
mentary statement at this sta,e from 
my hon. friend. 

One other point was raised by my 
hon. friend, Shri V. P. Nayar-and 
several other hon. Members also raised 
It-which I would like to dispose of 
a. O!lCe without coming back to this 
question again. It relates to what he 
was pleased to call co-ordination of re-
search. Now, I confess this is a term 
1 do not understand. I am not a 
SCientist, hut I have a little experience 
of research in some other field. I do 
not know what exactly co-ordination 
of research means. I am of Ihe view 
that fundamental research cannot be 
coordinated; nor can such research be 
('Ver duplicated. More than one hon. 
Member said that in some cases re-
search is being duplicated. This shoWs 
3 certain amount of lack of under-
standing of the nature of Tcsearch. 
The problem may be tile same for a 
number of different people, but differ-
ent men will come to the same prob-
I';'" with a different background, a 
different approach, a different method 
of analysis and very often arrive at 
different results. Some of the greatest 
breakthroughs in science, some of the 
greatest breakthroughs in technology, 
some of the greatest discoveries in th .. 

~nitie , in archaeology, in history, 
m Lmguistics and in epigraphy have 
been the result of a number of people 
undertaking work at the same time· 
sometimes without knowledge of 0"': 
:mother. And it often happens that it 
IS a mere lucky accident as to who 
was the fortunate man amon, them 
who got the credit for the discovery 
If my hon. fTiend's principle had 00.,,; 
followed, there would have been no 
differential calculus and perhaps llV 

m!.elral calculus. If Newton had 
been told that Leibnit2 was working 
on the problem and therefore hr 
should not do it-<>r vice ver.a-there 
would be no ditfer .. ntial and integral 
calculus. 

Even in recent times, in the field of 
n ~ r ':"eory, in the field of atonric 
phY$lcs, In the field of me-tallurgy, in 
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diftcrent fields of electrical industry, 
many of the discoveries have been the 
r .. ,ult of research by difterent teams 
of independent peopk who were very 
often unaware of onc another, and 
who were very often attacking the 
problems from dif'lerent backgrounds 
with different methods of tralning and 
differen t apPToach. 

In this connection, I would also like 
to dispel what seems to me a mistaken 
idea about technological and funda-
mental research. In our National 
Laboratories, we have generally three 
types of research. We have funda-
mental research. There were one or 
two hon. friends-among whom I was 
surprised to find Shri Hem Barua who 
is an academician himself-who were 
rather suspicious of pure research and 
said that we should give all our time 
for the present only to technological 
research, only to applied research. He 
perhaps forgot at that time that you 
cannot have applied research unless 
there has been a great deal of funda-
men.tal research. That is why in all 
our National Laboratories, we have 
generally three aspects dealing with 
research. The first, as I said, is funda-
mental research which has no direct 
relation to any immediate problem of 
industry or technology and yet which 
has sometimes proved more revolu-
tionary and more beneficial than any 
other type of research. Then we have 
applied research, where the research 
is directed to particular major prob-
lems which may be facing a particular 
industry; or a project may be assigned 
by a Government or the National 
Planning Commission to a particular 
National Laboratory. The third Is 
where isolated problems are taken up. 
I would submit that all these three 
types of research may be distinlUlsh-
ed after the research is finished, but 
at the time when the research is un-
dertaken, very often it is not possible 
to distinguish among them except the 
third type which is often casual and 
sporadic. But the other two types are 
very clo.ely related to one another. 
And any attempt to minimise the iJD-

portance of fundamental l'eSearch is 
fraught with the eravest dange< to 
the future of any country in the world. 

I am reminded in this connection of 
a famous story. Gladstone went to 
visit Faraday in his laboratory; and 
Faraday was working on electricity. 
Gladstone asked Faraday: "Why are 
y<>u wasting your time on these things 
which have no relation to practical 
life?" Just imagine, Mr. Deputy-Spea_ 
ker, electricity having nO application 
whatever to the practical problems of 
life! Faraday replied: "Mr. Chancellor, 
some day you may. perhaps, be abl .. 
to tax it!" 

Many han. Members will appreciate 
that today electricity is not only a 
source of power; it is not only a thing 
which keeps modem industry movirlg; 
but electricity is also one of the major 
sources of income of many of the in-
dustrially developed countri"" of the 
world. Therefore, I think, it would 
not do to say that we will not have 
this kind of 'fundamental research in 
the national laboratories. 

In fact, my rceret is that more fun-
damental research is not undertaken 
in this country. We should have fa'!' 
mo1,'e fundamental research. If we 
have fundamental research On a sulll-
cien.tly large scale, the day will come 
when such research will be translated 
intG terms of actual pro8l'amme of 
work; and that will be to the advan-
tage not only of this country but, per-
haps, of all countries in the world. 

My hon. friend Shri Basappa spoke 
mainly about the three Altademis. He 
suggested co-ordination also between 
the cIlllerent scientific organisation, 
which I have already partially cover-
ed. I would cet'tainly agree that there 
should be the closest coopera lion and 
collaboration among them, but not co-
ordination. Everyone of the great 
national organisations ought to know 
what the other national organisatiQIIS 
are doing, so that they can benefit by 
one another's experience, and one ano-
ther', researches. But, any attempt at 
cO<ll'<llnation would, perhaps, place, in 
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the hands of a group or an individual, 
undue power; and I do not think it ia 
conducive to the advanee of science 
when in thls way the power of guid-
ing research and the power of control-
ling research is placed in the hands of 
a single individual. howf'ver distingui-
shed he may be. 

Two very recent examples come to 
my mind in this connection. Very re-
cently, we had here one of the most 
distinguished scientists in Asia to day, 
a young scientist from Pakistan, Prof. 
Abdus Salam, whose work in certain 
fields of nuclear and atomic physics 
has rightly won world-wide renown. 
When he first submitted his paper, he 
submitted it to a man, who is also an 
iJltemationai figure in the lIeld of 
atomic and nuclear physics. He very 
Tespectfully requested that the paper 
be published under their joint names. 
The very distinguished scientist .aid 
that he would have nothing to do with 
what he regarded as an WllIOUJIded 
scheme. So Prof. Abdus Salam pub-
lished it in his own name, with the 
result that today he is recognised as 
one of the great scientists. 

The other case is that of the two 
young Chinese scientists, Yang and Li 
who published a paper which won 
them the Nobel ri~e about two or 
three years afO. Almost identical 
work had been done by a very bril-
liant young Swiss scientist some ten 
years ago under one of the world lea-
ders in physics who is dead today. He 
looked at this paper and thought the~ 
was nothing in it to publish. There-
fore. he discouraged this young man 
from publishing the paper with the 
result that later on when Li and Yang 
won world-wide renown because of 
their work, this young Swiss scientist 
had a terrible shock. And possibly, I 
am not sure, it had even some effect 
on his mind. So, in the field of scienti-
fic research Wf' do not want undue 
dominance or coordination; we do not 
want anybody to control; we want per-
fect freedom. There must be coopera-
tion and collaboration; there must be 
exchange of information; but nothing 
more than that. 

Now, coming to the three Akada-
mis, which have been discussed again 
and again, I will eertainly bear in 
mind what the hon. Members have said 
about precautions against waste. No 
one wants that public funds, which 
mean money which you and I pay 
as tax to the Exchequer-because pub-
lic funds do not come from any other 
source-should be wasted. But, at the 
same time, we have also to see that 
we do not follow a penny-wise and 
pound foolish policy. 

We have to ensure that the Akada-
mis have sufficient freedom to func-
tion. I personally believe' that in the 
case of these autonomous organisa-
tions, we must give them as much 
freedom aa pouible; and even if there 
be occasionally not pert.!etly proper 
use of that autonomy, I would be pre-
pared to besr with minor lapses from 
the correct procedure rather than in-
terfere too much I have no doubt in 
my mind that as these Akadamis gain 
in experie:a.ce, and as they have a 
larger programme to operate, they 
will gradually gain in conftclence and 
correct procedures. Sometimes irregu-
larities have come to our notice, often 
through questions asked by the hon. 
Members of Parliament. I for one 
always welcome it when there haa 
been. any question by a Member of 
Parliamen t because it has often bro-
ught to my notice thin,s which I 
would not have otherwise Imown. 
From that point of view. these ques-
tions are always welcome. But when 
these irregularities have come to my 
notice, my practic<' has invariably 
becn to draw the attention of the 
Akadami concerned to take such action 
as the Akadami authorities consider 
proper. When I have felt that they 
are moving in that direction, I have 
kept quiet and I propose (0 keep quiet. 
Therefore, I do not wish to say any-
thing about tllP resignation of the 
Secretary of the Sangeet Natak Aka-
dami. The properly constituted autho-
rity there, the execute council, wblch 
has as it. Chairman the Chief Justice 
of a High Court and as its members 
distiniUished men and womeo. ':lila 
considered the matter and they have 
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decided to accept the resignMion. 
am not concerned with it any longer. 

About the evaluation of the work 
of these Akadamis, I agree in princi-
ple that there should be evaluation of 
the work of these Akadamis from time 
to time; but I would not quite agree 
that it should be done as suggested 
here. I think it was Shri Tangamani 
who proposed that there should be 
"valuation by a very large group in-
cluding public men and parliamenta-
rians and many others. I would say 
that if there is to be evaluation at all, 
it should be by a small select group 
of people who have knowledge, ex-
perience and understanding of these 
things. When their reports are avail-
able, they can certainly be considered 
by Parliament, which can then give 
any advice or direction. After all, it 
is the supreme authority in the coun-
try and it can give any advice or di-
rection it wishes on the report may 
be presented in this manner. 

With regard to cultural delegations, 
some hon. Members seem to have an 
idea that the' Ministry of Scientific 
Research and Cultural Mairs alone, 
and no other Ministries or others select 
these delegations. That is not so, 
this is done by a committee coostitut-
ed first in February, 1958 and consti-
tuted in June, 1959. There is only one 
representative from my Ministry; one 
representative each of the External 
Mairs Ministry, Information and 
Broadcasting Ministry, and of the three 
Akadamis. Then -there fre two very 
distinguished non-officials whose 
names all of you know. One of them 
happens to be a Member of Parlia-
ment, but he was included not as 8 
Member of Parliament but as a know-
ledgeable person in these matters; Pro-
fessor Mujib, Vice-Chancellor of the 
Jamis Milia University and Dr. Nlhar 
Ranjan Ray, M.P. of the Rajya Sabha. 

This is the committee which consider 
who lITe the people who are likely to 
represent our country successfully and 
creditably abroad. It is on the basis 
of their recommendation and approval 

that people are sent abroad. In that 
connection one hon. Member-Shri 
Awasthi, I think-has been very angry 
that Kumari Vyjayanthimala was 
given a grant of Rs. 1,000. When we 
send a delegation abroad it usually 
costs thousands of rupees-not one 
thousand. But If you can get an 
artiste who is well-known in this 
country and abroad, who is one of the 
finest exponents of Bharata Nat yam, 
going more or less on 'her own, but 
wanting only sponsorship in order to 
get certain rights which would not 
otherwise be given to her by the orga-
nisations arranglttll these festivities, I 
think the grant of Rs. 1,000 is not 
something to which this House sh.>Uld 
object. 

Shr:I V, P. Nayar: That was n ~ the 
point. The point is that when she 
was earning money, she could have 
been honoured in some other way. 

Shr:I Romayun Kabir: It is not a 
question of honouring her. There 
was an international festival, and un-
less a troupe was in some way spon-
sored or associat,ed with the Govern-
ment, it would not be allowed to per-
form. She had been invited; and it was 
necessary to giver her this sort of 
notional help in order to permit her 
to compete. As you may have se(;n. 
her performance was rather contro-
versial. Some people went into 
ecstasies over her performance, and 
said that nothing like it had been seen 
in Paris for many, many years. 
Others were critical. But she did 
create a stir and an interest in Indian 
dancing which perhaps many other 
delegations would not have done. 

Sbrl Kallka SIn,h: 
little granted then? 

Why was so 
(InterruptiOl\) . 

Shr:I Romayon Kabir: The two argu-
ments cancel one another. My hon. 
friend behind me is sorry that only a 
thousand rupees were paid while my 
hon. friend in front of me is Jorry 
that Rs. 1,000 was paid! I have no 
comments. 
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I now come to the point made by 
my hon. friend Sbri Hem Barua. He 
asked about the expedition to Anna 
Puma. I told the hon. House that we 
have been connected with the eX"Pe-
dition to Cho Oyu and we are financ-
ing the expedition to Mount Everest. 
I think that is enouirh for us for the 
time being and w,. do not wish to 
take more in our hands than we can 
possibly handle. 

Sbri Hem Barua also referred to 
the fact that there were 62 resigna-
tions from the national laburatories in 
the course of the last three yellr.. 
When some 2,000 scientists are work-
ing, and if out of these 2,000 scientist.< 
62 resigned in three years, which 
comes to an average of about 20 to 21 
per year,-it is one percent.-I r ~ 

sure that my hon. friend has no cause 
for complaint. But, on the contrary, 
he has some cauSe perhaps for con-
gratulating the national laboratories 
that 99 per cent. of the people are 
continuing to work, and there is no 
reason for dissatisfaction on their port 

Sbrl V. P. Nayar: Do the resigna-
tions of Class I officers in the Minis-
tory work out to thio;; proportion? 

Shri Bumayun Kablr: I have not 
the statistics. But for the scientists, 
it is not resignation In every case. In 
some cases these people had received 
fellowships or they had taken-up 
appointments elsewhere. Some had 
lone to the universities, and some 
had gone to other organisations. 62 
resignations out of the 2,000· scientists 
in the national laboratories arc not 
anything about which we need com-
plain very much. 

There was the question of Dr. 
Joseph and of young scienists who 
come home from abroad. Naturally, 
like everyone else in this House. I 
am also very sorry that Dr. Joseph 
should have committed suicide. But 
I am sure you will agree that suicide 
is not an answer to any problem. 
Everyone in this world has to face 
problems from time to time and sui-
cide sometimes seems to be a short-
cut, but it is not a short-cut because 
it creates far more problems fo.r those 

who arc left behind. In any case, 
when any scientist comes back he 
has to be judged by two considera_ 
tions, which we must keep in view. 
We have to keep in view his achieve-
ments and also remember the ien~ 

tists who do not go abroad. I am 
sure this House win never wish us 
to take up an attitude where people 
who go abroad are preferred simply 
because they have been abroad, over 
those who have not done so. I have 
sometimes said that the very fact 
that a person has got a scholarship 
or has got a fellowship, and has gone 
abroad has given· him certain privi-
leges. He has airenrly obtained cer_ 
tain advantages, though there may 
be <ome people within the' country 
wh:) have never gone abroad, and 
who are yet doing equally good work. 
Their cases also have to be consider-
ed. In all these matters, I think we 
have to take as balanced a view as 
we can. 

I agree with hon. Members who-
said that young people sometimes 
feel frustrated I would be happier 
than anyone else if there was a far 
greater response and co-operation 
between the elder and the younger 
sclentists. It is sometimes lacking; 
and within the extent to which it is 
permissible to me as a person who. 
is not a scientist to help in this mat-
ter, I have tried to take some steps. 
There was a rule formerly that 
younger scientisls could not publish 
their paPers without reference to. 
and in many cases, the approval of 
senior sclentis!... We have largely 
abolished that rulue. We have now 
said that the directors and the senior 
men can specify standard journal. in 
each subject. If a young scientist 
can get a paper accepted in any of 
these standard journals, whether in-
side India or outside India, there-
would be no question of any prio.r 
permission by the Government or by 
their immediate departmental supe-
riors. We have tried to cncourag .. 
younger men in that way. 

Again Fellowships have been creat-
ed on a very lilrge scale. In fact, 
there are two types of fellowships: fel-
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10wshiPs of Rs. 250 per month for 
junior scientists, and fellowships of 
Rs. 400 per month for comparatively 
senior scientists, even these people 
.are below 30 normally, and to these 
fellowships, there is no limit. Anyone 
who can satisfy the national selec-
tion committee that he or she is cap-
able of ca.rrying out important re-
search can get the fellowship, regard-
less of whether there are 30 or 300 
fellows. 

Since this year, we have introduced 
two other measures. One is what may 
be called merit promotion. If a 
young or old scientist does any out-
standing wo.rk, he will be promoted 
regardless of whether there· is any 
post in a higher cadre or not. A 
special post will be created personal-
ly to him, if the work is outstanding. 
We have also introduced advanced 
increments for good work, but not 
outstanding wo.rk, because outstand-
ing work would win merit promotion. 
For very good work, meritorious 
work, but which cannot be characte-
rised as outstanding, we have intro_ 
duced advance increments. Up to 
3 increments can be given, provided 
again the work is judged to be of the 
necessary standard by competent 
people. 

That is a point to which I come 
back again and again. We are not 
always competent-I am certainly not 
.competent-to sit in judgment on the 
work of these scientists. You cannot 
always take scientists or fO<" the 
matter of that any human individual 
at their own valuation. Every one of 
us probably attaches a little more 
,'.Iue than what oW" compeers give 
to us. So, if the young ""ien tists can 
stand the scrutiny of their compeers 
and if they are adjudged to be of the 
requisite . standard, they do not have 
anything to be despondent about. 
Qpporttmities have been created and 
will be crcated. 

Several hon. Members mentioned 
the fact that crores of rupees hav .. 
been sPent fo.r scientific research in 
thc last ten years. We have got 

today 25 National Laboratories-22 
till last year ,\nd 3 establishl!d during 
the current year. Even the oldest 
among them is hardly 15 years old, 
and you cannot, in a scientific orga-
nisation, within a period of 15 years, 
expect that there will be a vary great 
research. But, as I submitted last 
year, I again repeat that there have 
been useful pieces of work. Of 
course, sometimes a young scientist 
or old scientist is carried away by 
enthusiasm and makes a claim for 
things which are probably not justi-
fied. Sometimes, premature claims 
are made and that also creates prob-
lems. We try to guard against that 
as far as possible. 

I have heard a lot about solar 
cookers. But hon. Members would 
have noticed that I have never utter_ 
ed the words 'solar cooker' til1 I 
mentioned it now in reply to certain 
Members who had mentioned it he-
fore. I do not think we have reach-
ed the stage as yet when we have 
anything to boast about this. It is 
Dot a principle known only today. 
Thousands of years ago, Archimedes 
set on fire the Greek fleet at Syracuse 
by the use of solar energy. The prin-
ciple is known, but the main problem 
is how to barness it. We are working 
on that, and I hope there will be 
Ruccess. 

I do not suggest that we should 
cavil at what ha. been done in India, 
because this is n problem which not 
only India, but some of the great 
scientific nations of the "Vrld, are 
trying to solve. The USSR and USA 
have been working on it. I myself 
have seen in the University of Wis_ 
consin the work being ca.rrled on for 
a number of years. Though recently 
we have read that some suceess has 
been attained both in the USSR and 
USA, we do not yet have any indica-
tlon of suftlcient control ov.er the use 
of this form of energy, which if pro-
perly utilised, would solve one of 
our major problems in this country. 

J think Shri Hem Barua also re-
ferred to Einstein and Edison. I have 
already dealt with his point by im" 
plication. I come to the question of 
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emotional inte,&:ration, about which 
Shri Mahan ty had certain things to 
say. I am entirely at one with him 
in what he says about the culture of 
Iadla. It is rich and complex and 
drawn from many different sources, 
with many regional manifestations, 
and with diversity in its different 
forms, different languaies and di1fer-
~nt areas but at the same time with 
an under'lying unity of spirit. But 
I would have thought-I do not know 
if my hon. friend read the . Report 
carefullY, I do not think he has-that 
jnstead of criticising, he would have 
said that we are making a definite 
mOVe in that direction, that all deve-
lopments in the cultural fields should 
take place all along the line, and not 
jn anyone particular place, not in 
any particular region, not in any 
particular language, nor fOO' any par-
ticular group. We have, for the first 
time I think, a comprehensive pro-
gramme for encouraging the publica-
tion of books of all types in all the 
major languages of India and offered 
help to eVeJ:Y State which has a State 
language. And Orissa certainly has 
a State lancuac.. I think if my hon. 
friend consults rus State Government 
he will find that the State Govern-
ment is not dissatisfied with the 
quantum of help which we have given 
tJiem for the development of Oriya 
language. In fact, if my memory 
does not fail me, I do not think that 
a single request which has been spon-
sored by any of the academjes or by 
the State Government of Orlua has 
got a negative reply. We may not 
have give. as much help as they .. e_ 
qWred as our tunds are limited, but 
we have tried to go as far as we 
could. 

Similarly, with regard to the Odil-
si danC"f>l my hon. friend was kiDd 
<'nough to say that some money has 
been given by the Ministry. So far 
as the Sangee! Natak Akademi is 
concerned. it is an autonomous body 
and, as I said earlier, I wOllld like 
to respect its autonomy, and I am 
sure this HoUSe wants to respect its 
autonomy. That Akademl hu ap-
pointed a committee which hal not 

yet given. its final report as }o whe-
ther Odissi dances can be regarded 
as classical form or traditional form. 
It is already a traditional fo.rm. Whe_ 
there it is a classical form 01' not 
that recognition will depend on the 
report which the committee may 
give. 

Then. my hon. friend referred to 
spurious organisations. I am afraid 
that th ... e are spurious organisations 
everywhere in the world; In fact, 
perhaps, all over the world. There 
are spurious organisations and genu-
ine organisations and very often 
those who sponsor them do not them-
selves know which is spurious and 
which is genuine, because, especially 
in the field of culture, till a  c ... tajn 
periOd has elapsed, till certain forces 
and tendencies have worked them-
selves out, you cannot say which 
are going to be of lD,Sting value in 
the cultural life ot the community 
and which are thincs that are going 
to die out. If you Co by the fashion 
ot the day, very often in literature. 
in painting, in music, in dramn, in 
every form of art, what i8 popular 
today is discarded tomorrow. Even 
the most eminent of critics, the m08t 
distingwshed at men, make mjstakes 
in thls matter. I believe my han. 
friend i. a student of English litara_ 
ture. H. will probably remember 
that Milton at one time expressed 
great SDn'ow that he could never 
write poems like Cowley and his one 
ambition was to be a poet like Cow-
ley. And today if Cowley Is remem-
bered, it is only becaUSe Milton hall 
expr<lSsed that regret. So, we do 
nat know which are the apuriDWI or-
garusations and which are the genu-
ine orpnisation8. But, within the 
limitations of our knowledge and 
with whatever material I. avalJ!'-ble 
to us. every attempt is made to dls-
tinguish between them and to gIve 
such help as we possibly can. 

Then therr was the speech by my 
han. friend, Shri KaJika Singh. Well. 
I was very Interested In hi. speech. 
I thought he was speaking on the 
~ n  of the E¥temal .A1ra1rs I0Il-
nlatry, because almost everythin, he 
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said reters to the External Affairs 
Ministry. He also talked about some 
tourist maps. which again do not 
concern this Ministry. 

We produced In 1957 the first Na-
tional Atlas of India-the National 
Atlas in Hindi, which was released, 
was acclaimed by geographers 
and atlas makers throughout the 
world as an outstanding performance, 
and the man who was responsible, 
mainly responsible, for bringing out 

~  ~1~ ~ ' ~~' e,l ~e ' h~ ~ 
award tor distinguished work in the 
field of geography. We have now 
taken in hand the Standard National 
Atlas. The National Atlas cannot be 
produced in one year. I have just 
seen the first part of the Australian 
national Atlas. They have been 
working at it, if I am not mistaken 
for some ten years or so. It is a con_ 
tin uous process. Our hope is that we 
shall be able to complete the Na-
tional Atlas of India, the Standard 
Atlas, by the end of the Third Five 
Year Plan. And I for one will con-
I(ratulate the organisation and I shall 
consider myself fortunate if we can 
finish this magnificent effort within a 
period of five or six years. Therefore, 
my han. friend should not have blam_ 
ed the Survey of India, who are work-
ing under many difficulties. And, in 
any case, as I said, this item of work 
was done by the National Atlas or-
ganisation. and not by the Survey 
of India. The map to which my 
friend referred was a particular map 
brought out for the Ministry of Ex-
ternal Mairs, and I am sure the han. 
Prime Minister will be able to take 
care of any criticism that he may 
like to make. 

8hri Kallka Si ~h  1 did not refer 
to that map. I referred to the map 
which is to be brought out by the 
Ministry of Scientific ~ e r h and 
Cultural Mairs. 

Shrt BumaYDD Kablr: That wa3 
brought out in 1957 or 1958. 

He said in regard to the Depart-
ment of Archaeology that the oniy 
action taken in the last ten or 
twelve years was the passing of the 
Act and the regulations which came 
into force on 15th October, 1959. I 
would again ;request my han. friend 
to look at Indian Archaeololl1l which 
comes out regularly, which has won 
extended. praise not only in India 
but abroad. I had said this once be-
fore in this House-and I would like 
to repeat it that our Department of 
Archaeology is recognised to be on" 
of the best, if not the best, in the 
world. My hon. friend wanted it to 
be one of the best organisations in 
the world and I am happy to say 
that that object has akeady been 
realised. Its work has won very 
high praise and especially the work 
which has been done in the last 14 
or ] 5 e~ rs has oppne"l up::t new 
chapter of Indian history, about the 
affiliations of the Harappan cultu", 
and the extent of that culture. 

I think it was either my hon. friend 
Shri Hem Ba;rua or Shri Mahanty 
who asked what was being done 
about the assessment of the Harappan 
culture. We did not know even till 
last year that this Harappan culture 
had extended as far east as the 
Gangetic valley. We have found in 
Alamgirpur in Meerut District traces 
of Harappan culture, and there are 
indications that it may have spread 
even farther east. There is a definite 
plan, and the fist phase of the con-
nection between the Harappan cui-
ture and the Aryan culture has been 
more or less established. The chro-
nology is now being determined more 
precisely. 

At Rupar we found the first traces 
of the overlapping of these two cul-
tures. At Lothal last year, for th .. 
first time, we found that the".., were 
intimate connections between Egypt 
and Harappan culture. This is the 
first time that we find any contact 
between Egypt and India as ea;rly 
perhal's as 3,500 Be. 
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Therefore, to say that nothing I,; 
being done in the field of archaeology, 
J think, would not be correct. 

Shri KaJika Singh: I did not say 
Ihat. 

Shri Humayun Kabir: I am not 
speaking of my hon. friend. am 
. speaking generally. As I said earlier, 
th,' whole debate has been In a very 
friendly spirit, and I have no desire 
. whatever to offend any hon. Member 
here. I only want to make a factual 
statement and give an appraisal of 
what is being done; and If our men 
do good work, I am sure that any 
approbation that they receive from 
Parliament will encourage them to 
do better work. 

Shri KaUka Singh: I have all 
appreciation. but I want to say, SIr. 

Mr. Deputy-Speaker: It is not for 
me when the hon. Minister Is not 
yielding. The hon. Member has to 
wait. 

Shri Humayun Kabir: Then I come 
to vigyan mandlrs. I am myself sorry 
there are not more vigyan mandirs in 
U.P., but, as my hon. friend himself 
.aid, these are given to the different 
States at the request of the State 
Governments. Therefore. if he will 
persuade his State Government to ask 
Cor a few more vigyan mandirs, I shan 
lx-most happy to establish them. In 
Cact. the number of vigyan mandirs 
;n different St te~ is an indication ot 
what interest the State Government 
concerned takes in vigyan mandirs. 
Therefore. if West Bengal as has a 
(ew more than U.P., the difference is 
10 the degree of interest of the two 
State Governments, and the Central 
Government has nothing to do with it 
at .. n. 

Nnw I come to the Indian Institute 
{I! Technology, Kanpur. My hon. 
,friend Shri Kalika Singh, and .Iso Shri 
Jagdish Awasthi. both were, I thought, 
-anxious that the Institute should start. 
IIll!ither of them wanted that the Insti-
~ te should be delayed by even a day 

If possible. We have given more or 
less an assurance, a pledge. that the 
Institute shan start functioning in the 
coming academic year, that is pr()-
bably July or August, 1960, and we 
propose to fulfil that pledge, but in 
\he meantime if questions are raised 
about the location and if my hOD. 
triend Shri Jagdish Aw-asthi takes the 
lead in seeing to it that the buildings 
are not built, then even with the best 
vI intentions, progress wlJI be delay-
..d. We may start the Indian Institute 
uf Technology in loaned premiaes 
which are being given to us by the 
Harcourt Butler Institute, but the 
Institute win not grow, we can talte 
at the most only 100 students when 
we are in hired premiaes. U the hon. 
Member will see to it that the land is 
handed over and the buildings are 
constructed as soon as possible, we 
could have the full quota of 350 thet 
we want in these institutions without 
any undue delay. 

Shri Ja&'dlsh Awuthl: It is a ques-
tion of giving compensation to land-
owners. They are not giving proper 
compensation. 

Shri Humayun Kabir: That is 
question which is the concern of the 
Stete Government. The hon. Member 
knows it very well. 

My hon. friend, Shri KaJika SinJit, 
referred to the question of literary 
pensions. He suggested that the grant 
should be raised to Rs. 5 crores. N()-
body would be happier than me. But 
[ am afraid that with all my optimism 
r cannot expect, let alone an amount 
of Rs. 5 crores, even a crare of rupees 
6S a grant to be given for llterary 
pensions. This year we have raised 
the figure of Rs. 1.5 lakhs to RI. 2 
lakhs. The raising of "figure from 
Rs. 2 Jakhs to Rs. 5 crores is rather a 
tar cry. I think we will have to WRit 
tor some time longer before we can 
even come to a figure of Ro. 20 lakhs 
or Rs. 25 lakhs. 

I hope I have dealt with all th~ 

points raised by my han. friend Shrl 
Mahanty except probably one point. 
He talked about bureaucratic approach 
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In culture. I entirely a,ree with him 
that culture and bureaucratic approach 
are perhaps incompaUble. The Gov-
ernment should not go Into l2le 
akademlcs as far as possible and it 
should allow the akademies to func-
tIOn with as much Independence sa 
possible. I have, of course, already 
referred to his remarks about adlasi 
dance which I am sure wlll conUnue 
to prosper as it is one of the beautiful 
forms of Indian dance that I have 
seen in any place. 

I do not know why my hon. friend 
was UnIfY about the giving of cranta 
to the Jallanwala Ba,h Memorial and 
the Ramakrishna Institute of Culture. 
I am sure we all remember the .ulfer-
inss and the tribulations of the PI!ODle. 
the history of India which was written 
In tear and blood of the Indian people 
at Jalianwala Bagh. If it is today 
tr&n.sfonned into some monument of 
beauty, it will at the same time serve 
as a constant reminder of the past 
sacrifices of Our people, My hon. 
friend. instead of regretting it, should 
nave welcomed it. We have given 
only a smull amount-all told. it may 
not be even Rs. 10 lakhs_nd that is 
rertainly a very small amount. The 
Ramakrishna Institute of Culture has 
been spreading culture within India 
and oul.ide India. My bon. friend 
talked about an emotional ingretion of 
th" counll·y. We have given grants 
to the Ramakrishna Institute of 
Culture and not to the Ramakrishna 
Mission as such, and this Institute has 
not only worked for the closer emu-
Uonal Intqratlon of the Indian people 
but another Rreat service that IL 18 
rendering today i. In keepin!: alive 
'lOme of the velues of ancient India.' 
In the midst. of new values which are 
coming from aU parts of the Globe, 
there is sometimes a riak that some 
of our own ancient values may be 
forgotten or ignored and, therefore, I 
am lure--in spite of whatever he 
might have said at the heat of the 
in ent--h~ him.elf will welcome 
cranta being given to those Institu-
tions. 

Now I come to the points raised by 
my hon. friend Shri Redhelal Vy.... [ 
do not disagree with him excepting on 
only one point. r do not think 
Kalida. is a man who requires any 
certillcate from anyone. Kalidas 
stands in his own rilbt as one of the 
greatest poets of the world. My hon. 
friend Shrl Pattabbi Raman on tht. 
side of the House-or It may have 
been my hon. friend Sbri Ghosal-said 
about Gothe: Gothe had said. "My 
work Is my memorial." I am lure the 
greatest memorial to Kalidas is Kali-
das himself and his works. We are 
taking steps to sec that.. standard 
edition of Kalidas is brought out as 
soon as possible. My bon. friend him-
~el  referred to one volume which has 
come out and, the other volume will 
come out too. 

On one point my hon. frier:d has 
slighUy misunderstood me. What I 
had said earlier wBs--and 1 would 
repeat it-is that if any orgRnisation 
in a State applies for a grant to the 
Central Government, it must come 
through the State Government. My 
criticism was not about the academy; 
my objection was not to the academy. 
My objection was only to the wey In 
which the application had been made 
by a particular organisation. My bon. 
friend knows that even that particular 
organisation has been helped by u! 
both last year and the year before for 
its 8Clmaroh celebrations, and we have 
given them grants, and we propose to 
give them gran Is. But what I hav" 
said Is that during the Third Five 
Vear Plan the beat way of commemo-
ratin« KaUdas is to have an aoademr 
or the type that r have sUlLgested 
11 ...... 

The diIIerence in the case of T",ore 
is only this, that in the case of T ........ 
next year happens to be the cente-
nary, and. therefore, we could O8le-
brate It In a particular way. In the-
e....., of Kalidua. wbether we do it III 
1880 or 1961 or 11162 or 11163 does not 
matt... very much. U he could lwre 
waited some two thousand years tor 
this academy, I am sure neither his 
reputation nor his standing nor his 
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farne nOr the regard of the Indian 
people for the wonderful contributions 
which he has made to the unifteatloo 
of the Indian people would becom .. 
less. It we 1 ....... t other tbInp, we 
have, in Kalidasa, perhaps, the ftr9t 
lYJIoptic vIew of India, As you read 
the Meghaduta, you will see that th .. 
oloud goes over the whole of india 
describing the Jandaeape, deecrlbin& 
the important citl .. and deacribini the 
characteristics 01 the people and 
cle!!criblog the features 01 the country. 
The genius 01 India is distlUed into 
4bls ~t~, Well, a .... 
who haR written a poem lilte that does 
lot reaUy require any vWble embodl-
.,ent. All the same, as r said, w" 
araU have the visible embodiment. 
Te year is Immaterial In his cue. 

AlOut Shakespeare, It WIll said .. , 

8l1'1 Iladhelal V),u: May I jusl a.;k 
On. question? My point WIll that the 
"""eme should be sponsored by the 
Central Government themselves. 

Slut Rumayu Kablr: About Shake-
speare, it was said: 

"Others abide our question; thou 
art free". I think certainly th" <om .. 
thing can be said .bout Kalida ... also, 
namply: 

"Others abide our que.tion; thou 
art tree". There was no Shakespeal't' 
memorial; there is only a theatre. 8 

Shakespeare theatre built by local 
people, but not functioning as a State 
organisation. 

Sbri TaacamanI: But the Shak,' 
"pea:rr tf"sttval ,Ge1C or,. 

ShrI HamaJu kablr: The Shake-
speare festival goes on throuah the 
enthusiasm of hundreds at Sbak",,· 
peare's admir6S throuthout tbp 
world. 

AD ROIL M_ller: It is done by th .. 
Shakespeare Soclety. 

SIarI B..-&7aJl KabIr: My hon. 
trlend made one nry I\lterestiDl sq-
gestion about museums in lmpoJiant 

places. That is a sUiiestion which I 
,hall examine further, I would nol 
like to comment on that at this lta(e. 
But we shall see, if there are not 10m .. 
kinds of museums already there, it 
may be Il very rood Idea to hav .. 

1 ~hlng of that kind, but I think 
he will remember that so far a. at 
least one of the places II eoncemed,. 
namely Allahabad, there Is a V&r')' 

rood museum there, and the museum 
c:an be further developed. 

I think my hon. friend Shri C. R 
Pattabhai Raman referred to the 
National Bibliography and the IUP-
poaed discord between Hinduism and 
Brahmlnism. These cla •• lflcation. are 
not made by me or by my Ministry, 
but by the Bibliography experto wh<> 
are there. I can only lUes. and 
hazard an explanation. They hav_ 
probably made thll distinction on thp 
basis that before the age of th .. 
Buddha, there was a particular kind 
of attitude towards these reliliOWl and 
philosophical proble"",. After Bud· 
dhism spread throughout india, and 
when ther.. was the revival of 
Hinduism later on, there were certain 
chan,es in the charaet .. r 01 ihp r .. li-
gions, and, therefore. a Reneral broad 
distinction ill made between thl" 
earlier worka of th" Upaniahads and 
the Vedas and the later works such .. 
the Bhagavata and til" Puranas. It 
may be on that bali., but in any c ... •. 
I am not competent to 10 into th_ 
in any detail, and I shaIl communleat.> 
the 'urgestions of my hon. friend to 
the people who are in chal'lle. 

Many referenceJ were made to th. 
Rameshwaram temple, There jfi no 
doubt whatever that it ia one of the 
most magnificent monumenu in India, 
but It i. also a live temple, and not 
merely that, il has a temple lrust 
8lso, and that temple trust, we hav .. 
been advised, is not exactly poor. W. 
have oft'ered advice, and we are also 
discussln, with the Madras Gov."..,· 
ment what may be th" best method J/1 
which we can help. We cenaJnl7 
want 10 help, but what lorm that help. 
will take. what kind at assistance if 
will be will depend on the e ~ 

arrived at .ft.... tho dl""" .. ion. bet-
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ween the temple trust, the Madras 
Government and the Department 01 
Archaeology have been completed. 

There w ... one point made by my 
young friend, SOO Aurobindo Ghosal. 
He was rather disturbed by the fact 
that there is red-tapism and struggle 
between the young and the old so fBI 
8S the scientilts are concerned. I haVE' 
given some indication of the way in 
which we are trying to cut red-tape. 
but some red-tape there will alway. 
be. There has been some re -t ~ 

from the beginning of the world, and 
when any organiaation becomes big, 
""J>eCially when it is run on more or 
I""" democratic lines, a certain amount 
. of red-tapism is unavoidable. An 
individual who is not responsible to 
anybody else oan take any decision he 
likes without consulting anybody. He 
iust takes the decision and fOl'lets 
about it. Those wbo come alter him-
if they ar .. equally irrespenlible in 
this technkal sense, in the sense that 
thl'y are not responsible to anybody 
also, but responsible only to them-
selves-will also t ~ any decision 
that they like. But in a democracy 
and especially in a large organisation 
wht'J1 anybody who takes any decision 
has to answer tor his actions, as I am 
now trying to answer to Parliament, 
nnd 8S happen. at every level, he has 
D,l!>o to have some record. Human 
memory is not infallible, and especial-
ly when Minist.... are changing. 
officers are changing, bureaucrats are 
chn.nging, unless there is something on 
"',,ord, peOpll' who come alterwards 
may not lx' «ble to understand at all 
why a decision was taken Or may not. 
bt· uble to follow the total implica-
tions of a decision. 

Thercfor(!, I am afraid some red-
tapism is inescapable in any larle 
organisatioI:. ('spt'!:'ially if U1at orlani-
sation is t'l!O Ull democratic lines. But 
I agree with my hon. friend th.t this 

h ~ll  be at D minimum. The rules 
nnd regulations and red-tspe what-
"ver it may be are for the purpose of 
l'urrying forward 0\1t' work. The W'Ork 

Mould not suffer because of tbese 
regulations. 

Sbrl K&lIIu. SUarb: Red·tape IS 

different from red-t&pism. 

Sbrl Humay.... !tabU: He then 
.e!Crred to the fact that the number 
of stoclents in arts colleges have 
increased. This is certainly a fact and 
it is. again, easy to understand. 
Though It does not strictly concern 
IlIe, the explanalion i. very simple. 
When you have an immense increase 
In elementary education, when you 
have 8 very great increase 10 IeCC" 
dary education, when you have an 
Increase in the proportion of pepl. 
who want to go in for bigher """"'-
lion, it is inevitable that there .,.II be 
In the beginninc an increase o· the 
humanilies side rather than or \be 
science or technological side l,eC!8use 
of the poverty of the country . A. 
technical college or engine:rtt". 
college costs at least Ro. 50 laldl& a 
lood science college costs someu.!n' 
Ilke Ro. 10-15 lakhs. A polytechnie 
cost. Ro. 17 lakhs to Rs. 18 lakhs' 
1 think an arts college can be started 
with less than Rs. I lakh. (An Hem. 
Memb",,: Housed in cottages). To 
meet this great desire for hlghet' 
education, you cannot. immed1ate17 
provide the facilities on the techn .... 
logical and scientific side. There is 
bound to be some increas£' in the! 

beginning on the side of humaaitleH 

I would also say that you cannot 
provide a place In a technical lnsU-
tute for every one who wants to (!C)ftJ.e 
m. ~ hon. friend mentioned that 
there were 4,000 applications to Ibe 
Indian Institute of T"Chnology and 
on l:v 800 could b(' taken in. TheIN! 
werp the figures he 118VP. My OWJ\ 

recollection is that these ftgurt"'!C 

an: wrong We do not take 
800 every year in tIIa 
institute. I think ,... take about 350. 
but 1 speak subiect to correc:tion. In 
any elll;(', if there are 4,000 1i~

tions, you cannot take 4.000 people. 
You do not want to create a surplu.. 
of highly trained engineers who will 
have no work. 
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I have told the House already of 
the great expansion that has taken 
place in engineering and technological 
education. We have already almost 
doubled the ftgure which was oriri-
nally the target set to be achiev.od 
at the end of the Second Plan period. 
The orieinal target was something 
like 6,000. In 1959, we have admitted 
11,000 in the ftrst degree courses; in 
the case of pOlytechnics, the tareet 
was a little over 10,000; we hav .. 
admitted about 21,000 in 1959. There-
fore, expansion ha. taken place at a 
rate which, I think, compare. with 
the rate anywhere in the world. I 
am sure my hon. friend would not 
like that we should expand still 
further and in that way weaken the 
technological institutions. We are 
short of teachers, we are short of 
equipment and we are short of 
material, and we will 110 on as fast a9 
we can consistent with these thin,s. 

Now, about research h l 9~  

'I have already stated thai scholar-
ships and fellowship. have no limit. 
Anyone who is qualifted can let the 
scholarship. 

I now come to my bon. friend Shrl 
Banerjee. I knoW' he i. very much 
interested in the Survey of India; and 
I know he is also concerned about the 
non-reeognition of the union of the 
Survey of India. He aDo knows the 
reason; and he ,ave it to the Bouse 
himself. The union has not .. tided 
the minimum conditions lald clOWn 
by the Bame Ministry; and he him-
self was fair enoulh to aay that it 
does not depend on ~ alone but 
depend, on a decision which the 
Government of India, as a whole 
'takes, and In whicb the major part 
has to be taken by the Home Minis-
try. Perhaps, the l1'eatest servlee be 
can render 10 that union would be to 
dlssociale himself from that unlon, as 
it is one of the obstacles as be him-
self said. He himself said that be 
would be willin, to reollD when the 
union is recoenjJ;ed. He mOW'l the 
resulation that so long as he i. the 
President or Chairman of that union, 
that union cannot be recognioed. 
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TherefOre, If be wants the union to 
be rL'Cognised, he should not bargam 
or lay down any other condition. If 
he takes the ftrst step and dissociates 
himself from that union, the next step 
will follow in due course as I have 
said earlier (Interruption). I do 
not yield. 

Mr. Deputy-Speaker: The bon. 
Minister is In possession of the Bou.e 
and he does not yield. I cannot au 
him to sit down. 

Sbri BIIaa71ID Ka ..... : bave 
written to Sbri Banerjee also. Tbe 
moment the conditio"" are aatilfted, 
there wlll be no di1Bcully about re-
co,nition of the union. But I must 
respeetfully submit that I am not 
prepared to waive the condition or 
make any alteration in favour of any 
one union. 

My hon. friend reterred to depart-
mental leave of the people who work 
in the Survey of india. He knOWI, 
perhaps better than many people In 
this House, that these people are 
given departmental leave because the 
only alternative i. that they would 
otherwise be retrenched or treated 
as casual labour. The nature ot the 
survey i. such thai there i. enouih 
work only for 4 or ~ months in the 
year, and for certain periods worK 
cannot be carried on. Therefore, til" 
two alternatives were either to con-
tinue to keep th .... people on the pay 
roll and live them departmental leave 
which also counla tor pension or to 
employ them every year as casus I 
workero. While they are on depart-
mental leave the whole period counll 
toward. pension. It they arc employ-
ed as casual workers they are not 
entitled to any of the riihll or privl. 
le,es to which they are entitled at 
present. I think this is a position, 
which, from the nature of the work, 
cannot be altered. If, however, I 

situation Jhould develop where the 
Survey can employ all of them, 
throughout the year, I shall, urtalnly. 
be prepared to' conlider it. But, till 
that time arrives, I am lure, my bon. 
friends would th_lves object If 
public tunds are wuted or opent aD 
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pay to people for doing nothin,. 
am sure there would be questions in 
Parliament why 80 many people sit 
idle for several months and are given 
full salaries without doing any work. 

Then, there i. the question at 
tenders for projects by the National 
Physical Laboratory. I think I men-
tioned it earlier that we have rloceiv .. 
"d some allecations. They will be 
examined and if there Is anything in 
any of these allecations,. we shall 
certainly take action. But"l would 
also like to urlle upon my hon. friends 
to remember that not everythinll that 
\s said is correct. I dO not also say 
that people who come and make com-
plaints to hon. Members are always 
doinll sa in a mala fide spirit. It Is 
not that. But, everyone looka at a 
particular case from his own point of 
view. He is nat the best judlle of his 
own CBse. He presents one side of the 
case. Allain and allain it ha-s happen-
ed that when han. Members have 
written to me about a particular topic 
and I have examined the matter and 
liven them the full picture, they 
have admitted that they had heard 
on ly one side of the case and now 
that the two sides of the case have 
been presented, thoullh they did not 
In every case accept my ftndinll, they 
had a&recd that there was a case for 
what I have said. I do not make any 
greater claitn. 

Then, there arc ten points raised 
by my han. friend, Shri Tanllamanl. 
He spoke about the Akademies. I 
have already dealt with them. ~ 

~  how book!.' we're selected for 
prizes. Ht, St'E'med to be a lit ~ 

perturbed that one of the books of 
Rajaji had received prize. The whole 
Hous(' knows thut there is no politi-
cal reason whatever why the Gov-
ernment of India should give a hiE 
prize to Rajaji. But here was a book 
which had been acclaimed by di.· 
tinguished critics in Tamil as an out-
standing work, a book, which we werf' 
told had ~ t a new record so far as 
Ihe sale of an Indian publication is 

concerned. We were told that about 
100,000 copies were sold in one year; 
we were told that his style of prose 
was an ori&inal contribution. My hOh. 
friend asked me if a translation could 
be original. ·1 would ask him to con-
sider that question himself. Are not 
some translations original creations? 
Why is it that Tulsidas is the greatest 
poet in Hindi? On this analogy it i. 
a translation. He himself admitted 
that Rajaji's was not a ilteral trans-
lation but an adaptation. He himself 
admitted that it was an Interpreta-
tion. If it is an adaptation and inter-
pretation, it is no longer a literal 
translation. If Tulsidas can be a 
great poet in Hindi-I do not know 
Tamil; I am not a scholar in Tamil-
and if Rajaji has written a good book, 
his book can be an original contribu-
tion, even though it is based on 
Valmiki Ramayanam... (lnter-
mption). 

Shrl Kallka SIDP: Like Kalldas, 
Rajaji does not require recoJlllitlon. 

8br1 BamaYDD Kablr: Then, there 
is the question of a translation by a 
frIend of my han. friend of the 1,001 
Nights. Beyond the fact that this 
gentleman is a friend of my hon. 
friend, I do not know anythinll about 
his literary pretensions. As I said, 7 
do not know Tamil, Whenever any 
book come. to us, we send it to the 
Tamil advisory body In which 80me 
of the most well known Tamil writers 
and critics of today are represented. 
If this advisory body say. that a book 
is Jlbod, we accept it. If it says that 
• book is bad, whatever may be my 
personal feclings in the matter 
(because I can have no opinion In 
the matter) we accept that. There-
fore, If thi. particular translation w" 
not approved by the advisory body, 
I am helple ••. 

My han. friend also referred to 
Rs. 50 lakh. for the scheme of Dr. 
Altekar. My hon. friend knows and 
the HOUle knows and I know that 
Rs. 50 lakhs would not be available 
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for one single project of archaeolo,y, 
however important that may be. I 
do not also think it necessary because, 
as I indicated earlier, the major work 
in determining the broad outline of 
the Harappan culture so far as 
excavations are concerned is more or 
less complete. Now remains thr 
period of S e ~ ent and then comes 
the phase of interpretation and the 
phase of correIa tine it with the 
Egyptian and other cultures. That 
process has started. As soon as that 
process is completed it will Blain be 
placed before this House and before 
the world of scholarship. 

An han. friend referred to the pub-
lications of the Department of 
Archaeology, and said that they were 
not up-to-date. I do not know who 
gave him this information. I have In 
front of me a report which was con-
sidered several months ago, of Indian 
Archaeology, 1958-59. We disc_cd 
this .t Bhubhaneshwar in September-
OctDber last. It the report for 1968-59 
is available by September-October, 
1959. I am sure no han. Member 
can say that we are behind hand in 
the publication of this report. In 
fact, the Advisory Board on Archaeo-
lolY, in which all the universities are 
represented, has complemented the 
department for • brinlin' out this 
publication up-to-date. 

Finally, the India Omce Library. 
This has been referred to by • num-
ber of han. friends and I agree with 
them entirely that this matter Ihould 
be settled .. early as poulble. I told 
the House last year that there were 
discussions at an oftIciai level and allO 
at ministerIal level in 1955. Latar, 
there were no fonnal discuuion, but 
the matter was brou,ht up several 
times. When Mr. Macmillan, the 
British Prime Minister came to India, 
he was also asked questions on this 
subject. We have always taken thla 
position. and we stick to that position, 
thai the Brilish Government have not 
replied to our letter for the Ilmple 
reason that they have nO r.-ply. If 
they had any le,al CAN they certainlf 

would have !ii\id that Uthis is our case 
and these are the pOints on which 
we base our ara:uments." Be-eause 
they have no arguments they have 
kept qu;o!; and because the library 
happens to be in their poasC!SSion, 
they are sticking to it. 

One major development has taken 
place Since I spoke on this subject in 
thi. House last year. In the put, the 
British, apart from silence, had 
another arlUmen t, namely, "00 India 
and Pakistan a,ree about the disposal 
of the library?" Even that arlU-
ment no lon,er exists and so far a_ 
the British Government i. con""",ed, 
we have come 10 • complete agree-
ment with Pakistan.' and an identical 
note ha. been presented jointly by 
India and Pakistan. 

An Ron. Me .. ber: When7 

Shrl Ramayan Kablr: I for,et the 
exact date. Perhap. it was .ome time 
in Seplember. Oclober or November, 
1969. They asked for some time. I 
think it "';ust have bPen in Septem-
ber because It was jUlt before their 
election.. 1 have to check it up. But 
I think il was round about the British 
.. Iecllon.. They said thai the rnply 
would be delaved, They did not live 
Any reason. But we could understand 
it.· On th. eve "&f election. no Gov-
ammen! would like to make any 
I'Ommitmenl aboul a thinj[ whIch i. 
likely to .rouse feelin,. in different 
".rts of the country. Now that the 
fl:leetlons are aver, we are punulnll 
the matter. I am happy to say that 
... ,. step thai we take in thl. matter 
... ill be a joint one. a joint demand 
by India and Pakistan for the retum 
of the library to the ownerohip of 
India and Pakistan-the relum of th .. 
1ib .. ry of which Ihey are the rl(lltl-
1ul ...,wnf"r!!:. 

A I I said. the British Govemml!f1t 
.tid nut have any arllUm",,1. If thev 
hid, th.-y would have ulled II. And 
'h.... hav., losl the on. pr.t".,t the:v 
had till now. namely, the dlft'.r,,",," 
betwf-et1 Ind", snd Pakistan. W .... ill 
lit abl, to Jluroue the .ase more 
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ViIlOI'Ollsly, now that that obsta.cle has 
now been removed, and get back the 
ownership of the library as soon a'S 
we can. 

Han. Members will also realise that 
this IS a subject about which we can 
only have discussion and negotiations. 
You cannot take any other action in 
Q cultural matter! And, indeed, even 
negotiations have to be cultured. You 
cannot go in any other way. But 
we shall certainly adopt any measures 
t.hat are available and if the methods 
which we have followed till now do 
not prove successful, we shall have 
to examine what other cultured, 
civilised and friendly methods we 
migh t devise in order to get back the 
library which belongs to us. 

Shrl S. M. Banerjee: On a point 
of personal explanation. 

Mr. Deputy-Speaker: Nothing hss 
been said against him so as to require 
any personal explanation. 

Shrl S. M. Banerjee: On a point of 
clarification, Sir; not an explanation. 

Mr. Deputy-Speaker: We have had 
.. detailed reply. 

Shrl S. M. Banerjee: Just one 
minute. The han. Minister stated that 
because I was an outsider, the union 
was not being recognised. The facts 
of the case are not like that. The 
same question was raised in connec-
tion with the C.S.I.R. employees' 
union. The han. Minister, i think, 
remembers it. I resigned as an out-
sider, but still that union has not 
been recognised. 

Mr. Deputy-Speaker: If he resigns, 
here, both would be recognised! 

Shri S. M. Banerjee: 
thiS place, from the 
ibelf,- (Interruptions). 

Then, from 
Parliament 

Mr. Deputy-Speaker: The han. 
Minister has given the answer that 
rules cannot be changed. Theil he 
advised the hon. Member to re3ign. 
(Laughter). Have I to put any cut 
motion to the vote separately?-No. 1 
shall now put all the cut motions to 
the vote of the House. 

All the cut motions were put and 
negatived. 

Mr. Deputy-Speaker: The question 
is. 

"That the respective sums not 
exceeding the amount shown in 
the fourth column of the order 
paper, be granted \0 the Presi-
dent, to complete the 'Sums neces-
sary to defray the charges that 
will come in course of payment 
during the year ending the 31st 
day of March, 1961, in respect of 
Ihe heads of demands entered III 
the second column thereof agaln.t 
Demands Nos. 73 to 79 and 128 
relating to the Ministry of 
Scientific Researcl) and Cultural 
Affairs." 

The motion was adopted. 

18'25 brs. 

The Lok Sabha then adiourned til! 
Eleven of the Clock on Wednesday, 
MaTch 30, 1960/Chaitra 10, 1882 
(Sakal, 




